
List of cases which were e-filed during the month of July 2023

S.No Court District Case No. Advocate Advocate email id Date of e-filing

1 CENTRAL CS COMM-960/2023 9685136943 01.07.2023 09.06.2023

CS COMM-961/2023 ERAM KHAN 9717099220 ERAMADV2000@gmail.com 01.07.2023 09.06.2023

CS COMM-962/2023 ERAM KHAN 9717099220 ERAMADV2000@gmail.com 01.07.2023 09.06.2023

CS COMM-963/2023 ERAM KHAN 9717099220 ERAMADV2000@gmail.com 01.07.2023 09.06.2023

CS COMM-964/2023 9811107462 01.07.2023 09.06.2023

CS COMM-965/2023 9953413632 01.07.2023 09.06.2023

CS COMM-992/2023 9811586674 07.07.2023 06.07.2023

OMP(COMM)-118/2023 9910007125 01.07.2023 09.06.2023

CS COMM-993/2023 NEHA 9910903521 PAMNANINEHA@YAHOO.COM 07.07.2023 06.07.2023

CS COMM-994/2023 96342369783 07.07.2023 06.07.2023

CS COMM-995/2023 9891223874 ASHISHBATRA85@GMAIL.COM07.07.2023 06.07.2023

Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

VIKRAM GAMBIR VS SONY 
ENTERPRISES

RISHABH 
MALHOTRA

vikramgr@gmail.com

BANK OF BARODA VS KAGI 
CONSULTANCY 

Bank OF BARODA VS SHREE 
BALAJI TEXTILES

BANK OF BARODA  VS NEETU 
FABRICS 

MOHINI JAIN VS OMKAR 
SINGH SARDANA

MANISH 
MIGLANI

MANISH_MIGLANI@YAHOO.C
OM

CHIRAG GUPTA VS DOMBEY 
ELECTRICALS

RITA 
SANGHAVI

ADV.RITA.SANGHAVI@GMAIL.
COM

NOVA POLYCHEM VS  
GARWARE PAINTS LTD. 

MOHAN 
KUMAR 
SHARMA 

mohankrsrma@gmail.com

MCD VS GOLDY 
CONSTRUCTION

SAHIL 
AERON

ADVOCATESAHILAERON@GM
AIL.COM

SQUARE YARDS CONSULTING 
PVT LTD Vs 1 SQYARD

ASHA RANI VS 
CHOLOMANDALAM MS GIC 
LTD. 

AMIT 
KUMAR 
MAIHAN

amitkrmaihan@gmail.com

STATE BANK OF INDIA VS 
SHARWAN KUMAR 

ASHISH 
BATRA



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

1 CENTRAL

CS COMM-999/2023 9285085060 08.07.2023 07.07.2023

OMP(I)COMM-515/2023 9810315334 JUSJURIS@GMAIL.COM 10.07.2023 07.07.2023

OMP(I)COMM-516/2023 9810315334 JUSJURIS@GMAIL.COM 10.07.2023 07.07.2023

OMP(I)COMM-517/2023 9810315334 JUSJURIS@GMAIL.COM 10.07.2023 07.07.2023

CS COMM-1010/2023 9711894248 11.07.2023 10.07.2023

CS COMM-1014/2023 8240300654 12.07.2023 11.07.2023

CS COMM-1015/2023 8521433644 12.07.2023 11.07.2023

CS COMM-1016/2023 9891152939 YASHIKSOOS10@GMAIL.COM 12.07.2023 11.07.2023

CS COMM-1024/2023 9990333933 13.07.2023 12.07.2023

CS COMM1028/2023 9868927179 15.07.2023 14.07.2023

CS COMM-1046/2023 9911692228 18.07.2023 17.07.2023

CS COMM-1047/2023 9911692228 18.07.2023 17.07.2023

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

URMILA GUPTA VS RISHI 
KUMAR

PRAVEEN 
KUMAR 
MAHESHWA
RI

prmaheshwarii@gmail.com

TATA CAPITAL FINANCIAL 
SERVICES VS UNITECH 
ASSOCIATES

JOGINDER 
KUMAR 
SUKHIJA

TATA CAPITAL FINANCIAL 
SERVICES VS UNITECH 
ASSOCIATES

JOGINDER 
KUMAR 
SUKHIJA

TATA CAPITAL FINANCIAL 
SERVICES VS UNITECH 
ASSOCIATES

JOGINDER 
KUMAR 
SUKHIJA

KALYAN DUTT VS  TOLRARAM 
PAREEK 

NIKITA 
GUPTA 

ADVNIKITAGUPTA@GMAIL.CO
M

ROMIT GARG VS SURESH 
CHANDRA SHARMA

SAYATANI 
BASAK

SAYANTANI.LEGAL@GMAIL.C
OM

LEKHA ADVERTISING VS 
KONASTH APPREALS

SHUBHAM 
KANSAL

kansalshub@gmail.com

PUNJAB NATIONAL BANK VS 
BAB LI DEVI

YASHIKA 
SOOD

AB STEELS VS HINDUSTAN 
AEROSYTEMS

RAKESH 
KUMAR 
GARG 

ECOLAWCHAMBERS@GMAIL.C
OM

PUNJAB NATIONAL BANK VS 
GARMENT HOUSE

SUDHIR 
KUMAR 
SINGH

SKSINGHADVDELHI@GMAIL.C
OM

RAJESH KUMAR GUPTA VS 
MCD

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
L.COM

RAJESH KUMAR GUPTA VS 
MCD

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
L.COM



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

1 CENTRAL

OMP(I)COMM-523/2023 99534550007 SPRANA2013.SR@GMAIL.COM 21.07.2023 20.07.2023

CS COMM-1075/2023 844819498 21.07.2023 20.07.2023

CS COMM-1076/2023 9810922232 21.07.2023 20.07.2023

CS COMM-1086/2023 9971327147 24.07.2023 21.07.2023

CS COMM-1091/2023 ANIL SETH 9811109342 26.07.2023 25.07.2023

2 CENTRAL CS (COMM)/951/2023 9873586359 01-07-2023 30-06-2023

CS (COMM)/952/2023 9810667858 01-07-2023 30-06-2023

CS (COMM)/947/2023 98 10095436 Lawvision27@gmail.com 01-07-2023 30-06-2023

9717944394 01-07-2023 30-06-2023

9911633626 mohitkaushik201213@gmail.com 01-07-2023 30-06-2023

CS (COMM)/948/2023 9810195013 01-07-2023 30-06-2023

CS (COMM)/949/2023 971709 9220. orurnadv2000@am all.coo11 01-07-2023 30-06-2023

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

TATA CAPITAL FINANCIAL 
SERVICES VS SHIV SHANKAR 
MITTAL

SURYA 
PRAKASH 
RANA

PUNJAB NATIONAL BANK VS 
RAJEEV KUMAR BANSAL

ROHIT 
BHARDWAJ

ro.hitbhardwaj@gmail.com

MADHU MARWAHA VS 
TRUEWARE INTERNATIONAL

ANURAJ 
PARASHAR

ANURAJPARASHAR.ADV@GM
AIL.COM

CANARA BANK VS RAKESH 
KUMAR

SANJAY 
AGGARWAL

SINGHALSUNIL1158@GMAIL.C
OM

SARDARI LAL COMPANY VS  
BMP ENGINEERING

ASETHIADVOCATE@GMAIL.CO
M

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SUNIL KUMAR GUPTA Vs JMC 
PROJECTS INDIA LTD

SACHIN 
KUMAR 
JAIN(P),

SKJAINADVOCATE9@GMAIk.C
OM

DRK ENGINEERS PVT LTD Vs 
SNS ENGINEERING PVT LTD

ADITYA 
TREHAN(P),

aditya@adyantlegal . com

SH RAJESH SHARMA Vs SH 
ANIL HANSALS

SH. ANIL 
HANSALS 

Execution 
(Comm)/339/2023

MS STALLION SECURITY Vs 
DELHI URBAN SHELTER 
IMPROVEMENT BOARD

ASHISH 
VERMA(P),

advashheshv@gmail.com

Execution 
(Comm)/338/2023

BAJAJ HOUSING FINANCE LTD 
Vs MUHAMMAD YOUSUF

Mohit 
kaushik(P),

M/S VIKAS PUBLISHING HOUSE 
PVT LTD Vs M/S S V BOOK 
LINKS

Rajesh 
Kumar(P),

kumarrajeshadvym

BANK OF BARODA Vs PRABHU 
DAYAL

Malka 
Asad(P),



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/950/2023 9560908887 robinbhardwaj329@gmail.com 01-07-2023 30-06-2023

CS (COMM)/945/2023 9811161525 sksinghll6@gmail.com 01-07-2023 30-06-2023

9811389028 NA 01-07-2023 30-06-2023

CS (COMM)/946/2023 9810195013 01-07-2023 30-06-2023

CS (COMM)/943/2023 9810182555 01-07-2023 30-06-2023

OMP (COMM)/117/2023 ARJUN JHA Vs HDFC BANK LTD 9818885995 01-07-2023 30-06-2023

CS (COMM)/944/2023 UCO BANK Vs MSRITIKA GUPTA 9310019131 01-07-2023 30-06-2023

9013484365 guptasuraj176@gmail.com 03-07-2023 01-06-2023

CS (COMM)/981/2023 9999132159 04-07-2023 03-07-2023

9650099833 06-07-2023 05-07-2023

CS (COMM)/990/2023 -9999650796 06-07-2023 05-07-2023

OMP (I) (COMM) 514/2023 9810315334 10.07.2023 08-07-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

HARJEET SHAH SINGH Vs 
MUNICIPAL CORPORATION OF 
DELHI

Kuldeep 
Verma(P),

PRAVEEN Vs MUNICIPAL 
CORPORATION OF DELHI

SATYENDRA 
KUMAR 
SINGH(P),

Execution 
(Comm)/337/2023

M/S D S DIGITAL PVT LTD Vs 
JYOTI CONVENT SCHOOL

Rajesh 
Kumar(P),

M/S D S DIGITAL PVT LTD Vs ST 
MICHAEL ANGLO INDIAN 
SCHOOL

Rajesh 
Kumar(P),

kumarrajeshadvym

EAGLE IMPEX Vs KAYCEE 
RUBBER AND PLASTIC CO

AMRITA 
SARKAR(P),

lexalliance.vivek@gmail.com

Anjani Kumar 
Rai(P),

mohitmudgalchambers@gmail 
.com

VIKASH 
MISHRA(P),

adkamleshtieari@gmail.com

EXecution 
(Comm)/362/2023

M/S SHAKUNTALA CHITS PVT 
LTD VS YOGESH RAJPUT 

sanjeet kumat 

STATE BANK OF INDIA VS 
RAJENDER KUMAR 

SH. A.K. 
ROUT 

AKROUTADVOCATE@GMAIL.C
OM

Execution 
(Comm)/366/2023

SIDDHANT BANSAL Vs SUBE 
SINGH

Harsh it 
Agarwal

kgconsorsllp@gmail . com 7

SHRI BHAGWAN DIRECTOR AIS 
HOLIDAYS PRIVATE LIMITED 
Vs VINEET KUMAR 
SHRIVASTAVA DIRECTOR 
YORKERS HOLIDAYS SERVICE 
PVT LTD

BHANU 
MOHAN(P),

©YOCATEVIKASKHATAK@GM
AIL.COM

TATA CAPITAL FINANCIAL 
SERVICE VS UNITECH 
ASSOCIATES 

JOGINDER 
SUKHIJA 

jusjuris@gmaiLCorn 



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/1012/2023 RAJESH KU GUPTA  VS MCD 9911692228 11-07-2023 10-07-2023

CS (COMM)/1019/2023 9818416099 NA 12-07-2023 11-07-2023

CS (COMM)/1021/2023 SANDEEP JAIN VS MCD SH.S.K.JHA 98187010001 13-07-2023 12-07-2023

CS (COMM)/1032/2023 98118983999 17-07-2023 15-07-2023

CS (COMM)/1041/2023 9818274143 NA 18-07-2023 17-07-2023

CS (COMM)/1042/2023 JYOTI GIRI Vs PROMILA RATTI 9811331125 18-07-2023 17-07-2023

CS (COMM)/1043/2023 9911692228 18-07-2023 17-07-2023

CS (COMM)/1044/2023 9319282500 alkasharma8910@gmail.com 18-07-2023 17-07-2023

CS (COMM)/1051/2023 8860313311 19-07-20023 18-07-2023

OMP(COMM)126-2023 9654302740 ACCESSLAW77@GMAIL.COM 19-07-20023 18-07-2023

CS (COMM)/1057/2023 88029155 pramodyadav60180@gmail.com 20-07-2023 19-07-2023

CS (COMM)/1063/2023 9810481016 21-07-2023 20-07-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SH MOHIT 
SINGHAL 

singlialinohillcgal/rhgimli|.c0m

UROOJ ENTERPRISES VS 
EAGLE TECHNOLOGY PLASTIC 

MOH D 
SULAIMAN 
KHAN

jhaandassociatesdhc@gmail Com 

ICICI BANK LTD VS NEERAJ 
KUMAR GOD 

SH SATISH 
KUMAR 

manisb@klfindiacom

JMT PLASP PVT LTD Vs CLASSIC 
INTERNATIONAL

SHWETA 
GARG(P),

RAJESH 
BHATIA(P),

rbhatia-advocate@yahoo.co.in

RAJESH KUMAR GUPTA 
PROPRIETOR OF M/S BALAJI 
AND ASSOCIATES Vs 
MUNICIPAL CORPORATION OF 
DELHITHROUGH ITS 
COMMISSIONER

MOHIT 
SINGHAL(P),

singhalmohitlegal@gmail.com

SHIVA TEXTILES Vs SUBANGI 
SAREE CENTER

RITESH 
SAREEN(P),

PRAVEEN JAIN VS ANURAG 
MISHRA 

SUNIL 
GUPTA 

advsg@yahoo.com

SRI VASUKI POWER SYSTAM VS 
CLIX CAPITAL SERVICES PVT 
LTD 

NAVIN 
GOYAL 

LAXMI ENTERPRISES VS ROOP 
INTERNATIONAL 

PRAMOD 
KUMAR 

LEVI STRAUSS  CO Vs ASHOK 
KUMAR

AASTHA 
SHARMA(P),

mail@thelegist.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/1064/2023 ADIDAS AG Vs ASHOK KUMAR 9810481016 21-07-2023 20-07-2023

CS (COMM)/1065/2023 9810481016 21-07-2023 20-07-2023

CS (COMM)/1066/2023 ROHIT 9911557338 NA 21-07-2023 20-07-2023

CS (COMM)/1081/2023 9311672035 NA 22-07-2023 21-07-2023

CS (COMM)/1082/2023 9811087543 22-07-2023 21-07-2023

OMP (COMM)/131/2023 9999351267 NA 24-07-2023 22-07-2023

Counter Claim/36/2023 981055242 4 24-07-2023 22-07-2023

OPM(COMM)132/2023 9810137773 25-07-2023 24-27-2023

CS (COMM)/1090/2023 6950425252 26-07-2023 25-07-2023

CS (COMM)/1094/2023 9711307118 27-07-2023 26-07-2023

CS (COMM)/1098/2023 9868927179 28-07-2023 27-07-2023

9958160505 28-07-2023 27-07-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

AASTHA 
SHARMA(P),

mail@thelegist.com

NIKE INNOVATE C V Vs ASHOK 
KUMAR

AASTHA 
SHARMA(P),

mail@thelegist.com

PUNJAB NATIONAL BANK Vs 
SANJAY CHAWLA

M/S UMA ENTERPRISES 
THROUGH ITS PROPRIETOR 
SMTANITA DEVI Vs M/S 
GOENKA ELECTRIC MOTOR 
VEHICLE PVTLTD THROUGH 
ITS DIRECTORS SH RAJESH 
GUPTA

JITENDER 
BHARDWAJ(
P),

M/S TEAMGLOBAL LOGISTICS 
PVT LTD Vs M/S PRIME RIGS 
LTD

Deepak 
Kumar 
Mishra(P),

siddharthayadavadvocate@egmai
l.com

SMT DEEPIKA GOYAL Vs M/S 
VALLBAH SAREE

Sunil 
kumar(P),

TOFFCOVER  CORE 
TECHNOLOGIES PRIVATE 
LIMITED Vs ANAMIKA CHOPRA

BISHAN 
PAL(P),

karan@spnlegal.com

PARAMOUNT PREMIER PVT 
LTD VS NEERAJ GROVER 

KUMAR 
SUSHOBHAN 

advocatesushobhan@gmail.com

DE NEERS TOOLS VS SEWAK 
ENTERPRISES 

PANKAJ 
SHARMA 

pankajvats 1978@gmail.com 

VEENA PRAGRANCE PVT VS MD 
SHAHJAHAN 

SUNIRA JAIN ADVOSUNIRA 
JAIN@GMAIL.COM 

PUNJAB NATIONAL BANK Vs 
M/S ASHTHETIC INDIA

SUDHIR 
KUMAR 
SINGH(P),

sksinghadvdelhi@gmail.com

Execution 
(Comm)/407/2023

OYO APARTMENTS 
INVESTMENTS LLP Vs JEET 
CORPORATION

RAJNISH 
RANJAN(P),

rajnish@rrassociates.net.in



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

9958160505 28-07-2023 27-07-2023

CS (COMM)/1099/2023 9811112087 28-07-2023 27-07-2023

CS (COMM)/1105/2023 9911692228 31-07-2023 30-7-2023

CS (COMM)/1106/2023 9911692228 31-07-2023 30-7-2023

OMP(I)(COMM)529/2023 9811452022 26-07-2023 25-07-2023

3 CENTRAL CS(COMM) 953/2023 9548888420 01.07.2023 30.06.2023

CS(COMM) 954/2023 9717099220 eramadv2000@gmail.com 01.07.2023 30.06.2023

CS(COMM) 955/2023 9811770164 N/A 01.07.2023 30.06.2023

CS(COMM) 956/2023 9990042642 N/A 01.07.2023 30.06.2023

CS(COMM) 957/2023 9810493447 01.07.2023 30.06.2023

CS(COMM) 958/2023 9810210832 vijayprakash9682@gmail.com 01.07.2023 30.06.2023

CS(COMM) 959/2023 9810166390 shubhammahajan25@gmail.com 01.07.2023 30.06.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

Execution 
(Comm)/408/2023

OYO APARTMENTS 
INVESTMENTS LLP Vs CONVEST 
OVERSEAS PVT LTD

RAJNISH 
RANJAN(P),

rajnish@rrassociates.net.in

RAJESH GUPTA Vs VED 
PRAKASH KHURANA

SANJAY 
KUMAR 
JAIN(P),

spjainlawfirm@gmail.com

RAJESH KUMAR GUPTA VS 
MCD

MOHIT 
SINGHAL(P),

singhalmohitlegal@gmail.com

RAJESH KUMAR GUPTA VS 
MCD

MOHIT 
SINGHAL(P),

singhalmohitlegal@gmail.com

TATA CAPITAL HOUSINGH 
FINNACE VS RAJBHARAV 

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SURYA ROSHNI LIMITED V/S 
DHURI PLASTIC PVT. LTD.

SH. 
SHRIHAR 
TRIPATHI

ADVOCATE.SHRIHAR@GMAIL.
COM

BANK OF BARODA V/S VIJAY 
KUMAR GUPTA

SH. ERAM 
KHAN

RAMJAS SHARMA V/S M/S 
ACCORD ELECTROPOWER PVT. 
LTD. 
& ORS

SH. VIKAS 
AGGARWAL

PUNJAB NATIONAL BANK V/S 
M/S GTB BOX MAKING & ANR.

SH. 
ANSHUMAN 
SRIVASTAVA

M/S BHAGWATI TRADING 
COMPANY & ORS. V/S SANJUA 
SAHNI, 
PROP. OF M/S ZADA INDIA

SH. SUMEET 
SINGH 
CHAUHAN

dejureconsultants.ssc@gmail.com

STATE BANK OF INDIA V/S 
BHANU SINGH & ANR.

SH. VIJAY 
PRAKASH

CANADIAN SPECIALITY VINYLS 
V/S SKYMAP 
PHARMACEUTICALS 
PVT. LTD.

SH. 
SHUBHAM 
MAHAJAN



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

3 CENTRAL

MISC. DJ/414/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 340/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 341/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 342/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 343/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 344/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 345/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 346/2023 N/A N/A 01.07.2023 30.06.2023

EX.(COMM) 347/2023 N/A N/A 01.07.2023 30.06.2023

CS(COMM) 972/2023 7503501848 03.07.2023 01.07.2023

CS(COMM) 986/2023 N/A 04.07.2023 03.07.2023

OMP(COMM) 120/2023 N/A N/A 04.07.2023 03.07.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SHRIRAM CITY UNION 
FINANCE LTD. V/S NEERAJ 
PRUTHI

SH. AJAY 
GOEL

HDFC BANK LTD. V/S MOHD. 
QASIM

SH. ASHIM 
BHATT

HDB FINANCIAL SERVICES LTD. 
V/S PRACHI SHARMA

SH. 
RAVINDRA 
KUMAR 
AGARWAL

BAJAJ HOUSING FINANCE LTD. 
V/S MUHAMMAD YOUSUF

SH. MOHIT 
KAUSHIK

HDFC BANK LTD. V/S KRISHAN 
MURARI

MS. AMITA 
KUMAR

SBI CARDS AND PAYMENT 
SERVICES LTD. V/S JAGDISH 
BISHNOI

SH. W.R. 
KHAN

SBI CARDS AND PAYMENT 
SERVICES LTD. V/S GOPAL 
AGARWAL

SH. W.R. 
KHAN

M/S KOTAK MAHINDRA PRIME 
LTD. V/S SONI KUMARI

SH. ROHIT 
BOHRA

ICICI BANK LTD. V/S REETU 
RAJ

MS. SUNITA 
SINGH

MSB PUBLISHERS PVT. LTD. V/S 
FUTURE PUBLISHERS AND 
DISTRUBUTORS

SH. KARAN 
JAIN

advocatekj@gmail.com

MATHEW PHILIP V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. SURAJ 
GUPTA

gangwani.adv@gmail.com

MUNICIPAL CORPORATION OF 
DELHI V/S GOLDY 
CONSTRUCTIONS

SH. SAHIL 
AERON



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

3 CENTRAL

OMP(COMM) 121/2023 7042198312 05.07.2023 04.07.2023

CS(COMM) 991/2023 9555215464 satyajit2k7@gmail.com 06.07.2023 05.07.2023

EX.(COMM) 373/2023 N/A N/A 07.07.2023 06.07.2023

EX.(COMM) 374/2023 N/A N/A 07.07.2023 06.07.2023

OMP(I)(COMM) 518/2023 N/A N/A 10.07.2023 08.07.2023

CS(COMM) 1003/2023 9911692228 11.07.2023 10.07.2023

CS(COMM) 1004/2023 9911692228 11.07.2023 10.07.2023

CS(COMM) 1005/2023 9911692228 11.07.2023 10.07.2023

CS(COMM) 1018/2023 7291013304 yashika.sood10@gmail.com 12.07.2023 11.07.2023

EX.(COMM) 388/2023 N/A N/A 12.07.2023 11.07.2023

CS(COMM) 1023/2023 9810133604 13.07.2023 12.07.2023

CS(COMM) 1038/2023 9599754586 anirudhjamwal1607@gmail.com 18.07.2023 17.07.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SUMIT PAUL V/S HDFC BANK 
LTD.

SH. SATISH 
PRAKASH 
GUPTA

info@centurylawfirm.in

PRITHVI RAJ THAREJA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. 
SATYAJIT 
KUMAR

DEEPAK BEARING PRIVATE 
LTD. V/S M/S RAJENDRA 
GEARS 

SH. BHAVYA 
SETHI

DPZ INTERNATIONAL V/S M/S 
RAJENDRA GEARA

SH. BHAVYA 
SETHI

TATA CAPITAL FINANCIAL 
SERVICES LTD. V/S JAGDAMBA 
ROADLINES

SH. 
JOGINDER 
KUMAR 
SUKHIJA

RAJESH KUMAR GUPTA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. MOHIT 
SINGHAL

singhalmohitlegal@gmail.com

RAJESH KUMAR GUPTA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. MOHIT 
SINGHAL

singhalmohitlegal@gmail.com

RAJESH KUMAR GUPTA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. MOHIT 
SINGHAL

singhalmohitlegal@gmail.com

PUNJAB NATIONAL BANK V/S 
ABHISHEK GUPTA

MS. YASHIKA 
SOOD

SBI CARDS AND PAYMENT 
SERVICES LTD. V/S GUNJESH 
KUMAR

SH. W.R. 
KHAN

SHIB DASS METALS V/S ROOTS 
COOLING SYSTEMS PVT. LTD.

SH. MAHESH 
KATYAYAN

tridentlaw@hotmail.com

M/S DURGA TRADING CO. V/S 
M/S PCL ENTERPRISES 

SH. 
ANIRUDH 
JAMWAL
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3 CENTRAL

EX.(COMM) 393/2023 N/A N/A 18.07.2023 17.07.2023

CS(COMM) 1052/2023 9810231866 cptyagi54@gmail.com 19.07.2023 18.07.2023

OMP(COMM) 129/2023 9811173923 muktaarora41@gmail.com 20.07.2023 19.07.2023

CS(COMM) 1059/2023 9811575138 20.07.2023 19.07.2023

MISC. DJ/460/2023 9818030800 20.07.2023 19.07.2023

CS(COMM) 1069/2023 9810117465 21.07.2023 20.07.2023

MISC. DJ/467/2023 9560622223 21.07.2023 20.07.2023

EX.(COMM) 400/2023 N/A N/A 21.07.2023 20.07.2023

OMP(I)(COMM) 526/2023 8700925528 24.07.2023 22.07.2023

CS(COMM) 1088/2023 9810189223 N/A 25.07.2023 24.07.2023

EX.(COMM) 405/2023 N/A N/A 25.07.2023 24.07.2023

CS(COMM) 1104/2023 9911692228 31.07.2023 28.07.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

KOTAK MAHINDRA BANK LTD. 
V/S AMIT SHARMA & ORS.

SH. 
DIVYANSHU 
MISHRA

RAMESHWAR V/S MUNICIPAL 
CORPORATION OF DELHI

SH. 
CHANDRA 
PAL SINGH

NARENDER KUMAR V/S M/S 
HDFC BANK LTD.

MS. MUKTA 
ARORA

CANARA BANK V/S ADARSH 
GUPTA, PROP. OF 
M/S KUMAR ASSOCIATES

SH. KUNAL 
SHARMA

kkunalashharmalaw@gmail.com

ICICI BANK LTD. V/S RAM 
KUMAR

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

M/S DINESH SANITARY STORE 
V/S M/S CHAOUHAN 
INFRATECH 
& ORS.

SH. VARUN 
GOSWAMI

varunlegal@yahoo.co.in

SHREE METALS V/S PAUL 
ELECTRICAL

SH. ROSHAN 
SANTHALIA

roshan@chambersofrsanthlia.co
m

OYO APARTMENTS 
INVESTMENTS LLP V/S 
CONVEST BUILDCON 
PRIVATE LTD.

SH. RAJNISH 
RANJAN

AAKASH EDUCATIONAL 
SERVICES LIMITED V/S 
MS. CHANDNI GIRISHCHAND 
NEGI

SH. 
BHASKAR 
KUMAR 
SHUKLA

bhaskar@trulegal.co.in

M/S S K EDUCATIONS PVT. LTD. 
V/S MILKHI RAM 
EDUCATIONAL 
SOCIETY

SH. AAKASH 
GUPTA

RAMESH CHAND BATHEJA V/S 
RAMINDER SINGH

SH. RAJEEV 
KAPOOR

RAJESH KUMAR GUPTA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. MOHIT 
SINGHAL

singhalmohitlegal@gmail.com
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4 CENTRAL CS (COMM)973/2023 9810039036 NA 03.07.2023 30.06.2023

8512052601 BHASKAR@TRULEGAL.COM 03.07.2023 06.06.2023

CS (COMM)-974/2023 SANDEEP JAIN VS MCD SK JHA 9818701001 JHAKSORAJKL@GMAIL.COM 03.07.2023 30.05.2023

CS (COMM)/978/2023 7011312145 RANJAN.DOSH@GMAIL.COM 04.07.2023 07.06.2023

CS (COMM)/979/2023 9999568812 ANKKIT09@YAHOO.COM 04.07.2023 30.06.2023

9971170800 04.07.2023 05.06.2023

CS(COMM)/980/2023 9811215778 PANKAJVIVEK@GMAIL.COM 04.07.2023 02.06.2023

CS(COMM)/982/2023 9891947575 LOVEKESH27@GMAIL.COM 04.07.2023 02.06.2023

OMP I COMM 509/2023 9971170800 04.07.2023 05.06.2023

CS(COMM)/984/2023 9891947575 LOVEKESH27@GMAIL.COM 04.07.2023 02.06.2023

CS(COMM)/983/2023 9212312400 04.07.2023 07.06.2023

EX (COMM)/370/2023 VINAY GOEL VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 07.07.2023 30.06.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

NITIN GUPTA VS. SH. 
KUNAL GUPTA

TARUN 
KUMAR 
RATTAN

OMP I 
(COMM)508/2023

AAKASH EDUCATIONAL 
SERVICES VS. SUMIT 
TALWANI

BHASKAR 
KUMAR 
SHUKLA

RAJ BALA AGGARWAL VS. 
BEE K BEE PRINTS PVT LTD

RANJAN 
DOSHI

ASHOK KUMAR & SONS HUF 
VS. VIPIN ARYA 

ANKIT 
GUPTA

OMP I 
(COMM)/509/2023

MITTAL FINSEC VS. SUMIT 
PANCHAL & ORS.

LAVIKA 
GUPTA

LAVIKAGUPTA2009@GMAIL.C
OM

M/S GLOBUS TRANSITOS 
PRIVATE LTD VS. M/S 
SANJIVANI NON FERROUS

PANKAJ 
VIVEK

A TO Z CHEMICAL V/S SH. 
RAM RATAN PROPRIETOR 
OF M/S VIKRAM RAJ 
DHARAM DYEING

LOVEKESH 
AGGARWAL

MITTAL FINSERV PRIVATE 
LIMITED VS. SUMIT 
PANCHAL

LAVIKA 
GUPTA

LAVIKAGUPTA2009@GMAIL.C
OM

A TO Z CHEMICAL V/S M/S 
SHIVANI TEXTILES 
LIMITED

LOVEKESH 
AGGARWAL

MOHD. MUYUNDDIN V/S 
SUNITA DEVI

RAJAT 
KOHLI

CATCHRAJAT2004@YAHOO.C
O.IN

SATYENDE
R KR 
SINGH
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4 CENTRAL

9811452022 07.07.2023 08.06.2023

9810315334 JUSJURIS@GMAIL.COM 07.07.2023 06.07.2023

CS (COMM)-1002/2023 9999448797 10.07.2023 30.06.2023

9810315334 JUSJURIS@GMAIL.COM 10.07.2023 08.07.2023

9810315334 JUSJURIS@GMAIL.COM 10.07.2023 08.07.2023

EX (COMM)/381/2023 9311022104 11.07.2023 01.06.2023

CS (COMM)1011/2023 9818342898 NA 11.07.2023 05.07.2023

CS (COMM)/1017/2023 8433201993 12.07.2023 05.07.2023

CS (COMM)1022/2023 JASMINE 9910632676 NA 13.07.2023 30.05.2023

EX (COMM)390/2023 W.R.KHAN 9811225408 13.07.2023 11.07.2023

CS(COMM)1033/2023 8287634805 SHIKHAGOEL66@GMAIL.COM 17.07.2023 11.07.2023

EX (COMM)/392/2023 9540197757 CJSNJURIS@GMAIL.COM 17.07.2023 11.07.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP I 
(COMM)/511/2023

DCB BANK LIMITED VS. MR. 
BANSIDHAR SARSWAT

ANISH 
BHOLA

ANISH_BHOLA17@YAHOO.CO
M

OMP I 
(COMM)/512/2023

TATA CAPITAL FINANCIAL 
SERVICES LTD VS. UNITECH 
ASSOCIATES 

JOGINDER 
SUKHIJA

ANURAG MITTAL VS. S.K.S 
INDUSTRIES PVT. LTD.

SH. ASHISH 
CHAUHAN

kushagrabansal@akassociates.org
.in

OMP (I) (COMM)-
520/2023

TATA CAPITAL FINANCIAL 
SERVICES LTD. VS. 
UNITECH ASSOCIATES

SH. 
JOGINDER 
SUKHIJA

OMP (I) (COMM)-
519/2023

TATA CAPITAL FINANCIAL 
SERVICES LTD. VS. 
UNITECH ASSOCIATES

SH. 
JOGINDER 
SUKHIJA

KOTAK MAHINDRA PRIME 
LTD VS. VIJAY KUMAR

RANJAN & 
COMPANY

RANJAN.AND.COMPANY@GMA
IL.COM

BHAGWATI ORGANICS VS. 
SECTICIDE INDIA PVT LTD

N.K. 
AGGARWAL

PNB VS ANUJ MILK 
SUPPLIES

MADHAVI 
SHUKLA

MADHAVISWAROOP@GMAIL.C
OM

S.R.FABIRCS VS. VARUN 
RAJENDRA AHUJA

SBI CARDS VS, MOHD 
SHADAB

WRKHANASSOCIATES@GMAIL
.COM

M/S RAM CHARAN BANSAL 
CONSTRUCTION PVT LTD 
VS. DELHI JAL BOARD & 
ANOTHER

SHIKHA 
GOEL

ICICI BANK LIMITED VS. 
VIKAS KUMAR

CHARAN 
JEET 
SINGH
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4 CENTRAL

CS (COMM)1045/2023 ABSAR 9999535003 18.07.2023 11.07.2023

OMP (COMM) 125/2023 9910969692 18.07.2023 10.07.2023

EX (COMM)/395/2023 RITU RANA 8527041376 18.07.2023 10.07.2023

CS (COMM)1048/2023 9999449265 KANSAL@LAWYER.COM 18.07.2023 10.07.2023

CS (COMM)/1049/2023 9811161300 18.07.2023 10.07.2023

CS (COMM)/1060/2023 9310019131 20.07.2023 30.06.2023

CS (COMM)/1068/2023 9953394364 SHIVENDRA2theacmeco.com 21.07.2023 30.06.2023

CS (COMM)1073/2023 9718209970 AASTHA@THELEGIST.COM 21.07.2023 02.07.2023

CS (COMM)1074/2023 981092232 21.07.2023 06.07.2023

MISC DJ/469/2023 9899995598 22.07.2023 11.11.2022

EX (COMM)-401/2023 9811161525 sksingh116@GMAIL.COM 25.07.2023 15.07.2023

EX (COMM)-402/2023 9810459344 chandraadv31@gmail.com 25.07.2023 24.07.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

SQUARE KARDS 
CONSULTING PVT LTD VS. 
G.M. ENTERPRISES

ADV.ABSARAHMAD@GMAIL.C
OM

HARSH DHIR  & ORS VS. M/S 
MODERN CREDIT PVT. LTD

ANUJ 
ARORA

ANUJARORAADV@GMAIL.CO
M

KOTAK MAHINDRA PRIME 
VS. NIRANJAN  & ANR

CODELEGALCONSULTANT@G
MAIL.COM

LEKHA ADVERTISING & 
MARKETING PVT. LTD VS. 
M/S SHREEJEE APPARELS 
ENTERPRISES

SHUBHAM 
KANSAL

BANK OF INDIA VS. 
SANJEEV KUMAR SHARMA

VARUN 
SHARMA

ADV.VARUNSHARMA@GMAIL.
COM

UCO BANK VS. MRS. SUJATA 
KUMARI

KAMLESH 
KUMAR 
TIWARI

ADV.KAMLESHTIWARI@GMAI
L.COM

HAMDARD NATIONAL 
FOUNDATION (INDIA) & 
ANR VS. KLM PHARMA

SHIVENDR
A 

LEVI STRAUSS AND 
COMPANY VSA. ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

MADHU MARWWAHA VS. 
SUNIL KUMAR 

ANURAG 
PARASHER

ANURAGPARASHER.ADVOCAT
E@GMAIL.COM

GROUPE SEB INDIA PVT LTD 
VS. VINAYAK SALES 
CORPORATION 

DEEPAK 
SAHNI

 
DEEPAKSAHNIADVOCATE@G
MAIL.COM

BHARAT ARORA VS. MCD & 
Anr

SH. 
SATYENDR
A KUMAR 
SINGH

KANCHAN FASHIION PVT. 
LTD. VS. NIDHI KOTWANI

SH. 
SUBHASH 
CHANDRA
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4 CENTRAL

CS (COMM)1092/2023 9212888057 26.07.2023 24.07.2023

CS (COMM)-1095/2023 9310011459 27.07.2023 20.07.2023

CS (COMM)-1102/2023 9811810060 28.07.2023 06.07.2023

EX (COMM)383/2023 8920586266 23.07.2023 30.06.2023

EX (COMM)384/2023 8920586266 12.07.2023 30.06.2023

EX (COMM)385/2023 8920586266 12.07.2023 30.06.2023

EX (COMM)386/2023 8920586266 12.07.2023 30.06.2023

5 CENTRAL CS COMM – 1577/22 ALOK KR Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1579/22 ALOK KR Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1584/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1587/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1590/22 Not Available Not Available 01.07.2022 01.07.2022

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

BANK OF BARODA VS. 
SATYARAM ENTERPRISES

CHITRA 
MALHOTRA

CHITRAMALHOTRALEGAL@G
MAIL.COM

RATTAN LAL GUPTA VS. M/S 
SHANNON AND SHANNON 
AND Ors.

SH. RAJEEV 
GARG

advocaterajeevgarg@gmail.com

M/S GIRJA ENGINEERS VS. 
M/S DELCO 
INFRASTURCTURE PROJECT 
LTD.

SH. R.S. 
PRASAD

sprasadadv@gmail.com

ICICI BANKLIMITED VS. 
HITESHI PARAKASHER

AMRENDER 
KUMAR

indolexlaw@gmail.com

ICICI BANK LIMITED VS. 
PRIYA

SUNITA 
SINGH

indolexlaw@gmail.com

ICICI BANK LIMITED VS. 
MAHESH GUPTA

SUNITA 
SINGH

indolexlaw@gmail.com

ICICI BANK LIMITED VS. 
DEEPAK KUMAR GOYAL

SUNITA 
SINGH

indolexlaw@gmail.com

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

ICICI BANK LTD V/S AYUSH 
AGGARWAL

ICICI BANK LTD V/S RAMESH 
KR

ICICI BANK LTD V/S AMAN LAL 
CHHABRA

MANISH 
DEWAN

ICICI BANK LTD V/S VICERAY 
CAR RENTALS P LTD

MANISH 
DEWAN

ICICI BANK LTD V/S NAND 
KISHORE PATNI

MANISH 
DEWAN
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5 CENTRAL

CS COMM – 1591/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1593/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1594/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1596/22 9560906629 Not Available 01.07.2022 01.07.2022

CS COMM – 1598/22 C PRAKASH Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1600/22 ICICI BANK LTD V/S SEWA RAM Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1602/22 ICICI BANK LTD V/S NAZIR ALI C PRAKASH Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1604/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1606/22 Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1608/22 AMIT KR 9811299468 Not Available 01.07.2022 01.07.2022

CS COMM – 1611/22 SBI V/S AZAD 9312965659 Not Available 01.07.2022 01.07.2022

CS COMM – 1613/22 9871935008 Not Available 01.07.2022 01.07.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

ICICI BANK LTD V/S SURESH 
KR

DEEPAK 
KAUSHIK

ICICI BANK LTD V/S 
BALVINDER PAL

MANISH 
DEWAN

ICICI BANK LTD V/S OM 
PRAKASH

MANISH 
DEWAN

ICICI BANK LTD V/S M/S BLUE 
SKY AVIATION

JOGINDER 
KR SUKHIJA

ICICI BANK LTD V/S MONIKA 
PANDITA

MANISH 
DEWAN

ICICI BANK LTD V/S UMESH 
PRASAD

SHALINDRA 
BABBAR

ICICI BANK LTD V/S MS ROLI 
SACHDEVA

NAZIA 
PRAVEEN

MEENAKSHI POLYMERS P LTD 
V/S LAKSHMI GOYAL

JAWAHAR 
CHAND 
CHAWLA

M/S AAKRITI TRAD CO V/S M/S 
SAZENA CHEM

ANKUSH 
YADAV
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5 CENTRAL

EX COMM – 59/22 Not Available Not Available 01.07.2022 01.07.2022

EX COMM – 60/22 ICICI BANK LTD V/S AJAY Not Available Not Available 01.07.2022 01.07.2022

CS COMM – 1632/22 Not Available Not Available 02.07.2022 02.07.2022

CS COMM – 1633/22 C PRAKASH Not Available Not Available 02.07.2022 02.07.2022

EX COMM – 62/22 Not Available Not Available 02.07.2022 02.07.2022

CS COMM – 1637/22 Not Available Not Available 02.07.2022 02.07.2022

CS COMM – 1638/22 ALOK KR Not Available Not Available 02.07.2022 02.07.2022

OMP (I) COMM – 325/22 AXIS BANK LTD V/S BALWAN Not Available Not Available 02.07.2022 02.07.2022

CS COMM – 1643/22 Not Available Not Available 04.07.2022 04.07.2022

CS COMM – 1644/22 Not Available Not Available 04.07.2022 04.07.2022

CS COMM – 1650/22 Not Available Not Available 05.07.2022 05.07.2022

CS COMM- 1675/22 Not Available Not Available 08.08.2022 08.08.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

KOTAK MAHINDRA PRIME V/S 
KAMAL KANT DUA

ROHIT 
BOHRA

SUNITA 
SINGH 

ICICI BANK LTD V/S RAJ KR 
SONI

PRASHANT 
KR

ICICI BANK LTD V/S SANJEEV 
KR SHUKLA

ADITYA BIRLA FIN LTD V/S 
ROXY AGENCIES

AMIT KR 
SINHA

ICICI BANK LTD V/S TRAVEL 
EMPIRE INDIA P LTD

MANISH 
DEWAN

ICICI BANK LTD V/S ROHIT 
GUPTA

RAJESH 
JANGRA

ICICI BANK LTD V/S  M S 
SPECTRUM ENGINEERS

DHRUV 
JOSHI

CANARA BANK ERSTWHILE 
SYNDICATE BANK V/S SHAHID 
KHAN

VANDANA 
BHATIA

UNION BANK OF INDIA V/S M/S 
KARAN ELECTRONICS

ARUN KR 
SHUKLA

ICICI BANK LTD V/S 
BATUKESHWAR SONI
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5 CENTRAL

CS COMM – 1676/22 Not Available Not Available 08.08.2022 08.08.2022

CS COMM – 1677/22 Not Available Not Available 08.08.2022 08.08.2022

CS COMM – 1678/22 Not Available Not Available 08.08.2022 08.08.2022

CS COMM – 1692/22 9599088874 Not Available 11.07.2022 11.07.2022

CS COMM – 1693/22 Not Available Not Available 11.07.2022 11.07.2022

CS COMM – 1694/22 Not Available Not Available 11.07.2022 11.07.2022

CS COMM – 1695/22 Not Available Not Available 11.07.2022 11.07.2022

CS COMM – 1696/22 VISHAL RAO 8657070903 Not Available 11.07.2022 11.07.2022

CS COMM – 1697/22 Not Available Not Available 11.07.2022 11.07.2022

EX COMM – 66/2022 S K SINGH Not Available Not Available 11.07.2022 11.07.2022

EX – COMM – 72/22 MANOJ KR Not Available Not Available 12.07.2022 12.07.2022

CS COMM – 1720/22 Not Available Not Available 12.07.2022 12.07.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

ICICI BANK LTD V/S DAMODAR 
WORLD EXIMS P LTD

ICICI BANK LTD V/S ABHISHEK 
PRATAP SINGH 

ICICI BANK LTD V/S KARAMJIT 
BARMAN

TEJOO FASHION P LTD V/S 
SAFTEJOO FASHION P LTD

MAYANK 
MAHENDRA

ICICI BANK LTD V/S KUBER 
ENTERPRISES

CHETNA 
BHALLA

ICICI BANK LTD V/S KUBER 
ENTERPRISES

CHETNA 
BHALLA

ICICI BANK LTD V/S RASHID 
ALI

CHETNA 
BHALLA

ICICI BANK LTD V/S DHIRENDR 
SINGH 

ICICI BANK LTD V/S KUBER 
ENTERPRISES

CHETNA 
BHALLA

RAVINDER KR WADHWA V/S 
DELHI MUNICIPAL 
CORPORATION

AU SMALL FIN BANK LTD V/S 
RAJEEV KR NAYYAR

ICICI BANK LTD V/S KULWANT 
SINGH 

MANISH 
DEWAN
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5 CENTRAL

EX COMM – 73/22 MANOJ KR Not Available Not Available 12.07.2022 12.07.2022

CS COMM – 1721/22 Not Available Not Available 12.07.2022 12.07.2022

CS COMM – 1722/22 Not Available Not Available 12.07.2022 12.07.2022

CS COMM – 1724/22 Not Available Not Available 12.07.2022 12.07.2022

CS COMM – 1735/22 Not Available Not Available 13.07.2022 13.07.2022

CS COMM – 1736/22 Not Available Not Available 13.07.2022 13.07.2022

CS COMM – 1737/22 Not Available Not Available 13.07.2022 13.07.2022

OMP (I) COMM – 331/22 IN PERSON Not Available Not Available 13.07.2022 13.07.2022

CS COMM – 1757/22 ICICI BANK LTD V/S ASHI JAIN VISHAL RAO Not Available Not Available 14.07.2022 14.07.2022

CS COMM – 1759/22 Not Available Not Available 14.07.2022 14.07.2022

CS COMM – 1760/22 Not Available Not Available 14.07.2022 14.07.2022

CS COMM – 1761/22 Not Available Not Available 14.07.2022 14.07.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

AU SMALL FIN BANK LTD V/S 
SAJID ALI

ICICI BANK LTD V/S MADIHA 
FOODS

SHAILENDR
A BABBAR

ICICI BANK LTD V/S 
SHAILENDRA SINGH 

SHAILENDR
A BABBAR

ICICI BANK LTD V/S ANIKET 
MADHU HAREKAR

SHAILENDR
A BABBAR

BANK OF INDIA V/S ASHIMM 
PATRA

VARUN 
SHARMA

ICICI BANK LTD V/S FIROZ 
ALAM

MANISH 
DEWAN

CBS PUBLISHERS & 
DISTRIBUTOR V/S M/S 
COLLEGE BOOK HOUSE

ADITYA 
PRAKASH 
ARORA

TATA CAPITAL FIN V/S MOHD 
JAVED

ICICI BANK LTD V/S M/S NEW 
ERA JEANS

HEMANT 
GUPTA

ANIL KR BANSAL V/S KRISHNA 
CONSTRUCTION

DHEERAJ 
JAGWANI

ICICI BANK LTD V/S ANSHU 
PRASAD

HEMANT 
GUPTA



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

5 CENTRAL

CS COMM – 1762/22 Not Available Not Available 14.07.2022 14.07.2022

CS COMM – 1774/22 Not Available Not Available 15.07.2022 15.07.2022

EX COMM – 78/22 Not Available Not Available 15.07.2022 15.07.2022

EX COMM – 79/22 ICICI BANK LTD V/S MONIKA Not Available Not Available 15.07.2022 15.07.2022

EX COMM – 80/22 ICICI BANK LTD V/S AVLESH KR Not Available Not Available 15.07.2022 15.07.2022

EX COMM – 81/22 Not Available Not Available 15.07.2022 15.07.2022

CS COMM – 1787/22 Not Available Not Available 16.07.2022 16.07.2022

CS COMM – 1788/22 ICICI BANK LTD V/S AFSANA VISHAL RAO Not Available Not Available 16.07.2022 16.07.2022

CS COMM – 1801/2022 LEVI STRAUSS V/S ASHOK KR Not Available Not Available 18.07.2022 18.07.2022

OMP (I) COMM – 335/22 Not Available Not Available 18.07.2022 18.07.2022

EX COMM – 86/22 RAJESH KR V/S  MCD S K SING Not Available Not Available 18.07.2022 18.07.2022

EX COMM – 87/22 RAJESH KR V/S  MCD S K SING Not Available Not Available 18.07.2022 18.07.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

M/S  ABC BAGS CENTER V/S 
DINESH MAHESHWARI

MOHD 
FAHAD

ICICI BANK LTD V/S VIHSNU 
DUTT

NAZIA 
PRAVEEN

ICICI BANK LTD V/S JITENDER 
SINGH 

JATIN 
ANAND

JATIN 
ANAND

JATIN 
ANAND

ICICI BANK LTD V/S NEHA 
SHARMA

JATIN 
ANAND

ICICI BANK LTD V /S SHINDE 
TEJAS MOHAM

SHAILENDR
A BABBAR

AASTHA 
SHARMA

AXIS BANK LTD V/S MANOJ 
REDHU 7349

MAYANK 
MAHAJAN



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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Advocate 
Mobile 
Number

Date of 
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5 CENTRAL

CS COMM – 1818/22 ICICI BANK LTD V/S SALIM SHAHRUKH Not Available Not Available 19.07.2022 19.07.2022

CS COMM – 1819/22 Not Available Not Available 19.07.2022 19.07.2022

CS COMM – 1820/22 Not Available Not Available 19.07.2022 19.07.2022

CS COMM – 1821/22 UMESH JAIN V/S MCD S K SINGH Not Available Not Available 19.07.2022 19.07.2022

CS COMM – 1822/22 ICICI BANK LTD V/S OREIGUER C PRAKASH Not Available Not Available 19.07.2022 19.07.2022

CS COMM – 1823/22 C PRAKASH Not Available Not Available 19.07.2022 19.07.2022

CS COMM – 1836/22 Not Available Not Available 20.07.2022 20.07.2022

CS COMM – 1837/22 Not Available Not Available 20.07.2022 20.07.2022

CS COMM – 1838/22 Not Available Not Available 20.07.2022 20.07.2022

OMP (I) COMM – 337/22 Not Available Not Available 22.07.2022 22.07.2022

CS COMM – 1847/22 Not Available Not Available 22.07.2022 22.07.2022

CS COMM – 1864/22 Not Available Not Available 23.07.2022 23.07.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

ICICI BANK LTD V/S NISHA 
GUPTA

RAJEEV KR 
RANJAN

ICICI BANK LTD V/S RAVI KR 
KAPOOR

RAJEEV KR 
RANJAN

ICICI BANK LTD V/S NAVIN KR 
GUPTA

ICICI BANK LTD V/S MANGAT 
RAI SHARMA

SHAILENDR
A BABBAR

ICICI  BANK LTD V/S MHD 
TUSIF KHAN

SHALINDRA 
BABBAR

ICICI BANK LTD V/S KAPIL 
KATARIA

SHAILENDR
A BABBAR

HDFC BANK LTD V/S HARIOM 
SAINI

ANISH 
BHOLA

ICICI BANK LTD V/S MOHAN 
AND ANR

SHAILENDR
A BABBAR

CHEMVIKAS V/S POONAM 
SINGH 
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Advocate 
Mobile 
Number

Date of 
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5 CENTRAL

MISC DJ – 447/22 SMC GLOBAL V/S ATUL SINGH Not Available Not Available 23.07.2022 23.07.2022

CS COMM – 1861/22 Not Available Not Available 23.07.2022 23.07.2022

CS COMM – 1863/22 SBI V/S SUSHANTA Not Available Not Available 23.07.2022 23.07.2022

CS COMM – 1862/22 Not Available Not Available 23.07.2022 23.07.2022

CS COMM – 1865/22 Not Available Not Available 23.07.2022 23.07.2022

EX-99/22 Not Available Not Available 25.07.2022 25.07.2022

CS COMM – 1877/22 ICICI BANK LTD V/S RAJ ARYAN Not Available Not Available 25.07.2022 25.07.2022

EX – 100/22 Not Available Not Available 25.07.2022 25.07.2022

CS COMM – 1879/22 MANOJ KR Not Available Not Available 25.07.2022 25.07.2022

OMP COMM – 102/22 Not Available Not Available 25.07.2022 25.07.2022

OMP COMM – 102/22 Not Available Not Available 25.07.2022 25.07.2022

EX COMM – 104/22 Not Available Not Available 26.07.2022 26.07.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

ICICI BANK LTD V/S SANDEEP 
KR

BANK OF INDIA V/S SUBHASH 
SURI

BAL KRISHAN V/S RAJENDER 
KR NAGPAL

M S WALATI RAM ASHOK KR 
V/S SUSHEELA TEXFAB

CHETNA 
BHALLA

ICICI BANK LTD V/S RAHUL 
MAHESHWARI

CHARANJEE
T SINGH 

UNION BANK OF INDIA V/S 
SANJANA SAROONIA

MANCHUN SHARMA V/S 
CHOLAMANDALAM 
INVESTMENTED FIN

RAJENDER 
KR

MANCHUN SHARMA V/S 
CHOLAMANDALAM 
INVESTMENTED FIN

RAJENDER 
KR

M/S DAIMLER FIN SER INDIA 
V/S RAJESH CHOUDHARY

RAJNISH KR 
BANYAL



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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Advocate 
Mobile 
Number

Date of 
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5 CENTRAL

EX COMM – 105/22 Not Available Not Available 26.07.2022 26.07.2022

EX COMM – 108/22 Not Available Not Available 27.07.2022 27.07.2022

CS COMM – 1901/22 Not Available Not Available 28.07.2022 28.07.2022

CS COMM – 1902/22 RADHA GOEL V/S MCD Not Available Not Available 28.07.2022 28.07.2022

EX COMM – 113/22 S K SINGH Not Available Not Available 28.07.2022 28.07.2022

EX COMM – 114/22 Not Available Not Available 28.07.2022 28.07.2022

EX COMM – 115/22 ICICI BANK LTD V/S RIZWAN Not Available Not Available 28.07.2022 28.07.2022

EX COMM – 116/22 Not Available Not Available 28.07.2022 28.07.2022

CS COMM – 1907/22 Not Available Not Available 30.07.2022 30.07.2022

CS COMM – 1908/22 9810076766 Not Available 30.07.2022 30.07.2022

CS COMM – 1909/22 9811191766 Not Available 30.07.2022 30.07.2022

6 CENTRAL EX. (COMM) 364/2023 9811802239 INDOLEXLAW@GMAIL.COM 05.07.2023 30.06.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

M/S UTKARSH SMALL FIN 
BANK V/S RAMENSWAR 
SHARMA

VIBHOR 
MATHUR

ICICI BANK LTD V/S PRIYANK 
PRAKASH GAUR

CHARANJEE
T SINGH 

APLHA INSTRUMENTAION V/S 
MULTITEX FILTERATION 
ENGINEERS

SANJAY 
MISHRA

KOTAK MAHINDRA BANK V/S 
AMRISH KR

SUKESH KR CHAUHAN V/S 
NDMC

GULSHAN KR 
SACHDEVA

SUNITA 
SINGH 

ICICI BANK LTD V/S ROCKY 
NAGAR

SUNITA 
SINGH 

ICICI BANK LTD V/S BABA 
TELECOM

RAJEEV KR 
RANJAN

ICICI BANK LTD V/S YOGESH 
KR

SHAILENDR
A BABBAR

VARUN MOOLCHANDANI V/S 
SHASHI DEWAN

SAMYAK 
JAIN

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

ICICI BANK LTD. VS HARSH 
LATA

AMRENDRA 
KUMAR
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Date of 
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6 CENTRAL

Ex.(comm) 365/2023 9811802239 INDOLEXLAW@GMAIL.COM 05.07.2023 30.06.2023

9811327014 07.07.2023 30.06.2023

EX. (COMM) 376/2023 8920586266 INDOLEXLAW@GMAIL.COM 10.07.2023 30.06.2023

7 CENTRAL 975/2023 9870347809 GOELSHIKHA@GMAIL.COM 01-07-2023 30-06-2023

976/2023 9643494969 ANANTADV@GMAIL.COM 01-07-2023 30-06-2023

977/2023 UMESH TYAGI VS MCD AKHIL RANA 9870348705 AKHILRANA758@GMAIL.COM 01-07-2023 29-06-2023

435/2023 NEERAJ JHA 9555451245 JHANEERAJADV@GMAIL.COM 04-07-2023 01-07-2023

987/2023 SANDEEP JAIN VS MCD SAROJ JHA 9313698955 JHASAROJ@GMAIL.COM 04-07-2023 02-07-2023

988/2023 98703654789 KHANNARAJAN@GMAIL.COM 04-07-2023 02-07-2023

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL ICICI BANK LTD. VS NICE CAB 

SOLUTION
AMRENDRA 
KUMAR

CONTEMPT PETITION 
12/2023

M/S LABORATE 
PHARMACEUTICALS INDIA 
LTD. VS ROHAN AGGARWAL 

SIDDHARTH 
BAMBHA

BAMBHAANDNANDAN@GMAI
L.COM

ICICI BANK LTD. VS RAHUL 
CHAUDHARY

AMRENDRA 
KUMAR

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

M/S RAM CHARAN VS DELHI 
JAL BOARD

SHIKHA 
GOEL

RAJESH AGGARWAL VS PRINCE 
KOHLI

ANANT 
KUMAR

CHARAYU SATHYA VS PREM 
RANJA

THE INDIAN VS RAJEEV 
SACHDEVA

RAJAN 
KHANNA
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7 CENTRAL

369/2023 ICICI BANK VS ATUL KUMAR 9555456589 BHALLACHETNA@GMAIL.COM 06-07-2023 01-07-2023

371/2023 PRADEEP SINGH VS MCD 98703456852 CHANDRAADV@GMAIL.COM 06-07-2023 01-07-2023

372/2023 9643494969 ANANTADV@GMAIL.COM 06-07-2023 02-07-2023

996/2023 9870348705 AKHILRANA758@GMAIL.COM 07-07-2023 02-07-2023

522/2023 TATA CAPITAL VS UNITECH 9555451245 JHANEERAJADV@GMAIL.COM 10-07-2023 04-07-2023

382/2023 UFLES LTD VS RP FOAM 9555451245 JHASAROJ@GMAIL.COM 11-07-2023 06-07-2023

389/2023 9643494969 KHANNARAJAN@GMAIL.COM 12-07-2023 09-07-2023

1025/2023 PNB VS SUCHI GUPTA 9870348705 ANANTADV@GMAIL.COM 13-07-2023 10-07-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

CHETNA 
BHALLA

CHANDARA 
PAL SINGH

BRIJESH ARYA VS M/S 
ELECTRO

ASHOK 
KUMAR

DEVENDRA GOEL VS 
TRISWUARE

ASHKAR 
HUSSAIN

JOGINDER 
SUKHIJA

RAJEEV 
AGGARWAL

TOYOTA FINANCE VS KNIT 
INDIA

RAJESH 
JANGRA

SANDEEP 
TYAGI
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Date of 
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7 CENTRAL

1026/2023 9555451245 AKHILRANA758@GMAIL.COM 15-07-2023 11-*07-2023

1033/2023 9313698955 JHANEERAJADV@GMAIL.COM 17-07-2023 12-07-2023

1036/2023 98703654789 KUMARSWE1995@GMAIL.COM 17-07-2023 14-07-2023

1037/2023 RAJESH KUMAR VS MCD 9555456589 SINGHALMOHIT@GMAIL.COM 17-07-2023 15-07-2023

396/2023 GURINDER SINGH VS E PACK 98703456852 SINGHADV852@GMAIL.COM 18-*07-2023 17-07-2023

397/2023 9643494969 18-07-2023 17-07-2023

399/2023 9643494969 MISHRAJI456@GMAIL.COM 20-07-2023 15-07-2023

1070/2023 9870348705 PANDAYPREE@GMAIL.COM 21-07-2023 18-07-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

PARMOD SINGHAL VS BARUN 
DEY

SANJAY 
KUMAR

RAM CHARAN VS DELHI JAL 
BOARD

SHIKHA 
GOEL

LASER PRINT VS M/S 
ELECTRONICS

SWETAB 
KUMAR

MOHIT 
SINGHAL

AVTAR 
SINGH

PRACHI INDIA VS KAUSHIK 
PATEL

RAHUL 
VERMA

RAHULSINGH 
VERMA@GMAIL.COM

KOTAK MAHINDRA VS AJAY 
GUPTA

DURGESH 
MISHRA

UNION BANK OF INDIA VS 
MADAN LAL

PREETESH 
PANDAY
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Date of 
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7 CENTRAL

1071/2023 INDIAN BANK VS RAJ KUMAR SK GUPTA 9555451245 GUPTAJI555@GMAIL.COM 21-07-2023 19-07-2023

1072/2023 KAMAL GUPTA VS MCD 9870347903 KUMARADV@GMAIL.COM 21-07-2023 19-07-2023

1078/2023 PNB VS RACHNA 9555451245 21-07-2023 19-07-2023

524/2023 9313698955 PRAKASHJI@GMAIL.COM 21-07-2023 20-07-2023

1079/2023 98703654789 PRAKASHJI@GMAIL.COM 22-07-2023 21-07-2023

1080/2023 9555456589 PANDIT189@GMAIL.COM 22-07-2023 21-07-2023

1083/2023 9555451245 KUMARSHYAMJI@GMAIL.COM22-07-2023 21-07-2023

1096/2023 SEEMA GUPTA VS VIDYA SAGAR 9555451245 27-07-2023 25-07-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

VIJAY 
KUMAR

VINAY 
KUMAR

VINJAYKUMAR1989@GMAIL.C
OM

TATA CAPITAL VS PRABHU 
SINGH

SURYAN 
PRAKASH

AMRIT SACHDEVA VS FORD 
INDIA

SURYA 
PRAKASH

DINESH SANITARY VS BP 
CONTRACGTS

VARUN 
GOSWAMI

SANCHI CAREALS VS 
INDUSTRIAL BANK

SHYAM 
KUMAR

BARINDER 
SINGH

SINGHBARINDERADV123@GM
AIL.COM



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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Advocate 
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Date of 
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8 Central 1013/2023 11.07.2023 01.07.2023

1061/2023 20.07.2023 15.07.2023

1055/2023 8.29E+009 19.07.2023 08.07.2023

1103/2023 8.86E+009 28.07.2023 27.07.2023

9 Central CS (COMM)/1009/2023 9899073850 farooqahmed3674@gmail.com 11-07-2023 11-07-2023

CS (COMM)/1008/2023 9810682372 11-07-2023 11-07-2023

CS (COMM)/1006/2023 9911692228 11-07-2023 11-07-2023

CS (COMM)/1007/2023 9911692228 11-07-2023 11-07-2023

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

RAJESH KUMAR GUPTA VS. 
MCD & ANR.

MOHIT 
SINGHAL

9911692228, 
9971612342

SINGHALMOHITLEGAL@GMAI
L.COM

INDIAN BANK VS. SH. VIKAS 
SINGH RAJPUT & ORS.

LALIT 
KUMAR 

9810075779, 
 7011893251

SANJEEVGUPTA91@GMAIL.CO
M

MAMTA RANI VS. RISHI 
KUMAR GOEL & ORS.

PARVEEN 
MAHESHW
ARI

UMESH TYAGI VS. MCD & 
ANR.

DEEPANSH
U KHARTI 

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

AKSHIT ARORA Vs RAKESH 
AROORA

FAROOQ 
AHMED(P),

ADARSH MODI Vs RAGINI 
GUPTA

Mukesh 
kumar(P),

shekhawatilegal@yahoo.in

RAJESH KUMAR GUPTA 
PROPRIETOR OF M/S BALAJI 
AND ASSOCIATES Vs 
MUNICIPAL CORPORATION OF 
DELHITHROUGH ITS 
COMMISSIONER

MOHIT 
SINGHAL(P),

singhalmohitlegal@gmail.com

RAJESH KUMAR GUPTA 
PROPRIETOR OF M/S BALAJI 
AND ASSOCIATES Vs 
MUNICIPAL CORPORATION OF 
DELHITHROUGH ITS 
COMMISSIONER

MOHIT 
SINGHAL(P),

singhalmohitlegal@gmail.com
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Advocate 
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9 Central

CS (COMM)/1031/2023 9990042642 sri.anshu83@gmail.com 15-07-2023 15-07-2023

CS (COMM)/1030/2023 9818416099 khanlawver1@rediffmail.com 15-07-2023 15-07-2023

CS (COMM)/1050/2023 8860313311 19-07-2023 19-07-2023

CS (COMM)/1093/2023 7982437742 27-07-2023 27-07-2023

CS (COMM)/1062/2023 9810677189 sahask9@gmail.com 21-07-2023 21-07-2023

CS (COMM)/1107/2023 9971305252 31-07-2023 31-07-2023

10 West CS (COMM)/487/2023 9999132159 01-07-2023 15-06-2023

OMP (I) (COMM)/261/2023 9599624216 ashim.bhatt17@gmail.com 04-07-2023 01-07-2023

OMP (I) (COMM)/277/2023 9650810426 06-07-2023 05-07-2023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

PUNJAB NATIONAL BANK Vs 
RAJEEV RAUSHAN PROP OF 
M/S R R CONTRACTORS

ANKUR 
AGGARWAL(
P),

SH SUDHIR KUMAR Vs M/S 
PINJAB AND SINDH BANK

Firozuddin(P),

PARVEEN JAIN Vs VISHNU SONISUNIL 
KUMAR(P),

advsg@yahoo.com

ASHISH SINGHAL Vs ICICI 
BANK

Mordhwaj(P),

DEX CARGO SERVICES PVT LTD 
THROUGH MANAGING 
DIRECTOR ARVIND THIRANI Vs 
M/S SPELL ORGANICS LTD

SUSHIL 
KUMAR 
SAHA(P),

SHREE KRISHNA PAPER MILLS 
AND INDUSTRIES LIMITED Vs 
VARDHMAN PAPER IMPEX  
THROUGH ITS PROPRIETOR 
MR RUPAK JAIN

KAPIL 
MADAN(P),

kapil@kmaattomeys.com

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

STATE BANK OF INDIA Vs 
VINYAS SINGH

ADAITA 
KUMAR 
ROUT(P),

AKROUTADVOCATE@GMAIL.C
OM

HDFC BANK Vs PRITAMDAS 
ARORA

ASHIM 
BHATT(P),

HDFC BANK LIMITED Vs SAKIR 
HUSSAIN

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com
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10 West

OMP (I) (COMM)/272/2023 9650810426 06-07-2023 05-07-2023

OMP (I) (COMM)/273/2023 9650810426 06-07-2023 05-07-2023

OMP (I) (COMM)/274/2023 9650810426 06-07-2023 05-07-2023

OMP (I) (COMM)/275/2023 9650810426 06-07-2023 05-07-2023

OMP (I) (COMM)/276/2023 9650810426 06-07-2023 05-07-2023

OMP (I) (COMM)/271/2023 9811133644 MANOJK.ADV@GMAIL.COM 07-07-2023 06-07-2023

OMP (I) (COMM)/288/2023 9650810426 11-07-2023 10-07-2023

OMP (I) (COMM)/290/2023 9650810426 11-07-2023 10-07-2023

OMP (I) (COMM)/289/2023 9650810426 11-07-2023 10-07-2023

OMP (I) (COMM)/287/2023 9650810426 11-07-2023 10-07-2023

OMP (I) (COMM)/299/2023 9811133644 MANOJK.ADV@GMAIL.COM 13-07-2023 12-07-2023

OMP (I) (COMM)/300/2023 9811133644 MANOJK.ADV@GMAIL.COM 13-07-2023 12-07-2023

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

HDFC BANK LIMITED Vs DAYA 
KISHAN GOEL

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
IRSHAD KHAN

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs ARJIT 
CHAKMA

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
AIYESHA NOOR

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
KAILASH CHAND

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

SHRIRAM TRANSPORT FIN CO 
LTD Vs HARENDER KASANA

MANOJ 
KUMAR(P),

HDFC BANK LIMITED Vs ISRAIL 
IDRISH

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs SAGAN 
SINGH CHHACHHI

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs ASHOK 
DUDHNATH PANDEY

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs MONU 
KATAR SINGH

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

SHRIRAM FINANCE LTD Vs 
JITENDER ARORA

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
HARI CHAND

MANOJ 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

10 West

OMP (I) (COMM)/301/2023 9811133644 MANOJK.ADV@GMAIL.COM 13-07-2023 12-07-2023

OMP (I) (COMM)/302/2023 9811133644 MANOJK.ADV@GMAIL.COM 13-07-2023 12-07-2023

OMP (I) (COMM)/312/2023 9811133644 MANOJK.ADV@GMAIL.COM 18-07-2023 17-07-2023

OMP (I) (COMM)/310/2023 9811133644 MANOJK.ADV@GMAIL.COM 18-07-2023 17-07-2023

OMP (I) (COMM)/311/2023 9811133644 MANOJK.ADV@GMAIL.COM 18-07-2023 17-07-2023

OMP (I) (COMM)/313/2023 9811133644 MANOJK.ADV@GMAIL.COM 18-07-2023 17-07-2023

OMP (I) (COMM)/314/2023 9811133644 MANOJK.ADV@GMAIL.COM 18-07-2023 17-07-2023

OMP (I) (COMM)/315/2023 9811133644 MANOJK.ADV@GMAIL.COM 18-07-2023 17-07-2023

OMP (I) (COMM)/322/2023 9811133644 MANOJK.ADV@GMAIL.COM 19-07-2023 18-07-2023

OMP (I) (COMM)/324/2023 HDFC BANK Vs SAJID SAIFI 9599624216 ashim.bhatt17@gmail.com 20-07-2023 19-06-2023

OMP (I) (COMM)/323/2023 HDFC BANK Vs SAJID SUBAN 9599624216 ashim.bhatt17@gmail.com 20-07-2023 19-06-2023

OMP (I) (COMM)/325/2023 9599624216 ashim.bhatt17@gmail.com 31-07-2023 20-07-2023

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

SHRIRAM FINANCE LIMITED Vs 
SUDHIR VATS

MANOJ 
KUMAR(P),

SHRIRAM FINNCE LTD Vs 
AMANDEEP SINGH

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
ARUN SONI

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
SALAUDIN 1422

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
KAPIL YADAV

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
VIKAS

MANOJ 
KUMAR(P),

SHRIRAN FINANCE LIMITED Vs 
MANISH YADAV

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
SUNNY MATTA

MANOJ 
KUMAR(P),

SHRIRAM FINANCE LIMITED Vs 
PANKAJ

MANOJ 
KUMAR(P),

ASHIM 
BHATT(P),

ASHIM 
BHATT(P),

HDFC BANK Vs JITENDER 
SINGH

ASHIM 
BHATT(P),



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

10 West

OMP (I) (COMM)/326/2023 9599624216 ashim.bhatt17@gmail.com 31-07-2023 20-07-2023

OMP (I) (COMM)/327/2023 9599624216 ashim.bhatt17@gmail.com 31-07-2023 20-07-2023

OMP (I) (COMM)/328/2023 9599624216 ashim.bhatt17@gmail.com 31-07-2023 20-07-2023

OMP (I) (COMM)/329/2023 9599624216 ashim.bhatt17@gmail.com 31-07-2023 20-07-2023

11 West 8860939556 01.07.2023 01.07.2023

OMMP(I)/255/2023 9599624216 ashimbhatt17@gmail.com 01.07.2023 01.07.2023

9599624216 ashimbhatt17@gmail.com 01.07.2023 01.07.2023

MISC.DJ/388/2023 981021471 01.07.2023 01.07.2023

MISC.DJ/389/2023 9.35E+009 01.07.2023 01.07.2023

CS/COMM/483/2023 9811531460 01.07.2023 01.07.2023

CS/COMM/484/2023 SBI VS. YOGINDER A K ROUT 9999132159 01.07.2023 01.07.2023

CS/COMM/485/2023 BOB VS. RAJESH TREHAN 9953154353 01.07.2023 01.07.2023

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

HDFC BANK Vs RAJNISH 
KUMAR

ASHIM 
BHATT(P),

HDFC BANK Vs VANDANA 
LUVDEV SHARMA

ASHIM 
BHATT(P),

HDFC BANK Vs MEHBOOB 
ALAM

ASHIM 
BHATT(P),

HDFC BANK Vs KESHAV 
MAHAJAN

ASHIM 
BHATT(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/253/202
3

KOTAK MAHINDRA BANK 
VS. ARG INFRASTRUCTURE

AMIT 
KUMAR 
VATS

amitkumar.294@rediffmail.com

HDFC BANK VS. NEERAJ 
TILAKRAM

KUSUM 
BHATT

OMP(I)/COMM/257/202
3

HDFC BANK VS. ABHISHEK 
MAHESHARI

KUSUM 
BHATT

M/S ACTION 
INTERNATIONAL VS. M/S 
CITY SHOES

ASHOK 
VADHERA

ashokkumarvadhera@gmail.com

M/S KHANNA ENTERPRISES 
VS. M/S GOLDFACE 
ELECTRONICS

KAGESH 
SETH

advocateseth@gmail.com

M/S WHEELS POLYMERS 
VS. M/S PRATISHTHA

ROHAN 
GUPTA

rohan.gupta@enlex.co.in

akroutadvocate@gmail.com

SUMEETAN
AND

sumeetanand.adv@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

11 West

CS/COMM/486/2023 7011255339 01.07.2023 01.07.2023

CS/COMM/497/2023 9871039149 03.07.2023 03.07.2023

CS/COMM/498/2023 9310875020 vipindilwari83@gmail.com 03.07.2023 03.07.2023

CS/COMM/499/2023 8010909016 03.07.2023 03.07.2023

999355333 05.07.2023 05.07.2023

CS/COMM/503/2023 H.K. JOHRI 9810767331 harenderjohri13@gmail.com 06.07.2023 06.07.2023

CS/COMM504//2023 9811021471 06.07.2023 06.07.2023

9650810426 06.07.2023 06.07.2023

9650810426 06.07.2023 06.07.2023

HDFC VS. GULSHAN ZEHRA 9650810426 06.07.2023 06.07.2023

9871131377 07.07.2023 07.07.2023

9871131377 07.07.2023 07.07.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S YASH APPLIANCES VS. 
M/S OTTOMATE 
INTERNATIONAL

YATI 
RANJAN

adv.yati@gmail.com

INDIAN BANK VS. PARAS 
ENTERPRISES

SATYAM 
KHARE

satyamkhare@gmail.com

RANJAN KUMAR 
VS.PRABHASIMRAN SINGH

VIPIN 
DILWARI

SAR GLOBAL VS. V.S. YARNS 
PVT. LTD

PARVESH 
BANSAL

rationae.raio@gmail.com

OMP(I)/COMM/262/202
3

M/S LA LAGOS SANTE 
HOSPITALITY VS. M/S 
SURIDHI COMMERCIAL 
INFRA PVT LTD

ANUBHAV 
SINGH

anubhavjanghu@gmai.com

KARNATAKA BANK VS. JUHI 
GROVER

M/S ACTION FOOTWEAR VS. 
MOHD. GULAM SARVAR

RISHI 
VADHERA

ashokkumarvadhera@gmai.com

OMP(I)/COMM/265/202
3

HDFC BANK VS. ANKIT 
KUMAR

MANISH 
VERMA

msvermachambers@gmail.com

OMP(I)/COMM/263/202
3

HDFC BANK VS. ATUL 
SINGH

MANISH 
VERMA

msvermachambers@gmail.com

OMP(I)/COMM/264/202
3

MANISH 
VERMA

msvermachambers@gmail.com

MISC 
DJ//COMM/406/2023

VISHAL GUPTA VS. M/S 
SHIV SHAKTI PACKMAT

RAJEEV 
SHUKLA

legalworldrajeev@gmail.com

MISC 
DJ//COMM/407/2023

FRIENDS HOSPITALITY VS. 
SHRI RAVI

PUNEET 
BHATNAGA
R

bhatnagarsinghanai@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

11 West

9811133644 07.07.2023 07.07.2023

9811133644 08.07.2023 08.07.2023

9811133644 08.07.2023 08.07.2023

9811133644 08.07.2023 08.07.2023

9811133644 08.07.2023 08.07.2023

CS/COMM/511/2023 ARTI MS VS. ANKIT JAIN 9810186530 insightlegal99@gmail.com 08.07.2023 08.07.2023

CS/COMM/512/2023 9213905829 08.07.2023 08.07.2023

9212609282 08.07.2023 08.07.2023

CS//COMM/520/2023 9718025439 11.07.2023 11.07.2023

CS//COMM/521/2023 9213905829 11.07.2023 11.07.2023

9650810426 11.07.2023 11.07.2023

9650810426 11.07.2023 11.07.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/270/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. SOMVIR SINGH

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)/COMM/278/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. VEERPAL PHAGNA

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)/COMM/279/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. SHYAM LAL

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)/COMM/280/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. SIDHI VINAYAK 
EARTHMOVERS

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)/COMM/281/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. RAJESH

MANOJ 
KUMAR

manojk.adv@gmail.com

SACHIN 
BANSAL

ICICI BANK VS. SHARMA 
SAHNI

SATISH 
KUMAR

manish@klfindia.com

COUNTER 
CLAIM/30/2023

ZUI TRADE LINKS VS. 
RZONE BUILDTECH PVT. 
LTD

KAMALJEE
T SINGH

kjskamal@gmail.com

STATE BANK OF INDIA VS. 
SHIVAM

NIDHI 
PANDEY

pandeynidhikn@gmail.com

ICICI BANK VS. GURPREET 
SINGH CHAWLA

MANISH 
KUMAR

manish@klfindia.com

OMP(I)/COMM/282/202
3

HDFC BANK VS. SATYADEV 
SINGH

MANISH 
VERMA

msvermachambers@gmail.com

OMP(I)/COMM/283/202
3

HDFC BANK VS. SAGAR 
SHARMA

MANISH 
VERMA

msvermachambers@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

11 West

9650810426 11.07.2023 11.07.2023

9650810426 11.07.2023 11.07.2023

9656810426 12.07.2023 12.07.2023

CS//COMM/522/2023 7982685292 12.07.2023 12.07.2023

CS//COMM/523/2023 9811507951 12.07.2023 12.07.2023

CS//COMM/524/2023 9968010672 12.07.2023 12.07.2023

9811133644 13.07.2023 13.07.2023

9811133644 13.07.2023 13.07.2023

OMP(I)/COMM/2942023 9811133644 13.07.2023 13.07.2023

CS//COMM/539/2023 9990535912 20.07.2023 20.07.2023

CS//COMM/540/2023 9958575011 chiragsharia722@gmail.com 21.07.2023 21.07.2023

CS//COMM/541/2023 M.S. SOOD 9811786067 22.07.2023 22.07.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/284/202
3

HDFC BANK VS. DEEPAK 
AGARWAL

MANISH 
VERMA

msvermachambers@gmail.com

OMP(I)/COMM/285/202
3

HDFC BANK VS. SATYA 
PRAKASH

MANISH 
VERMA

msvermachambers@gmail.com

OMP(I)/COMM/291/202
3

HDFC BANK VS. RAMIVIR 
SINGH

MANISH 
VERMA

msvermachambers@gmail.com

STATE BANK OF INDIA VS. 
HARPREET SINGH

NIDHI 
PANDEY

pandeynidhikn@gmail.com

SHRI PRAHLAD RAI BANSAL 
VS. DEHRADUN 
AUTOMOBILES PVT. LTD.

RAVISH 
GOEL

ravish.goel@gmail.com

ALUCOPANEL INDUSTRIES 
VS. SUNIL KUMAR

SANJAY 
KUMAR

lawyer.sanjay@gmail.com

OMP(I)/COMM/292/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. MEHBOOB ALI

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)/COMM/293/202
3

SHRIRAM TRANSPORT FIN 
CO. VS. NARENDRA

MANOJ 
KUMAR

manojk.adv@gmail.com

SHRIRAM TRANSPORT FIN 
CO. VS. HEMANT BANSAL

MANOJ 
KUMAR

manojk.adv@gmail.com

INTEGRAL INTERNATIONAL VS. 
N.A. CONTAINER TERMINAL

PRADEEP 
CHAUDHARY

SAGAR MAL BARDIA VS. SUSHIL 
JINDAL

ARPIT 
SRIVASTAVA

STATE BANK VS. KESHAV 
KR. SING

mssoodadvocate@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

11 West

CS//COMM/542/2023 DEV RISHI 9910919225 24.07.2023 24.07.2023

CS//COMM/543/2023 8527506427 24.07.2023 24.07.2023

CS//COMM/551/2023 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/5522023 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/553/2023 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/554/2023 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/555/2023 MEENU RANI VS. YES BANK 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/556/2023 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/557/2023 MEENU RANI VS. YES BANK 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/558/2023 MEENU RANI VS. YES BANK 9213392006 advmoharsingh.k10@gmail.com 27.07.2023 27.07.2023

CS//COMM/561/2023 9811081980 28.07.2023 28.07.2023

CS//COMM/562/2023 9810910312 28.07.2023 28.07.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S METROPOLIS 
ADVISORS PVT LTD VS. M/S 
KEW PRECISION PARTS PVT 
LTD

devrishi.advocate.gmail.com

M/S BEE SAFE FARMING 
PVT. LTD. VS. RAKESH 
KUMAR SANDEEP JAIN

JAGRITI 
JAIN

unsolvedlegalgroup@gmail.com

GIRISH KUMAR VS. YES 
BANK

MOHAR 
SINGH

NIKHIL SINGH KUMAR VS. 
YES BANK

MOHAR 
SINGH

GIRISH KUMAR VS. YES 
BANK

MOHAR 
SINGH

NIKHIL KATHURIA VS. YES 
BANK

MOHAR 
SINGH

MOHAR 
SINGH

NIKHIL KATHURIA VS. YES 
BANK

MOHAR 
SINGH

MOHAR 
SINGH

MOHAR 
SINGH

SUBODH CHACHRA VS. V2 
PROMOERS 

ADITYA 
MATHUR 

mail@etninfis.vom

ARVINDER KAUR VS. M/S 
GAURAV ENTERPRISES 

MUKESH 
MOHAN

info@glawz.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

12 West OMP (I) (COMM)/272/2023 9650810476 06-07-2023 05-07-2023

OMP (I) (COMM)/273/2023 9650810476 06-07-2023 05.04.2023

OMP (I) (COMM)/274/2023 9650810476 06-07-2023 06.06.2023

OMP (I) (COMM)/275/2023 9650810476 06-07-2023 06.06.2023

OMP (I) (COMM)/276/2023 9650810476 06-07-2023 06.06.2023

OMP (I) (COMM)/277/2023 9650810476 06-07-2023 06.06.2023

OMP (I) (COMM)/287/2023 9650810476 11-07-2023 10-07-2023

OMP (I) (COMM)/288/2023 9650810476 11-07-2023 10-07-2023

OMP (I) (COMM)/289/2023 9650810476 11-07-2023 10-07-2023

OMP (I) (COMM)/290/2023 9650810476 11-07-2023 10-07-2023

13 CS(COMM)3580/23 9958182805 04.07.23 03.06.23

CS(COMM)3561/23 9818050800 03.07.23 25.05.23

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

HDFC BANK LIMITED Vs DAYA 
KISHAN GOEL

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
IRSHAD KHAN

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs ARJIT 
CHAKMA

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
AIYESHA NOOR

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
KAILASH CHAND

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs SAKIR 
HUSSAIN

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs MONU 
KATAR SINGH

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs ISRAIL 
IDRISH

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs ASHOK 
DUDHNATH PANDEY

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs SAGAN 
SINGH CHHACHHI

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

AVIVA LIFE INSURANCE 
COMPANY INDIA LTD VS 
SHOUMITRO TOYE

ARCHANA 
LAKHOTIA

nsa@nsachambers.com

ICICI BANK LIMITED VS PRIYA 
ELECTRONICS THROUGH ITS 
PROPERTOR BIDHAN BISWAS

PRASHANT 
KUMAR

PRASHANTKMR48@GMAIL.CO
M



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

13

EX(COMM)3564/23 9625081942 03.07.23 15.05.23

OMP(COMM)3585/23 9999225026 keshavsrivastava11@gmail.com 05.07.23 08.06.23

OMP(COMM)3583/23 S K MATHUR 9810065075 skmathur1952@gmail.com 05.07.23 08.06.23

CS(COMM)3589/23 8860030068 05.07.23 09.06.23

CS(COMM)3588/23 8860030068 05.07.23 09.06.23

EX(COMM)3605/23 9999925860 06.07.23 26.05.23

OMP(I)(COMM) 3610/23 9873347330 06.07.23 31.05.23

OMP(I)(COMM) 3608/23 9873347330 06.07.23 31.05.23

CS(COMM)3606/23 9871441764 06.07.23 31.05.23

CS(COMM)3602/23 9990090052 ninaddograadv18@gmail.com 06.07.23 07.05.23

CS(COMM)3612/23 9312993437 06.07.23 03.06.23

CS(COMM)3652/23 9810131533 08.07.23 29.06.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

PRAYAG POLYTECH PVT LTD 
CELGENE BIO

ABHI MANYU 
GARG

abhimanyu.legal@gmail.com

M/S FRANCHISE INDIA BRAND 
LIMITED VS RAJESH BAJAJ

KESHAV 
KUMAR 
SRIVASTAVA

SANJAY RUSTAGI VS M/S DUET 
INDIA HOTELS (JAIPUR) PVT 
LTD

M/S VALVOLINE CUMMINS 
PRIVATE LIMITED VS M/S SRI 
SURYA SALES AND SERVICES 
AND ORS

RAKESH 
WADHWA

wlawlegal@gmail.com

M/S VALVOLINE CUMMINS 
PRIVATE LIMITED VS M/S 
GARGYA MOTORS PRIVATE 
LIMITED

RAKESH 
WADHWA

wlawlegal@gmail.com

HDB FINANCIAL SERVICES 
LIMITED VS ABHISHEK KUMAR 
PANDEY

DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

KOTAK MAHINDRA PRIME LTD 
VS PRATEEK BHATIA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIME LTD 
VS JAI PRAKASH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

SACHIN GUPTA VS PNB 
HOUSING FINANCE LTD

AVINASH K 
TRIVEDI

avinashtrivedi.legal@gmail.com

VIVEK MITTAL VS SHRUTI 
MITTAL AND ORS

NINAD 
DOGRA

STATE BANK OF INDIA VS PULA 
OBULESUGARIRAJU

RAJESH 
KUMAR 
SHANDILYA

shandilyalawoffices@gmail.com

TCI EXPRESS LIMITED VS 
PRACTIDESK SOLUTIONS 
INDIAN LLP

SUMAN 
KHATIAN

suman@sumankhatianco.in



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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Advocate 
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Date of 
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CS(COMM)3653/23 9958182805 08.07.23 06.06.23

OMP(I)(COMM)3649/23 9311022100 08.07.23 14.06.23

ARB(A)(COMM) 3707/23 9818199103 12.07.23 01.07.23

OMP(I)(COMM)3706/23 R K SHARMA 9717591156 12.07.23 04.07.23

CS(COMM)3723/23 9810134793 12.07.232 10.07.23

EX(COMM)3748/23 9311577904 14.07.23 06.06.23

CS(COMM)3745/23 9971428439 14.07.23 01.06.23

OMP(I)(COMM)3743/23 AJAY GARG 9811109663 14.07.23 12.07.23

OMP(I)(COMM)3744/23 AJAY GARG 9811109663 14.07.23 12.07.23

OMP(COMM)3759/23 8860416565 15.07.23 23.06.23

OMP(COMM)3771/23 9654400862 17.07.23 20.05.23

CS(COMM)3772/23 DEEPAK 9711573242 17.07.23 11.05.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

AVIVA LIFE INSURANCE 
COMPANY LTD VS SUVIDHAA 
INFOSERVE LIMITED

ARCHANA 
LAKHOTIA

nsa@nsachambers.com

HDFC BANK LTD VS DEEPAK 
JOSHI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

UNION OF INDIA VS M/S 
PRADEEP VINOD 
CONSTRUCTION

OM 
PRAKASH

oplawassociates@gmail.com

ATHENTA TECHNOLOGIES 
PRIVATE LIMITED VBS 
INFRAKNIT TECHNOLOGIES 
PRIVATE LIMITED

rsharma@knm.in

HERO INVESTCORP PRIVATE 
LIMITED VS ASHOK KUMAR

ANIL KUMAR 
SAHU

allipacare@gmail.com

M/S PNSC INFRASTRUCTURE 
PVT LTD VS GNCTD

KUNWAR 
CHANDRESH

kunwar.chandresh@gmail.com

MSV INTERNATIONAL TECH 
PVT LTD VS NKG 
INFRASTRUCTURE LIMITED

MALLIKA 
PARMAR

mallika.parmar@yahoo.com

M/S GORKI CONTRACTORS AND 
ENGINEERS VS MTNL

ajaygargadvocate@gmail.com

M/S GORKI CONTRACTORS AND 
ENGINEERS VS MTNL

ajaygargadvocate@gmail.com

HERITAGE AVIATION PVT LTD 
VS PREMAIR A UNIT OF AFIMAC 
ASSOCIATES PVT LTD

SUDHANSHU 
KAUSHESH

Work.kaushesh@gmail.com

UNION OF INDIA VS M/S MULTI 
TECH CONTSTRUCTION 
COMPANY

REENA 
RAWAT

advocaterawatreena@gmail.com

M/.S HSREE BALAJI COLOUR 
PRINTER VS RISHABH 
SAKLECHA

jclegalsolutions@outlook.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

13

CS(COMM)3786/23 9818930672 18.07.23 12.06.23

CS(COMM)3783/23 9958726491 18.07.23 31.05.23

EX(COMM)3816/23 8505902233 19.07.23 07.07.23

CS(COMM)3817/23 9810513377 19.07.203 07.06.23

OMP(COMM)3831/23 9821104506 ronakgupta131998@gmail.com 20.07.23 11.07.23

CS(COMM)3830/23 9873262006 20.07.23 13.07.23

EX(COMM)3886/23 9773667288 24.07.23 07.07.23

EX(COMM)3911/23 9810508115 26.05.23 18.05.23

CS(COMM)3971/23 9354940943 28.07.23 17.07.23

EX(COMM)3986/23 9810959432 mail2sanjaybansal@yahoo.com 31.07.23 26.07.23

14 CS(COMM)3579/23 BHABNA DAS 9560424577 04.07.23 06.06.23

CS(COMM)3565/23 9953154353 03.07.23 20.05.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

PUNJAB NATIONAL BANK VS 
DINESH KUMAR SEHGAL

PRASHANT 
KUMAR

advocateprashant2009@gmail.co
m

AXIS BANK LIMITED VS 
MISHRA AND ASSOCIATES AND 
ORS

RAJESH 
JANGRA

jangraadvocate@gmail.com

M/S NEHAL ENTERPRISES VS 
UNION OF INDIA

SEEMA 
SINGH

adv.singhjitin@gmail.com

M/S NOUVEL FACILITIES PVT 
LTD VS M/S WORTHY 
MAINTENANCE SERVICE PVT 
LTD

UDIT 
MISHRA

advuditmishra@yahoo.com

VARUN KUMAR SHARMA VS 
TOYOTA FINANCIAL SERVICES 
INDIA LTD AND ORS

RONAK 
GUPTA

M/S BLUE HEAVEN COSMETICS 
PVT LTD VS M/S SIDHI 
VINAYAK CO

SHIVAM 
KUMAR 
KAUSHIK

admin@raguellaw.com

AU SMALL FINANCE BANK 
LIMITED VS SAROJ & ORS

NITIN 
MEHTA

advocate.mehtaassociate09@gma
il.com

SBI CARDS AND PAYMENTS 
SERVICES LIMITED VS PREETI 
BRAR

RAJIV 
NARAIN

leagumassociates@gmail.com

PRAYAG POLYTECH PRIVATE 
LIMITED VS KWALITY 
PRODUCTS AND ORS

ABHIMANYU 
GARG

filings.methodica@gmail.com

M/S A.K. BUILDERS VS STATE 
BANK OF INDIA

SANJAY 
BANSAL

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

VISSKAN AVIATION PVT LTD VS 
AIRPORTS AUTHORITY OF 
INDIA AND ANR

bhabnadas@gmail.com

BANK OF BARODA VS GAURAV 
MAKKAR

SUMEET 
ANAND

Sumeetanand.adv@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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Advocate 
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Date of 
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CS(COMM)3590/23 9354940943 05.07.23 06.06.23

EX(COMM)3604/23 9999925860 06.07.23 26.05.23

CS(COMM)3601/23 9312392991 06.07.23 10.06.23

CS(COMM)3611/23 9312920092 06.07.23 23.06.23

CS(COMM)3618/23 9654545855 07.07.23 29.06.23

EX(COMM)3655/23 SAHIL GARG 9560690036 08.07.23 03.07.23

OMP(COMM)3674/23 9811106945 10.07.23 05.07.23

CS(COMM)3675/23 9873425354 10.07.23 19.06.23

CS(COMM)3673/23 9810288424 10.07.23 09.06.23

CS(COMM)3671/23 9891138990 10.07.23 03.07.23

CS(COMM)3669/23 9811383958 10.07.23 10.05.23

EX(COMM)3687/23 9711752002 11.07.23 06.07.23

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

PRAYAG POLYTECH PRIVATE 
LIMITED VS SHRI POLYMER

ABHI MANYU 
GARG

filings.methodica@gmail.com

HDB FINANCIAL SERVICES 
LIMITED VS JAGBATI L AND 
ORS

DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

M/S SINGLA STEEL SYNIDCATE 
VS M/S PECMA AIR SYSTEMS 
PVT LTD

RAMESH 
CHAND 
GUPTA

rameshguptaequity@gmail.com

M/S CHECMATE SERVICES PVT 
LTD VS M/S KARVY 
DIGIKONNECT LTD

NIRAJ K 
MISHRA

nirajmishraadvocate@gmail.dom

CARGOMASTERS LOGISTICS 
PVT LTD VS SANJEEV GARG

SHIVAM 
SHARMA

legal@shivamsharma.info

M/S AEY KAY AND ASSOCIATES 
VS UNION OF INDIA

gargsahiladv@gmail.com

DR BABA SAHEB AMBEDKAR 
HOSPITAL (GNCTD) VS M/S 
INNOVISION LIMITED

PROMILA 
KAPOOR

promi.sharma@gmail.com

JAGDISH SHARMA VS K K 
RADHAMOHAN

RUDRA 
VIKRAM 
SINGH

rudravikrams@gmail.com

CANARA BANK VS HIMANSHU 
SETH

ANIL KUMAR 
SINGH

aniksinghandcompany@gmail.co
m

SKYWAYS AIR SERVICES PVT 
LTD VS M/S G-MASS LOGISTICS 
PVT LTD

ABHISHGEKJ 
KUMAR

advocate.abhisehkkumar@gmail.
com

M/S CDI SECURITY (INDIA) PVT 
LTD VS M/S MIST DIRECT 
SALES PVT LTD

SUNIL 
KUMAR

officeofsunilkumaradvocatge@g
mail.com

M/.S SPECTRUM TECHNO 
CONSULTANT PRIVATE 
LIMITED VS MINISTRY OF 
ROAD TRANSPORT AND 
HIGHWAYS GOVERNEMTNOF 
INDIA

RAVI 
KRISHAN 
CHANDNA

ravikirshanchandna@gmail.com
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OMP(COMM)3686/23 8800482088 11.07.23 15.06.23

OMP(COMM)3729/23 A K TRIVEDI 9871441764 13.07.23 06.07.23

CS(COMM)3749/23 9873270554 mamata.pal01@gmail.com 14.07.23 06.07.23

CS(COMM)3782/23 9891551234 18.07.23 12.07.23

CS(COMM)3787/23 9818930672 18.07.23 12.06.23

CS(COMM)3818/23 9810147210 19.07.23 04.06.23

OMP(COMM)3815/23 9899218215 19.07.23 30.06.23

CS(COMM)3829/23 9717008833 20.07.23 15.07.23

OMP(I)(COMM)3827/23 9818388241 20.07.23 12.07.23

CS(COMM)3832/23 7838390214 20.07.23 14.06.232

CS(COMM)3867/23 9654545855 22.07.23 18.07.23

EX(COMM)3883/23 9811514844 ashwini.mishra1@yahoo.co.in 24.07.23 05.07.23

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

M/S BHJARDWAJ BORTHERS 
VS UNION OF INDIA

ALOK 
TRIPATHI

adv.aloktripathi@gmail.com

M/S OMNIPLAST PVT LTD VS 
HIL (INDIA)LTD

aktrivedilawoffices@gmail.com

CANARA BANK VS RAJESH 
KUMAR

MAMATA 
PAL

TARAN SAGGAR VS M/S 
TRINITY HOTELS AND RESORTS 
PVT LTD AND ANR

VISHESH 
WADHWA

vwlawchambers@gmail.com

PUNJAB NATIONAL BANK VS 
SUNITA UPADHYAY

PRASHANT 
KUMAR

advocateprashant2009@gmail.co
m

SANJEEV KUMAR GOEL VS M/S 
MICROMAX INFORMATICS LTD

AMIT 
SHERAWAT

sherawat.amit@rediffmail.com

M/S GARG BUILDERS VS 
CONTAINER CORPORATION OF 
INDIA LTD

RAHUL 
MALHOTRA

rahulssmalhotra@gmail.com

M/S KHEMCHAND 
HANDICRAFTS VS ARIAT 
INTERNATIONA INC

AAYUSHMAA
N GAUBA

aayushmaan@adwlegal.co.in

M/S ADIOTYA BIRLA FINANCE 
LTD VS M/S RAKESHANA 
SPINTEX AND ORS

SANDHYA 
CHAWLA

filingtrulegal@yahoo.com

LIVING MEDIA INDIA LIMITED 
VS A H WHEELER & CO 
PRIVATE LIMITED

SHAHRUKH 
EJAZ

sharukhejaz@hotmail.com

NEWFANGLES LOGISTICS PVT 
LTD VS ATAL BHUSHAN BHATT

SHIVAM 
SHARMA

legal@shivamsharma.info

M/S SIMPLY LOGISTICS PVT 
LTD VS BHOPRAJ SAHU

ASHWINI 
KUMAR
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OMP(I)(COMM)3882/23 98101721727 24.07.23 19.07.23

CS(COMM)3895/23 8860987189 25.07.23 22.07.23

OMP(COMM)3894/23 9650335116 25.07.23 14.07.23

CS(COMM)3899/23 9899500164 arjunsanjay24@gmail.com 25.07.23 04.07.23

CS(COMM)3898/23 9810172127 25.07.23 14.07.23

OMP(COMM)3896/23 9654302740 25.07.23 17.07.23

CS(COMM)39102023 8376841313 ekant23@gmail.com 26.07.23 17.07.23

CS(COMM)3953/23 9212416114 chhabravikas440@gmail.com 27.07.23 01.07.23

OMP(COMM)3978/23 9643002872 28.07.23 18.07.23

EX(COMM)3973/23 8860189345 28.07.232 17.07.23

EX(COMM)3986/23 9810959432 mail2sanjaybansal@yahoo.com 31.07.23 26.07.23

OMP(COMM)3985/23 9650057524 31.07.23 20.07.23

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

HINDUSTAN UNILEVER 
LIMITED VS ANIKET TRADING 
COMPANY

AMAR 
GUPTA

angad.baxi@jsalaw.com

M/S SANJAY GUPTA & VINAY 
GUPTA VS NIKHIL RAMCHAND 
HEMNANI & ANR

SHRAVAN 
BANSAL

skbansalipr@gmail.com

M/S INTEGRATED HIGH VALUE 
FRUITS STORE PVT LTD VS M/S 
KISSANDHAN AGRI FINANCE 
SERVICE PVT LTD & ANR

DEEPAK KR 
AGARWAL

agarwalandroy@gmail.com

MS/S SINGHAL PIPES PVT LTD 
VS M/S TDI INFRACON(INDIA) 
LTD AND OTHERS

ARJUN 
SANJAY

TAKENAKA INDIA PVT LTD VS 
MOA ENGINEERING PVT LTD

PRAGYA 
CHAUHAN

ppt.salaw.com

SRI VASUKI POWER SYSTEMS 
PVT LTD & ORS VS RATTAN 
INDIA FINANCE PVT LTD

NAVIN 
GOYAL

info@sndlayers.com

CANARA BANK VS SATENDRA 
SINGH

EKANT 
LUTHRA

ICICI BANK LIMITED VS AMEEK 
SINGH SAWHNEY

VIKAS 
CHHABRA

M/S DUET INDIA HOTELS 
(JAIPUR)PVT LTD VS SANJAY 
RUSTAGI

APOORVA 
BHUMESH

abmkchambers@gmail.com

IENERGY INN OVATIONS PVT 
LTD VS VEDANGSOFT PVT LTD

SARTHAK 
GUPTA

sarthakgupta.advocate@gmail.co
m

M/S A.K. BUILDERS VS STATE 
BANK OF INDIA

SANJAY 
BANSAL

NATIONAL SEEDS 
CORPORATION LIMITED VS 
LORD PASHUPATI SEEDS PVT 
LTD

YASHVARDH
AN

yashvardhanroy@gmail.com
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15 CS(COMM)3578/23 9560274717 04.07.23 08.06.23

EX(COMM)3562/23 8860694909 Jain.advujjwal2906@gmail.com 04.07.23 20.05.23

CS(COMM)3563/23 9818004454 04.07.23 05.06.23

CS(COMM)3587/23 8860030068 05.07.23 09.06.23

CS(COMM)3586/23 9810150029 05.07.23 31.05.23

EX(COMM)3584/23 9899314700 05.07.23 05.06.23

OMP(I)(COMM) 3607/23 9873347330 06.07.23 31.05.23

OMP(I)(COMM) 3609/23 9873347330 06.07.23 31.05.23

CS(COMM)3620/23 9899404819 07.07.23 16.06.23

CS(COMM)3648/23 9810138025 08.07.23 29.06.23

CS(COMM)3654/23 9818004454 08.07.23 03.07.23

CS(COMM)3656/23 TARU GUPTA 9871055889 08.07.23 04.07.23

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

IDEMITSU LUBE INDIAN 
PRIVATE LTD VS LEELA 
KRISHNA AUTOMOBILES 
PRIVATE LTD AND ORS

SANDEEEP 
BAJAJ

aakanksha@pslchambers.com

SUNIL GUPTA VS M/S 
VALUELINE INTERIORS 
THROUGH ITD DIRECTORS SH 
SARISH SAXENA AND SMT ARTI 
SADENA

UJJWAL 
JAIN

TRUE LINK FINANCE VS KIRAN 
KUMAR

RAJAT 
SARAWAT

rajattruelink@gmail.com

M/S VALVOLINE CUMMINS 
PRIVATE LIMITED VS M/S AJAY 
KHATRI

RAKESH 
WADHWA

wlawlegal@gmail.com

M/S AP SECURITIAS PVT LTD VS 
M/S ANONDITA HEALTH CARE 
PVT LTD VS

HARISH 
KUMAR 
GARG

hkgarg.co@gmail.com

M/S INTERMARC VS NATIONAL 
HEALTH AUTHORITY

PRASOUK 
JAIN

office@lpjpartners.com

KOTAK MAHINDRA PRIME LTD 
VS ANKUSH WALIA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIME LTD 
VS AKRAM QURESHI

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

M/S SENTINELS SECURITY PVT 
LTD VS M/S ARCHON ESTATES 
PVT LTD AND ORS

ABHAY RAJ 
VARMA

abhay@primacarta.com

KOTAK MAHINDRA BANK 
LIMITED VS WG CDR HJARJIT 
SINGH KANG AND ORS

SHWETA 
KAPOOR

shweta@singhania.com

M/S TRUE LINK FINANCE 
LIMITED VS RUKMA

RAJAT 
SARAWAT

rajattrulink@gmail.com

CUSHMAN AND WAKEFILED 
PROPERT MANAGEMENT 
SERVICES INDIA PRIVATE 
LIMITED VS NOIDA CYBER 
PARK PVT LTD

tarugupta@tntrassociates.com
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15

CS(COMM)3647/23 9810138025 08.07.23 29.06.23

EX(COMM)3646/23 9560870099 ashutoshmishra05@gmail.com 08.07.23 22.05.23

EX(COMM)3657/23 9811317311 08.07.23 06.06.23

EX(COMM)3672/23 8368668358 10.07.23 07.05.23

OMP(COMM)3688/23 9958944220 muktibnodh1@gmail.com 11.07.23 23.06.23

CS(COMM)3701/23 98110430801 12.07.23 27.06.23

CS(COMM)3702/23 9971336611 12.07.23 07.07.23

OMP(COMM)3703/23 SATISH RAI 8368148214 12.07.23 05.07.23

EX(COMM)3708/23 8376049807 12.07.23 14.01.23

EX(COMM)3709/23 VIPIN SINGH 9999462289 12.07.23 30.06.23

CS(COMM)3746/23 9818030800 14.07.23 08.06.23

OMP(COMM)3750/23 9810260368 jksingh93@gmail.com 14.07.23 12.06.23

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

KOTAK MAHINDRA BANK 
LIMITED VS LALAN PRASAD 
SINGH AND ORS

SHWETA 
KAPOOR

shweta@singhania.com

HDFC BANK LTE VS M/S JAI 
DEV STORE AND ORS

ASHUTOSH 
KUMAR 
MISHRA

M/.S MULTISOFT INFOCOM 
PRIVATE LIMITED VS M/S GGJ 
SOLUTIONS PVT LTD

ARVIND 
GUPTA

advocatearvindgupta@gmail.com

KOTAK MAHINDRA BANK 
LIMITED VS VIJAY PRAKASH 
PANDEY

AMIT 
KUMAR VATS

amitkumar.294@rediffmail.com

M/S M GULAB SINGH AND 
SONS PVT LTD VS M/S SOTC 
TRAVEL LTD

MUKTI 
BODH

M/S BATRA HOSPITAL AND 
MEDICAL RESEARCH CENTRE 
VS THE NEW INDIA 
ASSURANCE COMPANY LTD

BIPIN K 
DWIDEDI

drbiipindwivedi@gmail.com

M/S MW INFOSOLUTIONS PVT 
LTD VS M/S FAROS 
SIMULATION SYSTEM PVT LTD

VAIBHAV 
YADAV

vaibhav.yadav@hotmail.com

DEVYANI INTERNAITONAL 
LIMITED VS SHAMA KAPOOR

contact@sradvocates.in

M/S TOYOTA FINANCIAL 
SERVICES INDIAN LTD VS 
VOLER CARE PVT LTD

RAHUL 
BHARDWAJ

amaranth_rbc@yahoo.com

INNOVA LIGHTING SOLUTIONS 
VS M/.S SEK ELECTICALS PVT 
LTD

advsinghvipin@gmail.com

ICICI BANK LTD VS AJAY 
SHOKEEN

DEEPAK 
KAUSHIK

induslegalia@gmail.com

DELHI METRO RAIL 
CORPORATION LTD VS 
MANPREET SINGH

JITENDRA 
KUMAR 
SINGH
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15

CS(COMM)3747/23 M S RAHMAN9891080639 msrhmn123@gmail.com 14.07.23 09.06.23

EX(COMM)3773/23 9958062677 15.07.23 06.07.23

CS(COMM)3784/23 9811092113 18.07.23 05.07.23

CS(COMM)3785/23 9873925325 18.07.23 06.06.23

CS(COMM)3819/23 9919024666 19.07.23 03.06.23

CS(COMM)3828/23 9811252685 20.07.23 11.07.23

EX(COMM)3847/23 9717944394 20.07.23 03.07.23

CS(COMM)3849/23 9810271008 20.07.23 13.07.23

OMP(COMM)3868/23 9582597201 22.07.23 17.03.23

OMP(COMM)3866/23 9953226563 22.07.23 12.07.23

OMP(I)(COMM)3865/23 AJAY PAUL 9810539647 paulassociates932@gmail.com 22.07.23. 07.07.23

CS(COMM)3884/23 9990577700 24.07.23 07.06.23

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

M/S MAHALAZMI LUMBERS 
PVT LTD VS M/S INTERIOR 
INDIA

M/S NKB INFRASTRUCTURE 
PVT LTD VS NORTHERN 
RAILWAY

TARUN 
GUPTA

officeofadvtarungupta955@gmail.
com

PRAYAG POLYTECH PRIVATE 
LIMITED VS VERTX GREEN 
POLYPIPES AND ORS

ABHI MANYU 
GARG

abhimanyu.legal@gmail.com

ANKIT MANAKTALA VS 
DILSHAD KHAN

LAVNISH 
KUMAR

lavnishk@ymail.com

M/S MANLIFT INDIA PRIVATE 
LIMITED VS M/S 
TECHNOCLEAN (I)PVT LTD

RAUNAK 
PAREKH

raunak@alchemyconsultancy.in

M/S STERLING GENERATORS 
PVT LTD VS BHARAT SANCHAR 
NIGAM LIMITED

SANJEEV 
KUMAR 
TYAGI

sanjeevktyagiadv@gmail.com

M/S STALLION SECURITY VS 
EXECUTIVE ENGINEER SMD-3, 
DDA

ASHISH 
VERMA

advashishverma@gmail.com

TKC PARTNERS LLP TKC 
ACADEMY LLP

ZAFAR 
KHURSHID

office@tkcpartnersllp.com

M/S PRAKRUTI PRODUCTS PVT 
LTD VS M/S DOLPHIN 
INTERNTIONAL PVT LTD

VAIBHAV 
SABHARWAL

vsabharwal.adv@gmail.com

UNION OF INDIA VS M/S B 
BHARDWAJ AND CO

ARVIND 
SARASWAT

lawyer.arvind@yahoo.com

TECHNO GLOBAL SERVICES 
PVT LTD VS GAIL INDIA 
LIMITED

CANARA BANK VS DEEPAK 
KUMAR BISWAS AND ANR

KRISHAN 
KUMAR

krishankumar@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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Advocate 
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Date of 
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OMP(COMM)3908/23 9953994696 26.07.23 19.07.23

CS(COMM)3972/23 9354940943 28.07.23 24.07.23

CS(COMM)3974/23 9899863460 28.07.23 08.06.23

SUSHMA SINGH VS RIYA IMPEX 9911512400 28.07.23 13.07.23

CS(COMM)3983/23 9810285139 pathoha124@gmail.com 31.07.23 13.07.23

16 SOUTH 8285002845 01-06-2023 31.05.20223

17 SOUTH CS(COMM) 335/2023 9899585301 02.06.2023 25.04.2023

18 South 9818715666 01-06-2023 26.05.2023

19 South EX (COMM.)183/2023 8377088256 01.06.2023 25.05.2023

20 CS (COMM)/598/2023 9891111533 01-07-2023 08.06.2023

CS (COMM)/607/2023 7838899913 04-07-2023 21.06.2023

CS (COMM)/608/2023 7011848842 singhamit001@gmail.com 04-07-2023 08.06.2023

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

DHANI LOANS AND SERVICES 
LIMITED VS PANSARI 
DEVELOPERS LIMITED AND 
ORS

SONDHI 
NARULA 
DALAL

info@sndlawyers.com

PRAYAG POLYTECH PRIVATE 
LIMITED VS RV PACKAGING

ABHIMANYU 
GARG

filings.methodica@gmail.com

DR. OETKER INDIA PVT LTD VS 
QUICK2SHELF FOOD 
SOLUTIONS PVT LTD

DEEP 
KISHORE

legal.achin@gmail.com

CS(cOMM)3977/23 VINOD 
KUMAR 
KAUSHIK

mail@legalsutra.co.in

M/S GOZING TECHNOLOGY PVT 
LTD VS M/S RIPPLES 
INTERGRATED MARKETING 
SOLUTIONS(SKROLLED)

RAJESH 
KUMAR 
PATHOA

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1167/2023

IDFC FIRST BANK LTD Vs 
BAL RAJ 7786

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

ICICI BANK LTD VS RAJ 
KUMAR BHATIA 

SHAILENDR
A BABBAR

BABBARSANDASSOCIATESICIC
I@GMAIL.COM

SH. SANDEEP 
YADAV

Execution 
(Comm)/182/2023

MANOJ NARANG Vs M/S MGI 
INFRA PRIVATE LTD

Rahul 
Sood(P),

advocate_rahul@gmail.com

SH. RAJEEV BANSAL VASANTI SHARE BROKERS 
LTD. VS. SHUSHMA KAPUR

AANCHAL 
BASUR

admn@ablaw.in

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

M/S DOON TRADING CO SOLE 
PROPRIETORSHIP THROUGH 
ITS SOLE PROPRIETOR SHRI 
RAJESH KUMAR DUDANI Vs 
M/S JEET ENGINEERING 
WORKS SOLE 
PROPRIETORSHIP THROUGH 
ITS SOLE PROPRIETORKANTA 
PACHNANDA

PREM NATH 
UPADHYAY(P
),

pnuadvocate@gmail.com

OPPLE LIGHTING INDIA PVT 
LTD Vs YANTRA HARVEST 
ENERGY PVT LTD

ATUL 
KUMAR(P),

atul@prominentlegal.com

STATE BANK OF INDIA Vs 
KAMLESH

AMIT 
KUMAR 
SINGH(P),



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
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Number

Date of 
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20

CS (COMM)/611/2023 9899404819 04-07-2023 01.06.2023

CS (COMM)/650/2023 7838999913 06-07-2023 13.01.2023

CS DJ/468/2023 9818084363 ayansaifi95@gmail.com 08-07-2023 05.07.2023

CS (COMM)/645/2023 9350680089 -- 12-07-2023 06.07.2023

CS (COMM)/646/2023 9871343259 12-07-2023 03.07.2023

CS (COMM)/649/2023 9917079999 13-07-2023 11.07.2023

CS (COMM)/660/2023 8076683052 rishabhgg96@gmail.com 15-07-2023 07.07.2023

CS (COMM)/659/2023 9802888820 15-07-2023 11.07.2023

CS (COMM)/672/2023 9312046733 -- 18-07-2023 15.07.2023

CS (COMM)/693/2023 9811667443 22-07-2023 21.07.2023

CS (COMM)/697/2023 9868781712 vinayadv134@gmail.com 24-07-2023 20.07.2023

CS (COMM)/701/2023 9582735814 rosemaryraju89@gmail.com 24-07-2023 11.05.2023

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

SENTINELS SECURITY PVT LTD 
Vs GATEWAY IMPEX PVT LTD

PRIYANKA 
GHOSH(P),

abhay@primacarta.com

OPPLE LIGHTING INDIA PVT 
LTD Vs MR ANKUR 
SOHAMLALJI LODHA 
PROPRIETOR OF M/S ARHAM 
ELECTRICALS

ATUL 
KUMAR(P),

atul@prominentlegal.com

SUSHIL KUMAR PROP OF 
SUSHIL GARMENTS Vs RAJESH 
THAKUR

ABDUL 
SATTAR(P),

VED PRAKASH SHARMA Vs 
NIPMAN FASTENER  
INDUSTRIES PVTLTD

SANJEEV 
KUMAR 
SINHA(P),

M/S KING SOLUTIONS PVT LTD 
Vs M/S MANN INDIA 
TECHNOLOGIES PVT LTD

Sheepali 
Patial(P),

advsheepali@gmail.com

ARVIND LUNIA Vs MOHMAD 
KAMRAN

Rhea 
Luthra(P),

advrtulchambers@gmail.com

DR RUPALI MISHRA Vs 
FARHANA KHATOON

Rishab 
Khurana(P),

MAHAMMED FIROZ Vs ASHOK 
KUMAT JHAMB

ASIT KUMAR 
ROY(P),

asitroyadvocate@gmail.com

M/S ELENT ELECTRONICS PVT 
LTD Vs M/S NATIONAL 
INSURANCE COMPANY LTD

RAJENDRA 
YADAV(P),

SHIBGATULLA MANDAL Vs DR 
NAHID AMIRI

BHARAT 
SAREEN(P),

bharatJulyen@yahoo.co.in

SANJAY ENTERPRISES Vs 
SARABJEET SINGH WADHWA

VINAY 
KUMAR 
VERMA(P),

BUILD SURGE Vs YFC PROJECTS 
PVT  LTD

YOGESH 
KUMAR(P),
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CS (COMM)/708/2023 8698351835 25-07-2023 08.06.2023

CS (COMM)/724/2023 7015807331 rohitvakeel77@gmail.com 26-07-2023 20.07.2023

CS (COMM)/729/2023 9711961483 28-07-2023 20.07.2023

21 CS (COMM)/730/2023 9811373999 25-07-2023 24-07-2023

CS (COMM)/699/2023 (TM) 9818202368 20-07-2023 19-07-2023

CS (COMM)/703/2023 (TM) LACOSTE SA Vs DEN SNEAKERS 9650682928 20-07-2023 19-07-2023

CS (COMM)/704/2023 (TM) 9650682928 20-07-2023 19-07-2023

CS (COMM)/615/2023 9871495838 04-07-2023 03-07-2023

CS (COMM)/628/2023 NA NA 06-07-2023 05-07-2023

CS (COMM)/684/2023 9910577700 19-07-2023 18-07-2023

CS (COMM)/718/2023 9999678571 26-07-2023 25-07-2023

CS (COMM)/685/2023 8750618722 19-07-2023 18-07-2023

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

WIZES INFRASTRUCTURE 
THROUGH ITS PROPRIETOR 
SONI ANNU Vs GFM RETAIL PVT 
LTD THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE

PUJA 
JAKHAR(P),

roshan@chambersanthalia.com

STATE BANK OF INDIA 
THROUGH ITS BRANCH 
MANAGER Vs HUSNA BANO

Palak 
Munjal(P),

DELHI TRANSPORT 
CORPORATION Vs M/S ONE AD 
DISPLAY PVT LTD

VIBHOR 
VERDHAN(P)
,

vibhorverdhan@Yahoo.com  

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

DR RAJ KUMAR NARANG PROP 
UNIPATH DIAGNOSTICS Vs 
DEEP CHAND ONCOLONGY 
SERVICES PVT LTD

VIJAI 
LAKSHMI 
JAIN(P),

advovijaylaxmijain@gmail.com

TIKKI FOOD PRIVATE LIMITED 
Vs 1 M/S SAATH ENTERPRISES

Bindra 
Rana(P),

litigation@ssrana.com

SHRAVAN 
KUMAR 
BANSAL(P),

rishi@unitedandunited.com

M/S VANS INC USA Vs TASHI 
GHANGKAR COLLECTION

SHRAVAN 
KUMAR 
BANSAL(P),

rishi@unitedandunited.com

MOGLI LABS INDIA PVT LTD Vs 
SAXENA MARINE TECH PVT 
LTD

TARUN 
VERMA(P),

cstarunverma@gmail.com

ICICI BANK LTD Vs SHASHI 
BHUSHAN KUMAR

PRASHANT 
KUMAR(P),

CANARA BANK Vs SHAMSHER 
SINGH RANA

KRISHAN 
KUMAR(P),

krishankumarassociates@gmail.c
om

M/S ONEXTEL MEDIA PRIVATE 
LIMITED Vs M/S INOTRI MEDIA 
TECH SOLUTION PRIVATE 
LIMITED

Brijesh 
Singh(P),

amareshsinghhadvocate@gmaill.
com

BHUSHAN DEALMARK PRIVATE 
LIMITED Vs MR PARITOSH 
MANOCHA

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com
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Advocate 
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21

CS (COMM)/702/2023 9910717081 20-07-2023 19-07-2023

CS (COMM)/664/2023 8800784740 shubhi1673@gmail.com 17-07-2023 16-07-2023 

CS (COMM)/717/2023 9999332412 NA 26-07-2023 25-07-2023

CS (COMM)/695/2023 9582000430 22-07-2023 21-07-2023

CS (COMM)/679/2023 7838773507 singhamit0071@gmail.com 18-07-2023 17-07-2023

CS (COMM)/680/2023 7838773507 singhamit0071@gmail.com 18-07-2023 17-07-2023

CS (COMM)/714/2023 9810209981 26-07-2023 25-07-2023

CS (COMM)/716/2023 9810209981 26-07-2023 25-07-2023

CS (COMM)/713/2023 9999036580 26-07-2023 25-07-2023

CS/COMM/617/2023 9910974803 stara9312@gmail.com 04-07-2023 03.07.2023

22 CS (COMM)/595/2023 9910974803 Stara9312@gmail.com 01-07-2023 02-06-2023

CS (COMM)/609/2023 7011848842 singhamit0071@gmail.com 04-07-2023 07-06-2023

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

BANK OF INDIA Vs M/S V V FISH 
MERCHANT

Amrendra 
Nath 
Shukla(P),

amrit_2206@yahoo.co.in

STATE BANK OF INDIA Vs 
SIDDH NATH

DHARMEND
RA SINGH(P),

PUNJAB NATIONAL BANK Vs 
MANJESH KUMAR

UZAIR 
ELAHI(P),

VIKEL BUSINESS 
CORPORATION Vs AARYA SALES 
CORPORATION PVT LTD

ABHISHEK 
SETHI(P),

abhishekhsethiadvocate@gmail.c
om

STATE BANK OF INDIA Vs MR 
NANDKISHOR

AMIT 
KUMAR 
SINGH(P),

STATE BANK OF INDIA Vs RAM 
NIWAS

AMIT 
KUMAR 
SINGH(P),

COMPUTER INFOTECH INDIA 
PVT LTD Vs VAISHNAVI TRADE 
EMPORIUM

CHANDRA 
SHEKHAR 
YADAV(P),

legal.shebang@gmail.com

COMPUTER INFOTECH INDIA 
PVT LTD Vs IT SOLUTION

CHANDRA 
SHEKHAR 
YADAV(P),

legal.shebang@gmail.com

TRIMASTER PVT LTD 
THROUGH ARCHANA SHARMA 
Vs MR ALOK MUNDHRA

RAJESH 
KUMAR(P),

liticorpjurists @gmail.com

RAM BABU SHAH VS. M/S 
ASHISH ENTERPRISES 

SH. T.S. 
RAJPUT 

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

SHRI RAM BABU SHAH Vs M/S 
ASHISH ENTERPRISES

TARA 
CHAND(P),

STATE BANK OF INDIA Vs 
JITENDER KUMAR

AMIT 
KUMAR 
SINGH(P),
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CS (COMM)/610/2023 7011848842 singhamit0071@gmail.com 04-07-2023 07-06-2023

CS (COMM)/612/2023 9899404819 04-07-2023 04-07-2023

CS (COMM)/613/2023 9899404820 04-07-2023 04-07-2023

CS (COMM)/622/2023 9711010239 05-07-2023 08-06-2023

CS (COMM)/623/2023 9717080026 05-07-2023 28-06-2023

CS (COMM)/624/2023 9910800510 EKTAGASES@GMAIL.COM 06-07-2023 06-07-2023

CS (COMM)/625/2023 9650230002 06-07-2023 30-05-2023

CS (COMM)/626/2023 650682928 06-07-2023 24-06-2023

CS (COMM)/652/2023 9999204626 13-07-2023 13-07-2023

CS (COMM)/653/2023 9811898309 13-07-2023 30-10-2021

CS (COMM)/654/2023 8800784740 shubhi1673@gmail.com 14-07-2023 04-07-2023

CS (COMM)/656/2023 7011908279 14-07-2023 07-07-2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

STATE BANK OF INDIA Vs SH 
RISHIPAL SINGH

AMIT 
KUMAR 
SINGH(P),

SENTINELS SECURITY PVT LTD 
Vs SCJ WORLD ACADEMY

PRIYANKA 
GHOSH(P),

abhay@primacarta.com

SENTINELS SECURITY PVT LTD 
Vs M/S NIMBUS MOTORS PVT 
LTD AND ORS

PRIYANKA 
GHOSH(P),

abhay@primacarta.com

SUDHIR POWER LTD Vs M/S 
EDIFICE SOLUTIONS PVT LTD

MANISH 
KUMAR 
DEWAN(P),

MANISHKUMARANDASSOCIAT
ES@GMAIL.COM

HEINRICH CORPORATION 
INDIA PVT LTD Vs MODERN 
STAGE SERVICE

GIRDHARI 
SINGH(P),

KARTIK@MODERNSTAGESERV
ICE.IN

M/S EKTA ENTERPRISES Vs M/S 
MILLENNIUM AUTOMATION 
PRIVATE LIMITED

Sumit 
Sharma(P),

M/S SHAKA ELECTRICAL INDIA 
Vs VARUN GUPTA AND CO

Kamal Kishor 
Sagar(P),

vinaykumarbhasin@gmail.com

KISAN IRRIGATIONS AND 
INFRASTRUCTURE LTD Vs 
KRISHNA KUMAR MITTAL 
PROPRIETOR OF KRISHNA 
IRON STORE

SHRAVAN 
KUMAR 
BANSAL(P),

rishi@unitedandunited.com

M/S RECAZ CHEMICALS INDIA 
PVT LTD Vs M/S JD CHEMICLAS 
PLUS

Nand Kishore 
Sharma(P),

ADVOCATENKS393@GMAIL.CO
M

ICICI BANK LTD Vs PREM 
NARAYAN

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com

STATE BANK OF INDIA Vs 
SHIBA RAM DAS

DHARMEND
RA SINGH(P),

ANGLIAN FINVEST PVT LTD Vs 
ELECTREV MOBILITY PVT LTD

Rajat Asija(P), rinfo@vediegum.com
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CS (COMM)/657/2023 RAJAT ASIA 7011908279 14-07-2023 20-02-2023

CS (COMM)/666/2023 8800543987 SOAYIB@GMAIL.COM 18-07-2023 13-07-2023

CS (COMM)/667/2023 8800543988 SOAYIB@GMAIL.COM 18-07-2023 13-07-2023

CS (COMM)/670/2023 8750618722 18-07-2023 05-06-2023

CS (COMM)/671/2023 9999678571 18-07-2023 15-07-2023

CS (COMM)/673/2023 8800784740 shubhi167@gmail.com 18-07-2023 13-07-2023

CS (COMM)/676/2023 8800784741 shubhi167@gmail.com 18-07-2023 04-07-2023

CS (COMM)/687/2023 9950463492 20-07-2023 15-07-2023

CS (COMM)/688/2023 9810209981 20-07-2023 05-07-2023

CS (COMM)/696/2023 9650016144, 22-07-2023 18-07-2023

CS (COMM)/711/2023 8750618722 25-07-2023 27-03-2023

CS (COMM)/723/2023 9999036580 26-07-2023 21-07-2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

ROSY AGRAWAL AND ANR Vs 
M/S KANGAROO ADVISORS 
AND ORS

rinfo@vedlegum.com

THE JAMMU AND KASHMIR 
BANK LTD Vs NISHAR AHMED 
RATHORE

SOAYIB 
QURESHI(P),

JAMMU AND KASHMIR BANK 
LTD Vs ASHIQ HUSSAIN 
MUGLOO

SOAYIB 
QURESHI(P),

BLUEVIEW PROPERTIES 
PRIVATE LIMITED Vs MR 
PARITOSH MANOCHA

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

M/S SAMARA INDIA PRIVATE 
LIMITED Vs M/S ANAND AUTO 
INTERNATIONAL

Brijesh 
Singh(P),

amareshsinghadvocate@gmail.co
m

STATE BANK OF INDIA Vs 
SUSHMA

DHARMEND
RA SINGH(P),

STATE BANK OF INDIA Vs 
RAJESH MURMU

DHARMEND
RA SINGH(P),

MAHIPAL SAINI Vs CULVER 
MAX ENTERTAINMENT  
PRIVATE LIMITED

M 
ABHIJNAN(P
),

delhi@lexpraxis.org

COMPUTER INFOTECH INDIA 
PVT LTD Vs NETSYS 
TECHNOLOGIES

CHANDRA 
SHEKHAR 
YADAV(P),

LEGAL.SHEBANG@GMAIL.CO
M

AMGR TUBE PVT LTD Vs ACE 
INFRACITY DEVELOPERS PVT 
LTD

SADDAM 
HUSSAIN(P),

freedomlawhousellp@gmail.com

BHUSHAN DEALMARK PRIVATE 
LIMITED Vs SVM BUILDTECH 
PRIVATE LIMITED

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

M/S TRIMASTER PVT LTD Vs 
M/S AANYA TRADING

RAJESH 
KUMAR(P),

liticorpjurists@gmail.com
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22

CS (COMM)/727/2023 9810086304 adv.yogeshsharma75@gmail.com 27-07-2023 16-11-2022

23 CS (COMM)/596/2023 9910974803 STARA9312@GMAIL.COM 01/07/23 06/09/23

CS (COMM)/601/2023 7011848842 SINGHAMIT0071@GMAIL.COM 03/07/23 07/01/23

CS (COMM)/602/2023 9818030800 INDUSLEGALIA@GMAIL.COM 03/07/23 07/01/23

CS (COMM)/603/2023 9818030800 INDUSLEGALIA@GMAIL.COM 03/07/23 07/01/23

CS (COMM)/629/2023 9212127060 03/07/23 07/03/23

CS (COMM)/619/2023 9811255673 04/07/23 06/07/23

CS (COMM)/617/2023 GAURAV(P), 9953226302 04/07/23 06/06/23

CS (COMM)/618/2023 9717387978 ADVSHEEPALI@GMAIL.COM 04/07/23 06/20/23

9311022104 04/07/23 06/08/23

9311022104 04/07/23 06/08/23

CS (COMM)/616/2023 9811215778 PANKAJVIVEK@GMAIL.COM 04/07/23 05/24/23

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

UNITED SPIRITS LIMITED Vs 
M/S DOVE REALTORS PVT LTD

DEEPAK 
KAKRAN(P),

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

SHRI RAM BABU SHAH Vs M/S 
AVA ENTERPRISES

TARA 
CHAND(P),

STATE BANK OF INDIA Vs MRS 
SUNITA

AMIT 
KUMAR 
SINGH(P),

ICICI BANK LTD Vs SURESH 
CHAND JATAV

PRASHANT 
KUMAR(P),

ICICI BANK LTD Vs HARSH 
TIWARI

PRASHANT 
KUMAR(P),

RAKBRO INDUSTRIAL 
CORPORATION (COUNTER 
CLAIM) Vs SWAMI TRADERS

YOGI 
SHARMA(P)

not mentined

STATE BANK OF INDIA Vs M/S 
RKA INDUSTRIES THROUGH 
ITS PROPERIETOR MR PUNEET 
KHURANA

RANJAY 
KUMAR 
SINHA(P),

ADVOCATESINHA@REDIFFMA
IL.COM

STATE BANK OF INDIA Vs 
RAMANJEET LALI @ 
RAMANJEET LALI DECEASED 
THROUGH LRS

PRAKASH.GAURAV01@GMAIL.
COM

PUNJAB NATIONAL BANK Vs 
NANDLAL

Sheepali 
Patial(P),

EXECUTION 
(COMM)/354/2023

HDFC BANK LTD Vs IRSHAD 
AHMAD

RAJEEV 
KUMAR 
RANJAN(P),

RANJAN.AND.COMPANY@GMA
IL.COM

EXECUTION 
(COMM)/355/2023

HDFC BANK LTD Vs NITIN 
PASSI

RAJEEV 
KUMAR 
RANJAN(P),

RANJAN.AND.COMPANY@GMA
IL.COM

M/S GLOBUS TRANSITOS 
PRIVATE LIMITEDTHROUGH 
ITS AUTHORISED 
REPRESENTATIVEMR SHARAD 
CHANDRA JHA Vs M/S CMR 
ALUMINIOUM PVT LTD  
THROUGH ITS MANAGING 
DIRECTOR

PANKAJ 
VIVEK(P),
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23

9999568427 OFFICE@LPJPARTNERS.COM 04/07/23 10/21/22

9871643443 04/07/23 04./07/2023

9958726491 05/07/23 07/04/23

CS (COMM)/632/2023 BANK OF INDIA Vs AJAY ARORA 9355033033 ADVSK33@GMAIL.COK 07/07/23 07/05/23

CS (COMM)/633/2023 9873029772 RAUZLEGAL@GMAIL.COM 07/07/23 07/05/23

OMP (COMM)/67/2023 9953944840 JHA4LAW@GMAIL.COM 10/07/23 07/08/23

9776612121 12/07/23 11.07.2023

CS (COMM)/651/2023 7835813802 AZKAAHMED8@GMAIL.COM 13/07/23 07/12/23

9810226434 13/07/23 12/07/23

CS (COMM)/655/2023 8800784740 SUBHIL1673@GMAIL.COM 14/07/23 13.07.2023

Misc DJ/1289/2023 9999741715 NEERAJJHAADV@GMAIL.COM 17/07/23 14.07.2023

Misc DJ/1288/2023 R. SWATI(P), 9811380688 RATHI115@GMAIL.COM 17/07/23 07/15/23

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/353/2023

HDFC BANK LTD Vs SHAHID 
HUSSAIN

LPJ & 
PARTNERS 
LLP 
THROUGH 
Mr. Karan 
Sinha

MISc DJ/1225/2023 BMK HOTELS AND RESORTS 
PVT LTD. Vs ASHOK KUMAR 
JAIN

SRI & 
ASSOCIATES

PBASRINIVASAN@YAHOO.CO.I
N

EXECUTION 
(COMM)/357/2023

KOTAK MAHINDRA PRIME LTD. 
Vs VIKAS

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@G
MAIL.COM

SUDEESH 
KUMAR(P),

THE JAMMU AND KASHMIR 
BANK LTD Vs IRSHAD AHMED 
SHAH

UZMA 
ASHRAF(P),

SANJEEV KUMAR MISHRA Vs 
SHRIRAM TRANSPORT 
FINANCE LTD

BHAGWAN 
JHA(P),

EXECUTION 
(COMM)/370/2023

ALANKAR SALES 
CORPORATION Vs VALEDA 
HERBAL PVT LTD

ABHISHEK 
NAIK(P),

ABHISHEKNAIK@APEXPARTN
ERS.IN

KAENAT GLASS AGENCIES Vs 
SIMPLEX INFFASTRUCTURE 
LTD

AZKA 
AHMED(P),

EXECUTION 
(COMM)/373/2023

LAVA INTERNATIONAL Vs M/S 
TALENT UNLIMITED ONLINE 
SERVICES PVT LTD

NISHANT 
DATTA(P),

DATTACOADVOCATES@GMAIL
.COM

STATE BANK OF INDIA Vs 
RAKESH KUMAR

DHARMEND
RA SINGH(P),

RAVI KUMAR (SOLE PROP M/S 
UNIQUE HOSPITALITY) Vs 
OFFICEPULSE TECHNOLOGY 
PVT LTD AND ANR

NEERAJ 
KUMAR 
JHA(P),

M/S GLT ENTERPRISES Vs M/S 
HSK INFRA PRIVATE LIMITED
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23

CS (COMM)/663/2023 9953045052 NOT MENTIONED 17/07/23 07/15/23

CS (COMM)/678/2023 9999678571 18/07/23 17.07.2023

CS (COMM)/686/2023 8527700216 19/07/23 07/18/23

9971997218 RBG@ISDBAJAJGLOBAL.COM 20/07/23 07/14/23

CS (COMM)/691/2023 9810209981 20/07/23 07/14/23

CS (COMM)/690/2023 9810209981 20/07/23 07/14/23

CS (COMM)/689/2023 9810209981 20/07/23 07/14/23

CS (COMM)/694/2023 9911315304 22/07/23 07/21/23

9811085066 VAKILHRA@HOTMAIL.COM 26/07/23 25.07.2023

CS (COMM)/725/2023 9999036580 26/07/23 25.07.2023

24 CS (COMM)/597/2023 PALLAVI(P), 8709623440 03-07-2023 01-07-2023

CS (COMM)/604/2023 9811215778 04-07-2023 03-07-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

PUNJAB NATIONAL BANK Vs 
ANGMEIN KAFSHI (DECEASES 
THROUGH LEGAL HEIR)

UZAIR 
ELAHI(P),

M/S SAMARA INDIA PRIVATE 
LIMITED Vs M/S KK 
AUTOPARTS

Brijesh 
Singh(P),

AMRESHSINGHADVOCATE@G
MAIL.COM

DESIGN SQUAREFEET Vs 
MAHARASHTRA SEAMLESS LTD

RAJNISH 
RANJAN(P),

RAJNISH@RRASSOCIATES.NE
T.IN

EXECUTION 
(COMM)/385/2023

INBREW BEVERAGES PRIVATE 
LIMITED Vs DEEP MOHAN 
SINGH ARNEJA

VARUN 
BAJAJ(P),

COMPUTER INFOTECH INDIA 
PVT LTD Vs FIICAN 
TECHNOLOGY PRIVATE 
LIMITED

CHANDRA 
SHEKHAR 
YADAV(P),

LEGAL.SHEBANG@GMAIL.CO
M

COMPUTER INFOTECH INDIA 
PVT LTD Vs SUPERTECH 
COMPUTERS

CHANDRA 
SHEKHAR 
YADAV(P),

LEGAL.SHEBANG@GMAIL.CO
M

COMPUTER INFOTECH INDIA 
PVT LTD Vs RIGHT TRACK 
INFORMATION TECHNOLOGIES 
PRIVATE LIMITED

CHANDRA 
SHEKHAR 
YADAV(P),

LEGAL.SHEBANG@GMAIL.CO
M

PROFFER IT CONSULTANCY 
PVT LIMITED Vs FRIENDS 
COMPUTERS AND 
PERIPHERALS

MANEESH 
GUMBER(P),

ASCENTLAWFIRM@GMAIL.CO
M

EXECUTION 
(COMM)/398/2023

DABUR INDIA LTD THROUGH 
ITS AR SH MUDIT RAIZADA Vs 
VISHAL CHAUDHARY 
PROPREITOR OF MS OUTDOOR 
SOLUTIONS

HEMANT 
GUPTA(P),

TRIMASTER PVT LTD 
THROUGH MS ARCHANA 
SHARMA Vs MR TAMAL BEJ

RAJESH 
KUMAR(P),

LITICORPJURISTS@GMAIL.CO
M

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

M/S DSS IMAGETECH PRIVATE 
LIMITED Vs M/S THERANOSIS 
LIFE SCIENCES PVT LTD AND 
ORS

pallavi.pakhi@gmail.com

M/S GLOBUS TRANSITOS 
PRIVATE LIMITED THROUGH 
ITS AUTHORISED 
REPRESENTATIVE MR SHARAD 
CHANDRA JHA Vs M/S CMR 
TOYOTSU ALUMINIUM INDIA 
PVT LTD THROUGH ITS 
MANAGING DIRECTOR

PANKAJ 
VIVEK(P),

pankaj_vivek@ gmail. Com
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CS (COMM)/605/2023 8527578850 UGK@KJLAWCHAMBERS.COM 04-07-2023 03-07-2023

CS (COMM)/606/2023 9315739702 rohitkumar9842@gmail.com 04-07-2023 03-07-2023

CS (COMM)/620/2023 9650133112 05-07-2023 04-07-2023

CS (COMM)/621/2023 9871515879 05-07-2023 04-07-2023

CS (COMM)/638/2023 9958726491 10-07-2023 08-07-2023

CS (COMM)/643/2023 8800497668 12-07-2023 11-07-2023

CS (COMM)/644/2023 9810911613 sumirza786@gmail.com 12-07-2023 11-07-2023

CS (COMM)/647/2023 9818257310 anubhav1603@gmail.com 13-07-2023 12-07-2023

9899500164 arjunsanjay24@gmail.com 13-07-2023 12-07-2023

CS (COMM)/661/2023 anubhavshang1e@gmail.com 17-07-2023 15-07-2023

CS (COMM)/665/2023 9975311133 18-07-2023 17-07-2023

CS (COMM)/681/2023 9810959432 mail2sanjaybansal@yahoo.com 19-07-2023 18-07-2023

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

NAUSHINA JABBAR Vs MODEX 
INTERNATIONAL SECURITIES 
LIMITED AND ORS

USMAN G. 
KHAN

ENTERO HEALTHCARE 
SOLUTIONS PRIVATE LIMITED 
Vs CONTINENTAL CARGO CARE 
PVT LTD  AND ARS

Rohit 
Kumar(P),

VEENA JAWA AND ORS Vs M/S 
BANSAL DIGIWORLD

RISHI 
SOOD(P),

rishisoodadvocate@gmail.com 

HEINRICH CORPORATION 
INDIA PVT LTD Vs SANIYA 
MUSHARRAT SAJID KHAN AND 
ANR

GIRDHARI 
SINGH(P),

counselgsnagar@gmail.com 

AXIS BANK LTD Vs MM 
TRADERS

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

HDFC BANK LTD Vs MR MOHIT 
MEHTA

DHARAM 
DEV(P),

ankur.saini@hdfcbank.com

DR S ALI Vs M/S PRIME GROUP 
AND PRIME TRAVELS 
PARTNERSHIP FIRM AND ORS

S.U.MIRZA(P)
,

M/S AESPIRE FORMULATIONS 
PVT LTD Vs M/S NAVNEET 
ENTERPRISES

ANUBHAV 
TYAGI(P),

CS (COMM)/648/2023
[XXVII]

M/S COMPETENT FINLEASE 
PVT LTD Vs MANOJ KUMAR

ARJUN 
SANJAY(P),

INDRA PARKASH PATHAK Vs 
WAPCOS AND NPCC LIMITED 
AND ANR

SUMAN 
GUPTA(P),

9873256616
9811156616 

RAVINDER SINGH Vs OPTIMA 
MART OPC PVT LTD AND ORS

Shashank 
Agrawal(P),

advshashankagraval@gmail.com

RENAISSANCE AQUA PVT LTD 
THROUGH SHRI PUNISH 
KHANNA DIRECTOR Vs 
NATIONAL BUILDING 
CONSTRUCTION COMPANY

SANJAY 
BANSAL(P),
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CS (COMM)/682/2023 7838899913 19-07-2023 18-07-2023

CS (COMM)/705/2023 9811700978 bajaj.bajaj227@gmail.com 25-07-2023 24-07-2023

9911794319 25-07-2023 24-07-2023

CS (COMM)/707/2023 9654337437 25-07-2023 22-07-2023

CS (COMM)/721/2023 9999036580 26-07-2023 25-07-2023

CS (COMM)/722/2023 9873256616 26-07-2023 25-07-2023

CS (COMM)/728/2023 9811132858 28-07-2023 27-07-2023

CS (COMM)/732/2023 9811982989 31-07-2023 28-07-2023

9999925860 03-07-2023 01-07-2023

9999925860 03-07-2023 01-07-2023

9650810426 04-07-2023 03-07-2023

9718551400 RBAJAJ4444@GMAIL.COM 06-07-2023 05-07-2023

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

OPPLE LIGHTING INDIA PVT 
LTD Vs MR VRAJESH 
NIRANJANBHAI SHAH 
PROPRIETOR OF SHAH 
ELECTRICALS

ATUL 
KUMAR(P),

atul@prominentlegal.com 

LENSKART SOLUTIONS PVT 
LTD AND ANR Vs MR SAURAV 
DEB

PUNEET 
BAJAJ(P),

CS (COMM)/706/2023
[XXXVII ]

M/S BRITOMATICS INDIA PVT 
LTD Vs VINTAGE HOME 
FASHIONS

ANKIT 
VASHIST(P),

advkunal2018@gmail.com
ankit.vashist2010@gmail.com 

MAHALAXMI OVERSEAS 
THROUGH ITS PROPRIETOR 
DEEPAK PURI Vs M/S A C 
IMPEX INC THROUGH ITS 
PARTNER AMAN CHHABRA

Yogender 
kumar(P),

ad_sksharma@yahoo.co.in

M/S TRIMASTER PVT LTD 
THROUGH MS ARCHANA 
SHARMA Vs M/S PAVAN 
AGENCIES THROUGH ITS 
PARTNERS MR PRAVEEN 
KUMAR GAUR AND MS MUNI 
KRISHNA

RAJESH 
KUMAR(P),

liticorpjuristsc@gmail.com

INDRA PRAKSH PATHAK Vs 
WAPCOS AND NPCC LIMITED

SUMAN 
GUPTA(P),

anubhavshangle@gmail.com 

MULTIGRAPHICS Vs 
MERITTRAC SERVICES PVT. 
LTD.

GAURAV 
BEHL

bahig77 @gmail.com 

SWAPAN KUMAR MAJUMDAR 
AND ANR. Vs M/S ADEPT 
DEVELOPERS PVT. LTD. AND 
ORS.

SAHARSH 
JAUHARI

prashant@lawmenandwhite.com

EXECUTION 
(COMM)/346/2023

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD Vs NADEEM 
KHAN

DEEPANKUR 
SONDHI(P),

INFO@SONDHIPARTNERS.CO
M

EXECUTION 
(COMM)/347/2023

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD Vs ANAND 
PATHAK

DEEPANKUR 
SONDHI(P),

INFO@SONDHIPARTNERS.CO
M

EXECUTION 
(COMM)/348/2023

HDFC BANK LIMITED Vs 
SATENDRA KUMAR SHUKLA

MANISH 
SHANKER 
VERMA(P),

msvermachambers@gmail.com

EXECUTION 
(COMM)/358/2023

RAJESH BAJAJ Vs FRANCHISE 
INDIA BRANDS LIMITED AND 
ORS

Rhea 
Luthra(P),
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9871040589 12-07-2023 11-07-2023

8707509561 13-07-2023 12-07-2023

9910345439 20-07-2023 19-07-2023

9990659331 26-07-2023 25-07-2023

Misc DJ/1204/2023 9899350360 03-07-2023 01-07-2023

Misc DJ/1261/2023 9911725864, 13-07-2023 12-07-2023

25 MS NIRJA BHATIA CS (COMM)/599/2023 78400177 03-07-2023 07-06-2023

CS (COMM)/600/2023 9871495838 03-07-2023 01-07-2023

CS (COMM)/627/2023 19818030800 06-07-2023 01-07-2023

CS (COMM)/630/2023 7838899913 Advocateatul4673@gmail.com 07-07-2023 05-07-2023

CS (COMM)/631/2023 RIT ARORA 7838737001 ritarora9l@gmail.com 07-07-2023 05-07-2023

CS (COMM)/634/2023 31090505 10-07-2023 01-07-2023

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

EXECUTION 
(COMM)/369/2023

AXIS BANK LTD Vs BIJENDRA 
SINGH

SUNITA 
SINGH(P),

indolexIaw@gmail.com

EXECUTION 
(COMM)/371/2023

M/S KOTAK MAHINDRA BANK 
LTD Vs NARINDER 
ELECTRICALS AND CONTROLE

DIVYANSHU 
MISHRA(P),

LEGALVISION.LAW@GMAIL.C
OM

EXECUTION 
(COMM)/383/2023

SBI CARDS AND PAYMENT 
SERVICE LTD Vs TEJPAL SINGH

KIRTY 
AGARWAL(P)
,

subudhpathaklegai@gmail.com

EXECUTION 
(COMM)/397/2023

FINTREE FINANCE PVT 
LIMITED Vs ALAKNANDA 
TRADERS

AMIT 
KUMAR 
SINHA(P),

kmpspartner@email.com

KOTAK MAHINDRA PRIME LTD 
Vs ANAND MISHRA AND ORS

Hitesh 
Sethi(P),

manish.dua.advocate@gmail.com

UNBOXED INNOVATING 
EXPERIENCES PVT LTD Vs 
HUES LIFESTYLE (INDIA) PVT 
LTD

VIPUL 
LAMBA(P),

vipul_lamba@hotmail.com

SOUTH-
EAST

MOGLI LABS INDIA PVT LTD. Vs 
GENERIC ENGINEERING 
CONSTRUCTION AND 
PROJECTSLTD

CHAMAN 
CHAUDHARY

officeofchoudhary@gmail.com

MOGLI LABS INDIA PVT LTD. Vs 
AYUSH PROCON PVT LTD

TARUN 
VARMA

cstarunverma@gmail.com

ICICI BANK LTD. Vs HAMEER 
SINGH SHAKYA

DEEPAK 
KAUSHIK

induslegalia@gmail.com

OPPLE LIGHTING INDIA PVT 
LTD Vs MR MANOJ AGARWAL, 
PROPRIETOR OF M/S S. K. 
ENTERPRISES

ATUL 
KUMAR

PRISM JOHNSON LIMITED Vs 
BROAD HOMES PRIVATE 
LIMITED

THE SWEET DREAM 
FURNITURE Vs HSK INFRA PVT 
LTD

SATVINDER 
SINGH

info@hskinfro.com
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25 MS NIRJA BHATIA

CS (COMM)/635/2023 9818280772 10-07-2023 05-07-2023

CS (COMM)/636/2023 V. K. GOEL 9819597417 10-07-2023 05-07-2023

CS (COMM)/637/2023 9810031823 sa9870@gmail.com 10-07-2023 05-07-2023

CS (COMM)/639/2023 98106823752 10-07-2023 07-07-2023

CS (COMM)/640/2023 8800791415 10-07-2023 08-07-2023

CS (COMM)/641/2023 9990067910 10-07-2023 03-07-2023

CS (COMM)/642/2023 9818365119 11-07-2023 10-07-2023

CS (COMM)/658/2023 98339478241 15-07-2023 14-07-2023

CS (COMM)/662/2023 8800784740 shubhi1673@.gmail.com 17-07-2023 13-07-2023

CS (COMM)/668/2023 7838773507 18-07-2023 17-07-2023

CS (COMM)/669/2023 9312046733 18-07-2023 17-07-2023

CS (COMM)/674/2023 8130678386 18-07-2023 15-07-2023

SOUTH-
EAST

ICICI BANK LTD. Vs DEEPTI 
ADLAKHA

CHETNA K 
BHALLA

punitbhall@gmail.com

M/S AKG STEEL INDUSTRIES 
THROUGH PARTNER KAILASH 
GARG Vs M/S GOMS 
ELECTRICALS PVT LTD 
THROUGH ITS DIR GOMS 
SIVAKAMIRANI, ESAKKIA 
PILLAGOMS, SRIPRIYANKA 
GOMS

gomsppurchase@yahoo.com

BIMLA RANI JulyJA Vs NATHUS 
SWEETS PVT LTD

SANJAY 
AGGARWAL 
& 
SIDDHARAT
H 
AGGARWAL

HARSHVARDHAN CHUGH Vs 
PERFECT READY MIX 
SOLUTIONS

PRAMOD 
AGGARWAL

shekhawatilegaI@yahoo.comm

BAJAJ PROCESSPACK LIMITED 
Vs NAGA SPICE  AND HERBS

PANKAJ 
BHAGAT

jalpalegal@gmail.com

SHARAD INSULATIONS AND 
INTERIORS PRIVATE LIMITED 
Vs MASSIVE RESTAURANTS 
PRIVATE LIMITED

ISFAHANI  & 
ASSOCIATES

isfahani.associates@gmail.com

STATE BANK OF INDIA Vs 
SHYAM KUMAR

VARUN R 
CHANDIOK

cisfahani.associates@gmail.com

RCPL LOGISTICS PVT LTD Vs 
SUPER FINE KNITTERS LTD.

GAURAV 
PURI

advgauravpuri@gmail.com

STATE BANK OF INDIA Vs 
PARVEEN

DHARMAND
ER SINGH

STATE BANK OF INDIA Vs 
VIMAL

AMIT 
KUMAR 
SINGH

singhamit0071@)gmail.com

MS. MALA Vs M/S JYOTI 
EQUIPMENTS PVT LTD

RAJENDER 
YADAV

yadavrazex@gmail.com

INDRA PARKASH PATHAK Vs 
WAPCOS AND NPCC 
LIMITEDMR.RK AGARWAL 
CHAIRMAN CUM MD

SUMAN 
GUPTA

anubhavshangle@gmail.com
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25 MS NIRJA BHATIA

CS (COMM)/675/2023 8800784740 shubhi1673@gmail.com 18-07-2023 17-07-2023

CS (COMM)/677/2023 9999204626 advocatesnks393@gmail.com 18-07-2023 11-07-2023

CS (COMM)/683/2023 9810183379 19-07-2023 18-07-2023

CS (COMM)/692/2023 9810183379 21-07-2023 20-07-2023

CS (COMM)/698/2023 9911000126 alokkumar126@gmail.com 24-07-2023 22-07-2023

CS (COMM)/700/2023 9810127735 24-07-2023 20-07-2023

CS (COMM)/709/2023 9871332558 25-07-2023 25-07-2023

CS (COMM)/710/2023 981 170091 bajaj.bajaj227@gmail.com 25-07-2023 24-07-2023

CS (COMM)/712/2023 9871332558 26-07-2023 25-07-2023

CS (COMM)/715/2023 9991960604 salimkhan78@gmail.com 26-07-2023 25-07-2023

CS (COMM)/719/2023 9999036580 26-07-2023 25-07-2023

CS (COMM)/720/2023 9999036580 26-07-2023 25-07-2023

SOUTH-
EAST

STATE BANK OF INDIA Vs OM 
PRAKASH

DHARMAND
ER SINGH

M/S COMBINE TRADING 
COMPANY Vs M/S CHANDHOK 
GLASS HOUSE

DEEPAK 
GAUTAM

SUNITA NIJHAWAN AND 
SUSHIL NIJHAWAN Vs 
SAMSUNG DATA SYSTEMS 
INDIA PRIVATE LIMITED

JAHANVI  
WORAH

jahanvi.w(@gmail.comm

SUNITA NIJHAWAN AND 
SUSHIL NIJHAWAN Vs 
SAMSUNG DATA SYSTEMS 
INDIA PRIVATE LIMITED

JAHANVI  
WORAH

jahanvi.w(@gmail.comm

ICICI BANK LTD. Vs RAJESH 
PAL

ALOK 
KUMAR 

SHANKAR ROY Vs ABHISHEK 
ROY CHAUDHARY

RADHIKA 
ARORA

radhikaarora@gmail.com

M/S MEHAK EXPORTS Vs 
MUNEER KHAN

Saurav Seth Saurav.Seth.ss@gmail.com

LENSKART SOLUTION PVT LTD 
Vs ARUP JAROSA

BAJAJ & 
BAJAJ 
ASSOCIATES

M/S MEHAK EXPORTS Vs M/S 
TAHIR STEEL CORPORATION

SAURAV 
SETH

Saurav.Seth.ss@gmail.com

M/S AXEL ENERGEY PVT LTD Vs 
M/S MALAK APPARELS PVT LTD

MUJEEB 
KHAN & 
SALIM KHAN

M/S TRIMASTER PVT LTD 
THROUGH MS ARCHANA 
SHARMA Vs MR AMARNATH

LILIT CORP 
JURISTS

liticorpjurists@gmail.com

M/S TRUE NORTH 
TECHNOLOGIES PVT. LTD. 
THROUGH MS. ARCHANA 
SHARMA Vs MR. PARVEEN 
YADAV

LILIT CORP 
JURISTS

liticorpjurists@gmail.com
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25 MS NIRJA BHATIA

CS (COMM)/726/2023 9818340679 27-07-2023 26-07-2023

CS (COMM)/731/2023 9312046733 31-07-2023 28-07-2023

26 MISC DJ 1230/23 9873932356 06.07.2023 04.07.2023

EX(COMM) 360/23 9873932356 06.07.2023 04.07.2023

MISC DJ1237/23 9654701400 N/A 11.07.2023 07.07.2023

MISC DJ 1291/23 9811900172 sanjaysharmal16@gmail.com 18.07.2023 14.07.2023

EX(COMM) 380/23 9711694768 19.07.2023 13.07.2023

EX(COMM) 387/23 9810171302 N/A 21.07.2023 19.07.2023

MISC DJ 1302/23 9868726388 manojlegal12@gmail.com 22.07.2023 20.07.2023

EX(COMM) 389/23 9910169360 25.07.2023 20.07.2023

27 East EC-DLET-01-01101-2023 9810210832 vijayprakash9682@gmail.com 07/01/23 03-07-2023

EC-DLET-01-01102-2023 9810210832 vijayprakash9682@gmail.com 07/01/23 03-07-2023

SOUTH-
EAST

M/S FOURWAYS MOVERS PVT 
LTD Vs M/S DSH FASHION

G.S.TIWARI & 
ANKUR 
DHALL

gstiwariadvocate@gmail.com

M/S KAPOOR IMAGING PVT LTD 
Vs SHRI SUBHASH CHAND 
GOEL

RAJENDER 
YADAV

yadavrazex@gmail.com

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

M/S GULSHAN LAMEE PACK 
PVT. LTD. VS M/S EUROLITE 
HEALTH CARE PVT. LTD.

VARUN 
BHANDARI

advocate.v.bhandari@gmail.com

M/S GULSHAN LAMEE PACK 
PVT. LTD. VS M/S EUROLITE 
HEALTH CARE PVT. LTD.

VARUN 
BHANDARI

advocate.v.bhandari@gmail.com

M/S ROOTS MULTICLEAN LTD. 
VS M/S VISHAKA FACILITY LTD.

L.A 
VASHISHTA

JINDAL POLYBUTTON VS 
SUDHA FRP ENTERPRISES

SANDEEP 
SINGH

SANJAY AGGARWAL VS M/S 
BANSAL MEHRA

MUKESH 
KUMAR

lawyermukeshjha@gmail.com

M/S SUVI EXPORTS LTD. VS 
RAPID CREATION

VISHAL 
GARG

JAIPURIA EUDCATION SOCIETY 
VS SHISHIR KR. JAIPURIA

MANOJ 
KUMAR 
BHAGAT

WRAPWELL PACKAGING PVT. 
LTD. VS SH. BRAHM SHAKTI 
PRINCE BEVERAGES PVT. LTD.

ANJANEYA 
MISHRA

anjaneya.credence@gmail.com

SH. SANJAY 
SHARMA-I

STATE BANK OF INDIA VS 
CHAMAN LAL

VIJAY 
PRAKASH

STATE BANK OF INDIA VS 
CHAMAN LAL

VIJAY 
PRAKASH



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

27 East

EC-DLET-01-01104-2023 USHA SINGH 9711179205 07/01/23 03-07-2023

EC-DLET-01-01106-2023 USHA SINGH 9711179205 07/01/23 03-07-2023

EC-DLET-01-01108-2023 7291013304 yashika.sood10@gmail.com 07/01/23 03-07-2023

EC-DLET-01-01109-2023 7291013304 yashika.sood10@gmail.com 07/01/23 03-07-2023

EC-DLET-01-01141-2023 9213905829 07/01/23 03-07-2023

EC-DLET-01-01145-2023 9811375940 07/03/23 03-07-2023

EC-DLET-01-01172-2023 9811254078 manvakil378@gmail.com 07/03/23 03-07-2023

EC-DLET-01-01085-2023 9212084750 07/03/23 04-07-2023

EC-DLET-01-01201-2023 9811375940 07/08/23 08-07-2023

EC-DLET-01-01209-2023 8896932838 07/10/23 10-07-2023

EC-DLET-01-01210-2023 8896932838 07/10/23 10-07-2023

EC-DLET-01-01226-2023 GAURAV 9953226302 prakash.gaurav01@gmail.com 07/12/23 14-07-2023

SH. SANJAY 
SHARMA-I

ICICI BANK LTD VS BHARAT 
FOOD AND BEVERAGES PVT. 
LTD.

ushasinghandassociates@gmail.c
om

ICICI BANK LTD VS BHARAT 
FOOD AND BEVERAGES PVT. 
LTD.

ushasinghandassociates@gmail.c
om

PUNJAB NATIONAL BANK VS 
SHIV SHANKAR ENTERPRISES

YASHIKA 
SOOD

PUNJAB NATIONAL BANK VS 
MOHAN TRADING COMPANY

YASHIKA 
SOOD

ICICI BANK LTD VS ASHOK 
SHARMA

SATISH 
KUMAR

manish@klfindia@com

STATE BANK OF INDIA VS 
NEERAJ KUMAR

SUBODH 
KUMAR 
SINGH

advsubodhkumarsingh@gmail.co
m

CENTRAL BANK OF INDIA VS 
PAWAN KUMAR

MANOJ 
KUMAR 
ARORA

SUDHIR KUMAR MITTAL VS 
NAYATI HEALTHCARE AND 
RESEARCH PVT. LTD.

RAJ KUMAR 
SHARMA

rajsharma_del@yahoo.com

PUNJAB NATIONAL BANK VS 
MANOJ KUMAR JAIN

SUBODH 
KUMAR 
SINGH

adv.subodhkumarsingh@gmail.co
m

STATE BANK OF INDIA VS 
RISHABH AGGARWAL

SUCHITA 
DIXIT

agnihotrisuchita@gmail.com

STATE BANK OF INDIA VS 
ABINASH BARMAN

SUCHITA 
DIXIT

agnihotrisuchita@gmail.com

PUNJAB NATIONAL BANK VS 
GURPREET KAUR PROP 
JASMAN INDIA



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

27 East

EC-DLET-01-01229-2023 8851884397 07/12/23 14-07-2023

EC-DLET-01-01231-2023 9975492578 07/13/23 15-07-2023

EC-DLET-01-01197-2023 9968466963 07/14/23 15-07-2023

EC-DLET-01-01237-2023 R C TIWARI 9868118015 07/14/23 15-07-2023

EC-DLET-01-01240-2023 9811375940 07/17/23 19-07-2023

EC-DLET-01-01250-2023 8447833470 Advocate.134@gmail.com 07/19/23 19-07-2023

EC-DLET-01-01211-2023 9871253307 07/19/23 19-07-2023

EC-DLET-01-01257-2023 9990979472 advocatevikram433@gmail.com 07/19/23 20-07-2023

EC-DLET-01-01271-2023 9968466965 07/21/23 21-07-2023

EC-DLET-01-01245-2023 9654336403 advmeengupta89@gmail.com 07/25/23 25-07-2023

EC-DLET-01-01292-2023 9650625517 07/25/23 25-07-2023

EC-DLET-01-01303-2023 9810214626 07/26/23 27-07-2023

SH. SANJAY 
SHARMA-I

MOHD SHAFIQ VS NUNHEMBI 
BEG SEEDS INDIA PVT. LTD.

RAKESH 
KUMAR

rakeshnsdoi@gmail.com

BOL7 TECHNOLOGIES PVT. 
LTD. VS FLIPKART INTERNET 
PVT. LTD.

SACHIN 
BAJPAI

sachin_bajpai@hotmail.com

ANUSHREE SECURITIES PVT. 
LTD. VS PRAMOD TIBREWALA

MANISH 
KUMAR

advocatemanishkumar@outlook.
com

CHEMSYNTH DRUGS AND 
PHARMACEUTICALS PVT. LTD. 
VS KRIVSY PHARMACEUTICALS 
PVT. LTD.

rctiwariadv@gmail.com

STATE BABK OF INDIA VS 
BHAVANA SHARMA

SUBODH 
KUMAR 
SINGH

advsubodhkumarsingh@gmail.co
m

BANK OF BARODA VS RAJ 
MOHAN DAS

GEETANJALI 
SHARMA

PUBJAB NATIONAL BANK VS 
STRIKE COLLECTION

RISHI 
KAPOOR

advrishikapoor@gmail.com

OIL ENERGY PROP MUKESH 
KUMAR VS UNIQUE 
INDUSTRIES 

VIKRAM 
KUMAR

YOGESH VS BHALLA 
TECHTRAN INDUSTRIES LTD.

MANISH 
KUMAR

advocatemanishkumar@outlook.
com

PUNJAB NATIONAL BANK VS 
DINESH KUMAR 

MEENA 
GUPTA

SUMAN DEVI VS KRISHNA 
TRADERS

RISHIKESH 
KUMAR

sumange@gmail.com

YOGESH JAIN VS ROYAL GOLF 
LINK CITY PROJECT PVT. LTD.

RAVI 
SHARMA

ravisharmaadvocate@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

27 East

EC-DLET-01-01306-2023 AYUSH NEGI 9654749220 Ayush.negi188@gmail.com 07/27/23 28-07-2023

28 East EC-DLET-01-01116-2023 9811375940 07/01/23 01-07-2023

EC-DLET-01-01140-2023 9213905829 07/01/23 01-07-2023

EC-DLET-01-01158-2023 9213905829 07/01/23 21-07-2023

EC-DLET-01-01155-2023 9213905829 07/01/23 21-07-2023

EC-DLET-01-01115-2023 9811904386 bharatiabhishek2020@gmail.com07/01/23 21-07-2023

EC-DLET-01-01175-2023 9810154341 07/04/23 04-07-2023

EC-DLET-01-01117-2023 9811375940 07/04/23 06-07-2023

EC-DLET-01-01189-2023 9810080772 07/06/23 20-07-2023

EC-DLET-01-01191-2023 8586954565 shashankmtr13@gmail.com 07/07/23 21-07-2023

EC-DLET-01-01183-2023 9810116732 07/08/23 21-07-2023

EC-DLET-01-01194-2023 R KSINGH 9811255673 07/08/23 15-07-2023

SH. SANJAY 
SHARMA-I

SHARUL RASTOGI VS RAM 
RATTAN SINGH

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

PUNJAB NATIONAL BANK VS 
RAJIV ARORA

SUBODH 
KUMAR 
SINGH

adv.subodhkumarsingh@gmail.co
m

ICICI BANK LTD VS LESLIE 
JACOB HARRIS

SATISH 
KUMAR

manish@klfindia@com

ICICI BANK LTD VS MONICA 
PRUTHI

SATISH 
KUMAR

manish@klfindia@com

ICICI BANK LTD VS ARVIND 
KUMAR AGARWAL

SATISH 
KUMAR

manish@klfindia@com

MONTAGE ENTERPRISES PVT. 
LTD. VS RM DAIRY PRODUCTS 
LLP

SUJEET 
GUPTA

SPEEDOFER COMPENENTS PVT 
LTD. VS SATISH CHANDRA 
GAUTAM

A K 
TRIPATHI

advocateaktripathi100@gmail.co
m

PUNJAB NATIONAL BANK VS 
KAVITA MEHTA

SUBODH 
KUMAR 
SINGH

adv.subodhkumarsingh@gmail.co
m

ICICI BANK LTD VS VIDYA 
SAGAR KUMAR

CHETNA 
BHALLA

punitbhalla@gmail.com

RAJ KUMAR HUF THRU KARTA 
RAJ KUMAR VS N SQUIRE 
HOSPITALITY LLP 

SHASHANK 
TRIPATHI

BENNETT COLEMAN AND CO 
LTD VS SRS ADVERTISING PVT. 
LTD.

SHAILENDR
A SINGH

ssingn.adv@gmail.com

STATE BANK OF INDIA VS 
YASHVANT SINGH

advocatesinha@rediffmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

28 East

EC-DLET-01-01208-2023 8896932838 07/10/23 14-07-2023

EC-DLET-01-01040-2023 8860204532 07/10/23 21-07-2023

EC-DLET-01-01182-2023 H L NIMBA 9810405898 07/10/23 14-07-2023

EC-DLET-01-01214-2023 9871753307 07/13/23 19-07-2023

EC-DLET-01-01248-2023 8586086124 07/17/23 17-07-2023

EC-DLET-01-01282-2023 9871603366 07/24/23 24-07-2023

EC-DLET-01-01291-2023 9310262291 07/25/23 26-07-2023

EC-DLET-01-01285-2023 9999960284 advtarun1983@gmail.com 07/26/23 26-07-2023

EC-DLET-01-01298-2023 9811254078 manvakil378@gmail.com 07/26/23 26-07-2023

EC-DLET-01-01293-2023 VIPIN GUPTA 9711526865 advvipin19@gmail.com 07/31/23 01-08-2023

EC-DLET-01-01321-2023 9811529288 07/31/23 01-08-2023

29 CS(COMM)-62/2023 9313872085 03.07.2023 03.07.2023

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

STATE BANK OF INDIA VS 
VAIBHAV GUPTA

SUCHITA 
DIXIT

agnihotrisuchita@gmail.com

SERVOKON SYSTEMS LTD. VS 
SIDDHI VINAYAK ENTERPRISES

BRIJESH 
SINGH

PREM CHAND AND ORS VS 
CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD.

adv.hlnimba@gmail.com

PUNJAB NATIONAL BANK VS 
SSAWAN CREATIONS

RISHI 
KAPOOR

advrishikapoor@gmail.com

INTIME FREIGHT AND 
FORWARDERS PVT. LTD. VS 
BLOOM IMPLEX PVT. LTD.

ATUL 
TIWARI

atulslc@gmail.com

VKS INFRATECH 
MANAGEMENT PVT. LTD. VS 
THE MANAGING DIRECTOR 
HINDUSTAN STEEL WORKS 
CONSRUCTION LTD.

AVNISH 
SHUKLA

avnishshuklaadvocate@gmail.co
m

ARIS ENTERPRISES VS IIFL 
FINANCE LTD

DEEPAK 
BHARDWAJ

deepakbhardwaj_adv@yahoo.co.i
n

NATH PAPER PVT. LTD. THRU A 
R BHUVNESH KUMAR 
AGGARWAL VS PANKAJ KUMAR 
DWIVEDI PROP SHREE 
ASHUTOSH PACKAGING

TARUN 
AGGARWAL

CENTRAL BANK OF INDIA VS 
ADITYA KUMAR

MANOJ KR 
ARORA

PURE WAY IMPEX PVT. LTD. 
DIR PUNEET ANAND VS V 
GROUP IMPORT AND EXPORT 
PROP VINOD ALAM CHANDANI
SHUBH LABH STONE CRUSHER 
VS BEST VIEW PROPERTIES 
LTD

SUBHASH 
KAMBOJ

advocatesubhashkamboj@gmail.c
om

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

VASUDHA ENVIROACTION 
LLP THROUGH ITS AR VS 
M/S GREEN WAVES 
ENVIRONMENTAL 
SOLUTIONS

ANKUR 
KUMAR 
TRIPATHI

aankurtripathi@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
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Number

Date of 
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29

OMP(COMM)-2/2023 9899428060 N/A 03.07.2023 03.07.2023

EX(COMM)-87/2023 8 0102 15314 04.07.2023 01.07.2023

EX(COMM)-88/2023 9811225408 04.07.2023 13.06.2023

EX(COMM)-89/2023 9811252038 04.07.2023 13.06.2023

EX(COMM)-90/2023 INDOLEXLAW@GMAIL.COM 04.07.2023 01.07.2023

EX(COMM)-91/2023 INDOLEXLAW@GMAIL.COM 04-07-2023 01.07.2023

EX(COMM)-92/2023 INDOLEXLAW@GMAIL.COM 04-07-2023 01.07.2023

CS(COMM)-63/2023 HANIB 9871714741 ajaytomar850@gmail.com 12-07-2023 11.07.2023

CS(COMM)-64/2023 7838389845 12-07-2023 08.07.2023

CS(COMM)-65/2023 12-07-2023 07.07.2023

CS(COMM)-66/2023 8010778268 12-07-2023 10.07.2023

MISC DJ-223/2023 9958683230 naveenk101@gmail.com 13.07.2023 05.07.2023

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

GOVT. OF NCT OF DELHI VS. SH. 
DILSHAD KHAN

SATENDER 
KUMAR

M/S KOGTA FINANCIAL INDIA 
LIMITED VS. SANDEEP GIRI 
GOSWAMI

A R A 
VIKRAM 
SHUKLA

Aravikramshukla 1982@gmail.cu

SBI CARDS AND PAYMENT 
SERVICES LIMITED

WASIQUR 
RAHMAN 
KHAN

wikhanassociates/agmaiLco

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS AFSHA JABY

RAVI 
SHANKAR 
GARG

advocatersgarg@gmail.com 

KOTAK MAHINDRA BANK LTD 
VS MOHIT BHATI

SUNITA 
SINGH

9871040589//
8920586266 

AXIS BANK LTD.VsSHRIPAL SUNITASING
H

0871040589, 
9999243349, 

AXIS BANK LTD.VsMUKESH 
KUMAR

SUNITASING
H

0871040589, 
9999243349, 

ANIL KUMAR Vs BABLOO 
SINGH

PUNJAB NATIONALBANKVsOM 
HARDWARESANITARY 
ANDBUILDINGPROPRIETORSHI
PCONCEREN THROUGHITS 
PROPRIETOR SMT.ANJU DEVI

SUNAVRAST
OG

sunavrustgi@gmail.com

S.S. 
ENTERPRISESVsSWASTICCONS
TRUCTION CO

KUMARBHA
WANISHANK
AR

Ph:999905559
7

kumarbhawanishankar@gmaii.co
m

SANJAY KAUSHIKVsHARISH 
CHAND

TARUNKUM
AR

atulpandey@gmail.com

HDFC BANK LTD.VsAMIT GIR ManishaBarua
h
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EX(COMM)-93/2023 9910345439 13.07.2023 11.07.2023

EX(COMM)-94/2023 9899350360 13.07.2023 11.07.2023

EX(COMM)-95/2023 9811057626 13-07-2023 12.07.2023

EX(COMM)-96/2023 9811057626 13-07-2023 12.07.2023

EX(COMM)-97/2023 9958726491 13-07-2023 11.07.2023

EX(COMM)-98/2023 NAVEDAZAM 9968363291 13-07-2023 04.07.2023

CS(COMM)-67/2023 GAURAV 9953226302 prakash.gaurav01@gmail.com 17-07.2023 14.07.2023

EX(COMM)-99/2023 ----- 17.07.2023 14.07.2023

CS(COMM)-68/2023 9899408618 21.07.2023 21.07.2023

EX(COMM)-100/2023 21-07-2023 21.07.2023

EX(COMM)-101/2023 9958726491 22-07-2023 21.07.2023

EX(COMM)-102/2023 958726491 | 22.07.2023 21.07.2023

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

SBI CARDS ANDPAYMENT 
SERVICESLIMITEDVsBHUPEND
ER KUMAR

KIRTYAGAR
WAL

subodhpathaklegal@gmail.com

KOTAK MAHINDRAPRIME 
LTDVsSACHIN KUMARDUBEY

Hitesh Sethi MANISH.DUA. 
ADVOCATE@GMAIL.COM 

AU SMALL FINANCEBANK 
LIMITEDVsANUJ KUMAR 
&1other

RAJIVRANJA
N

ADV.DILIPPANDIT&ZhGMAIL.C
OM

AU SMALL FINANCEBANK 
LIMITEDVsSHIV 
SHANKARSHARMA &1other

RAJIVRANJA
N

ADV.DILIPPANDIT&ZhGMAIL.C
OM

TOYOTA FINANCIALSERVICES 
INDIA LTDVsSUMIT KUMAR

RAJESHKUM
AR

jangraadvocate@gmail.com 

MOHD SHAMIMVsAMBIKA 
TRADERS

naved.azam@ymail.com

PUNJAB 
NATIONALBANKVsAMRIT 
AGGARWALPROPREITORM/S.L
AKSHYA TILEAND MARBLE
SH MAHESH 
CHANDGUPTAVsDYNAMIC 
MEDIWAVESPVT. LTD.

RAHULPARA
SHAR

na

PUNJAB 
NATIONALBANKVsLAXMAN 
SINGH

ShaliniUpadh
yay

SHALINIADVOCATE@GMAIL.C
OM 

VINOD KUMAR ANDANRVsTHE 
PRESIDENTECONOMICCOOPER
ATIVE URBANTHRIFT 
CREDITSOCIETY

AMIT 
KUAMR

M. 
9540994287 

amitpremsukh@gmail.com

AXIS BANK 
LIMITEDVsABHIMANYU SINGH

RAJESHKUM
AR

angraadvocate@gmail.com 

AXIS BANK LIMITEDVsAMRIT 
CHETTR

RAJESHKUM
AR

jangraadvocate@gmail.com
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EX(COMM)-103/2023 9034281318 24-07-2023 15.07.2023

EX(COMM)-104/2023 9034281318 24.07.2023 15.07.2023

CS(COMM)-69/2023 9999855157 27.07.2023 26.07.2023

CS(COMM)-70/2023 9311603927 27.07.2023 26.07.2023

CS(COMM)-71/2023 9811538496 31.07.2023 28.07.2023

CS(COMM)-72/2023 9811538496 31.07.2023 28.07.2023

CS(COMM)-73/2023 9811538496 31.07.2023 28.07.2023

CS(COMM)-74/2023 9811538496 31.07.2023 28.07.2023

EX(COMM)-105/2023 INDOLEXLAW@GMAIL.COM 31.07.2023 26.07.2023

30 OMP (I) (COMM)/4/2023 9811074162 rohitjn2003@gmail.com 01-07-2023 09.06.2023

9312411481 01-07-2023 19.06.2023

CS (COMM)/324/2023 9810626750 06-07-2023 05.07.2023

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

AXIS BANK LTDVsJEET PAL 
SINGH

VIMALKHUR
ANA

anirudh.bhardwaj@firstassociate
s.in

AXIS BANK LTDVsSUNIL 
KUMAR

VIMALKHUR
ANA

anirudh.bhardwaj@firstassociate
s.in

M/S N K CUTTING VS. M/S 
INOVELTY CARDS INDIA

JITENDER 
KUMAR 
YADAV

adviitendervadav2017@i:roaii.co
m

SRI SAI STARCH AND CHEM VS 
MAA ANNAPURNA FOODS 
PRODUCTS & 1OTHERS

UDAY 
KUMAR

BHARDWAJSUNIL26@YAHOO.
CO.IN 

BANK OF BARODA VS M/S 
BAXIM INDIA & 1OTHERS

SATYA PAL 
SINGH

satyapsirtghadv@rediffmail.com

BANK OF BARODA VS UPENDRA 
& 1OTHERS

SATYA PAL 
SINGH

satyapsirtghadv@rediffmail.com

BANK OF BARODA VS M/S 
MAHALAXMI ENGINEERING 
WORKS & 1OTHERS

SATYA PAL 
SINGH

satyapsirtghadv@rediffmail.com

BANK OF BARODA VS M/S 
ADITYA ENTERPRISE & 
1OTHERS

SATYA PAL 
SINGH

satyapsirtghadv@rediffmail.com

ICICI BANK LTD VS. JOGINDER 
SINGH

SUNITA 
SINGH

9811802239, 
9999243349, 

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara SUMMIT DIGITEL 
INFRASTRUCTURE LIMITED Vs 
SH DAVENDRA KUMAR

GAURAV 
JAIN(P),

Execution 
(Comm)/134/2023

S R ELECTRO Vs S TEN 
ELECTRONICS

PRAVESH 
KUMAR(P),

dixitlawfirm@redifmail.com

REGAL PAINTS AND BRUSH PVT 
LTD Vs PUNITA SINGH

DINESH 
KUMAR 
MONGA(P),

mongadinesh@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
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30

CS (COMM)/322/2023 8826314456 06-07-2023 03.07.2023

CS (COMM)/323/2023 9811767517 06-07-2023 03.07.2023

CS (COMM)/332/2023 9811898399 12-07-2023 01.07.2023

CS (COMM)/331/2023 9810217001 sharmaashish661@gmail.com 12-07-2023 07.07.2023

9896932838 12-07-2023 09.07.2023

9810935435 12-07-2023 16.06.2023

CS (COMM)/330/2023 9818030800 12-07-2023 01.07.2023

CS (COMM)/337/2023 9818476396 13-07-2023 12.07.2023

CS (COMM)/341/2023 9811161525 sksingh116@gmail.com 18-07-2023 18.07.2023

CS (COMM)/340/2023 9250621450 18-07-2023 12.07.2023

CS (COMM)/345/2023 9871253307 19-07-2023 18.07.2023

CS (COMM)/356/2023 9811343911 20-07-2023 20.07.2023

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

MIS THAKUR ENTERPRISES Vs 
M/S MEDICORES 
HOMOEPATHIC LABORATORY 
PRIVATE LTD

Abhishek 
Pal(P),

advabhishekrana@gmail.com

STATE BANK OF INDIA Vs MR 
KAMAL

BANKE 
BIHARI(P),

advocatebkm@gmail.com

ICICI BANK LTD Vs MOHD 
IKBAL

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com

SH SANDEEP GULATI 
PROPRIETOR Vs SH YOGENDRA 
KHANNA PROPRIETOR

ASHISH 
SHARMA(P),

Execution 
(Comm)/140/2023

STATE BANK OF INDIA Vs 
MAEENUDDIN SAIFI

Suchita 
Dixit(P),

agnihotrisuchita@gmail.com

Execution 
(Comm)/141/2023

MANISH SURANA Vs THROUGH 
DIRECTOR

KANISH 
AERY(P),

advsaurabh@gmail.com

ICICI BANK LTD Vs AADI 
SHAKTI TEXTILES

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

ARROW ARCHITECTURAL 
SYSTEMS PVT LTD Vs KVG 
REALTECH PRIVATE LIMITED 
AND ORS

ASHISH 
ANAND 
NIGAM(P),

ajaykaushiky@gmail.com

MAMAN CHAND BANSAL Vs 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

M/S MATULYA SALES INDIA Vs 
M/S VIJAY NIRMAN PVT LTD

Ankur(P), advocatekkanand@gmail.com

PUNJAB NATIONAL BANK Vs 
M/S MONA CLOTHIERS AND 
FABRICATORS

Abhishek 
Verma(P),

abhishekverma@gmail.com

CANARA BANK Vs MSRAMLEEN 
KAUR

SRIBALLABH 
SHARAN(P),

rb.samaiyaradv@gmail.com
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9871301428 20-07-2023 19.07.2023

CS (COMM)/359/2023 9871103104 21-07-2023 15.07.2023

9811734565 25-07-2023 24.07.2023

CS (COMM)/384/2023 9999975679 31-07-2023 28.07.2023

CS (COMM)/383/2023 8383953944 31-07-2023 31.07.2023

31 CS (COMM)/344/2023 7303296156 neelammalik8512@gmail.com 18-07-2023 18-07-2023

CS (COMM)/347/2023 9871133705 19-07-2023 19-07-2023

CS (COMM)/329/2023 9821161301 10-07-2023 10-07-2023

CS (COMM)/325/2023 9910169360 06-07-2023 06-07-2023

CS (COMM)/346/2023 ASHISH(P), 7992668896 ligalright0001@gmail.com 19-07-2023 19-07-2023

CS (COMM)/317/2023 8447085289 05-07-2023 05-07-2023

CS (COMM)/328/2023 9818274143 shwetad14@gmail.com 10-07-2023 10-07-2023

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/149/2023

M/S GRACIAS 
ELECTRICSTHROUGH ITS AR 
SH TARUN AGGARWAL Vs M/S 
GOYAL ELECTRICALSTHROUGH 
ITS ARSH MAYANK GUPTA @ 
MAYANK GOYAL

MANISH 
GOYAL(P),

advocatemanishgoyalji@gmail.co
m

M/S PRAKASH PROPERTY 
DEALERS THROUGH ITS 
PROPERITOR SATISH JARETH 
Vs M/S GALAXY GROUP OF 
COMPANIES THROUGH ITS 
CHAIRMAN PRADEEP KUMAR 
AGARAWALLA

AASTHA 
GUPTA(P),

aastha.advocate@gmail.com

Execution 
(Comm)/154/2023

SHASHI DUTTA Vs 
PARSAVNATH DEVELOPERS 
LTD

ANSHUL 
SHARMA(P),

as.iurisoi@gmail.com

ATUL ENTERPRISES THROUGH 
ITS PROPRIETOR Vs TR 
SAWHNEY MOTORS PRIVATE 
LIMITED

PAWAS 
AGARWAL(P)
,

atul_enterprises@gmail.com

SAMYAK EXPORTS Vs ARORA 
ENTERPRISES

AASHEESH 
SHARMA(P),

jain.adityaraj@yahoo.in

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara SARAOGI SUPER SALES PVT 
LTD Vs SANDEEP KATARIA

NEELAM 
KUMARI 
MALIK(P),

BHARAT RUHELA Vs 
HIMANSHU GOSWAMI

JAYANT 
PAWAR(P),

jayantlowyer@gmail.com

VIJAY KUMAR MITTAL Vs 
ASHOK GUPTA

BABITA 
RANA(P),

guptaadvocatehighcourt84@gmai
l.com

KERRY INDEV LOGISTICS 
PRIVATE LIMITED Vs KAPIL 
GUPTA

MANU 
MINOCHA(P)
,

vereslegal@gmail.com

M/S PACIFIC PRODUCTS AND 
SOLUTION 
THROUGH ITS PROPRIETOR SH 
EJAUL SHAIKH Vs M/S GARGI 
FARMSARVIND MITTAL Vs REGAL 
PAINTS AND BRUSH PVT LTD

KHERA AND 
KHERA(P),

info@kheralaw.com

AJAY GUPTA Vs KONARK 
ENGINEERING PROP 
SANJUKTA DHAL

SHWETA 
GARG(P),
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CS (COMM)/343/2023 9811898399 18-07-2023 18-07-2023

CS (COMM)/381/2023 MOHIT RAJ 8800792205 28-07-2023 28-07-2023

CS (COMM)/380/2023 9891146454 28-07-2023 28-07-2023

CS (COMM)/379/2023 9811161300 28-07-2023 28-07-2023

CS (COMM)/382/2023 9811717798 31-07-2023 31-07-2023

CS (COMM)/360/2023 9810414043 scc6085@gmial.com 21-07-2023 21-07-2023

CS (COMM)/350/2023 9811721209 anilanand068@gmail.com 19-07-2023 19-07-2023

CS (COMM)/349/2023 9560570576 19-07-2023 19-07-2023

AXIS BANK LTD Vs SANJAY 9871040589 18-07-2023 18-07-2023

EX/166/2023 YOGRAJ(P), 9811132049 04-07-2023 04-07-2023

9899350360 10-07-2023 10-07-2023

9999045885 10-07-2023 10-07-2023

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

ICICI BANK LTD Vs SACHIN 
SHARMA

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com

PUNJAB NATIONAL BANK Vs 
M/S STUDIO MENS WEAR

mohitrajadv@gmail.com

SHRI ACHAL KUMAR JAIN Vs 
ABHI BHILWARA

MOHAMMAD 
BABAR(P),

mohdbabaradv@gmail.com

BANK OF INDIA Vs KULDEEP 
SINGH PROP AASTHA 
ELECTRONICS

VARUN 
SHARMA(P),

advvarunsharma@gmail.com

RAJU DEVI BHANSALI Vs 
KAVITA

SANMATI 
JAIN(P),

akr.jain@gmail.com

M/S VIJAY TRADING COMPANY 
THROUGH ITS PROP SHRI 
VIJAY Vs M/S VIJAY 
ENTERPRISES THROUGH ITS 
PROP

HIFZUR 
REHMAN(P),

MS SHIVANSH ENTERPRISES Vs 
MS RIYANSHI ADVERTISING

Amit(P),

MUKESH KUMAR JAIN Vs 
RAJESH MADHAVDAS 
MEGHANI

Kamal 
Garg(P),

mailkamalgarg@gmail.com

Execution 
(Comm)/148/2023

SUNITA 
SINGH(P),

indolexlaw@gmail.com

VIPUL GUPTA PROP GLASS 
CENTRE Vs IRAM INTERIOR 
PVT LTD THROUGH ITS 
DIRECTOR MOHD SHAHID AND 
MRS SITARA

advocateyograjgullarya@gmail.co
m

Execution 
(Comm)/137/2023

KOTAK MAHINDRA PRIME LTD 
Vs DEEPAK MAINI

Hitesh 
Sethi(P),

manish.duaadvocate@gmail.com

Execution 
(Comm)/138/2023

KOTAK MAHINDRA PRIME LTD 
Vs AMAN SUDAMA

Rohit 
Bohra(P),

ankita@bambhaanandan.in
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9899787372 10-07-2023 10-07-2023

EX/190/2023 9266641386 18-07-2023 18-07-2023

9958726491 18-07-2023 18-07-2023

8851539983 21-07-2023 21-07-2023

8851539983 26-07-2023 26-07-2023

9717355900 28-07-2023 28-07-2023

RITESH(P), 8802101274 21-07-2023 21-07-2023

OMP (I) (COMM)/8/2023 9599153502 21-07-2023 21-07-2023

OMP (COMM)/19/2023 9650632532 vivekshokeen91@gmail.com 21-07-2023 21-07-2023

OMP (I) (COMM)/7/2023 9958726491 21-07-2023 21-07-2023

OMP (I) (COMM)/6/2023 9599153502 21-07-2023 21-07-2023

OMP (I) (COMM)/5/2023 9599153502 21-07-2023 21-07-2023

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

Execution 
(Comm)/139/2023

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD Vs GAURAV 
BEHL SATISH KUMAR BEHL

ABHISHEK 
KR RAI(P),

abiraj@gmail.com

VIJAY KAPOORI CHITS PVT LTD 
Vs MANISH AGGARWAL AND 
ORS

Suraj 
Gupta(P),

vakilsurajgupta@gmail.com

Execution 
(Comm)/147/2023

AXIS BANK LIMITED Vs PETER 
LOYAL

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/151/2023

PUNJAB AND SIND BANK Vs 
ANITA TAWRA

GEETA 
SATIJA(P),

advocategeetavohra@gmail.com

Execution 
(Comm)/155/2023

PUNJAB AND SIND BANK Vs 
NARESH ARORA

GEETA 
SATIJA(P),

advocategeetavohra@gmail.com

Execution 
(Comm)/157/2023

SUSHIL KUMAR SHARMA Vs MS 
CARTIER BULL BUSINESS 
SOLUTIONS PVT LTD AND 
OTHERS

RAJKIRAN(P)
,

vipinmalik@gmail.com

Execution 
(Comm)/152/2023

CAPRI GLOBAL CAPITAL 
LIMITED Vs DIPAN

ritesh@thelawcare.in

KOTAK MAHINDRA BANK LTD 
Vs ASHOK KUMAR

TANUJ 
AGRAWAL(P)
,

tagrawal.5@gmail.com

NARGESH KUMAR AND ANR Vs 
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD

AKASH 
CHAUHAN(P)
,

AXIS BANK LIMITED Vs NIHA 
SAIFI

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

KOTAK MAHINDRA BANK LTD 
Vs MAA AND SONS

TANUJ 
AGRAWAL(P)
,

tagrawal.5@gmail.com

KOTAK MAHINDRA BANK LTD 
Vs MAA AND SONS

TANUJ 
AGRAWAL(P)
,

tagrawal.5@gmail.com
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MISC DJ/508/2023 9811255673 04-07-2023 04-07-2023

MISC DJ/563/2023 9212209078 21-07-2023 21-07-2023

EX/168/2023 SHREE PRABHA/NASIR KHAN 9999739937 05-07-2023 05-07-2023

32 9711173901, Not found 24-07-2023 17-07-2023

CS (COMM)/375/2023 9818030800 28-07-2023 25-07-2023

CS (COMM)/321/2023 818020868 GUPTAPIYUSH@LIVE.COM 06-07-2023 05-07-2023

EX/170/2023 Not found 05-07-2023 05-07-2023

CS (COMM)/353/2023 9.1990E+011 20-07-2023 17-07-2023

CS (COMM)/319/2023 9899461756 Not clear 05-07-2023 01-07-2023

CS (COMM)/352/2023 9811717798 Not found 20-07-2023 19-07-2023

CS (COMM)/318/2023 7503857664 05-07-2023 01-07-2023

9810231866 cptyagi54@gmail.com 04-07-2023 01-07-2023

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

STATE BANK OF INDIA Vs MR 
SHADAB

RANJAY 
KUMAR 
SINHA(P),

advocatesinha@rediffmail.com

SH DINESH KUMAR JAIN Vs 
SMT SANTOSH GOEL

SANDEEP 
JAIN(P),

inderdhwazdelhi@gmail.com

tanu singhal advocatetanusinghal@gmail.com

SH. SURENDER S. 
RATHI

Shahdara Execution 
(Comm)/153/2023

KOTAK MAHINDRA BANK LTD 
Vs VINOD KUMAR

ICICI BANK LTD Vs SHUBH 
LAKSYA

DeepakKaushi
k

induslegalia@gmail:com

KAH PACKAGING PVT LTD 
THROUGH ITS AR/DIRECTOR 
SH AYUSH AGGARWAL Vs 
HARMESH KUMAR GOEL

PIYUSH 
GUPTA

BSES YAMUNA POWER 
LIMITED Vs SHEELA DEVI

NOT 
KNOWN(P),

thejuscommune@gmail.com

AMAN ELECTRICALS THROUGH 
SOLE PROPRIETOR AMAN 
KUMAR GOYAL Vs M/S V S 
STRUCTURES PVT LTD

TANVIR 
NAYAR(P),

tanvir.nayar@gmail.com

AADINATH CREATION 
THROUGH ITS DEEPAK JAIN Vs 
J ORIENT APPARELS THROUGH 
ITS PROP DEVI SINGH

BHANU 
MOHAN(P),

STATE BANK OF INDIA Vs SIYA 
NAND

BANKE 
BIHARI(P),

JITENDER MANDAL Vs PAWAN 
CHAURASIA

DUSHYANT 
CHAUDHRAY
(P),

info@thechamberz.com

Execution 
(Comm)/135/2023

SUNIL KUMAR Vs EAST 
MUNICIPAL CORPORATION OF 
DELHI

Chandra Pal 
Tyagi(P),
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EX/168/2023 9999739937 05-07-2023 04-07-2023

CS (COMM)/339/2023 9818274143 Shwela.d14hFgmail.com 17-07-2023 11-07-2023

CS (COMM)/361/2023 9958607121 Not found 22-07-2023 19-07-2023

9810231866 cptyagi54@gmail.com 13-07-2023 05-07-2023

CS (COMM)/354/2023 9811161525 Not clear 20-07-2023 19-07-2023

CS (COMM)/364/2023 9811506620 molviaijaz77@gmail.com 24-07-2023 21-07-2023

EX/192/2023 Not clear not found 22-07-2023 20-07-2023

CS (COMM)/367/2023 Not clear Not clear 24-07-2023 21-07-2023

CS (COMM)/362/2023 9810600656 22-07-2023 20-07-2023

EX/194/2023 9958674456 Not clear 24-07-2023 21-07-2023

CS (COMM)/363/2023 CB CHEM Vs ANIL KUMAR 9968466963 24-07-2023 17-07-2023

EX/195/2023 9810047548 NA 26-07-2023 25-07-2023

SH. SURENDER S. 
RATHI

Shahdara

SHREE PRABHA Vs NASIR 
KHAN

Tanu 
Singhal(P),

advocatetanusinghal@gmail.com

AJAY GUPTA PROP M/S AJAY 
ENTERPRISES Vs SAWARIA 
SETH INFRATECH PRIVATE 
LIMITED

SHWETA 
GARG(P),

APOLLO PIPES LIMITED Vs 
PRAHAR FIRE SAFETY SERVICE

NAVDEEP 
KUMAR(P),

Execution 
(Comm)/143/2023

SUMIT SHARMA Vs EAST 
MUNICIPAL CORPORATION OF 
DELHI

Chandra Pal 
Tyagi(P),

RAKESH KUMAR GOEL Vs 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

AVG LOGISTICS LIMITED Vs 
INDO MONEY SECURITIES 
PRIVATE LIMITED

ADITYA 
JAIN(P),

CANARA BANK Vs SMS 
INDUSTRIES

DEEPAK 
BHARDWAJ(
P),

M/S KUMAR AUTO THROUGH 
PROP ANKUR KUMAR Vs RAJIV 
AUTOMOBILES AND ORS

AMIT 
KUMAR(P),

M/S JAI SHREE RADHEY Vs M/S 
BENY INDUSTRIES

PARAS 
AGGARWAL(
P),

paras ag g arw-aldv @*rm ail. c 
om

SHRI SAI TRADERS Vs SJ 
TRADERS

AMIT 
TOMAR(P),

MANISH 
KUMAR(P),

advocatemanishkumar@outlook.
com

MAHENDER KUMAR GUPTA Vs 
NASRIRUDDIN

SAGAR 
BHARDWAJ(
P),



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

32

CS (COMM)/376/2023 8800792205 28-07-2023 28-07-2023

33 Ex (Comm)/133/2023 9968305242 adv.dhawan18@gmail.com 01-07-2023 01-07-2023

EX/159/2023 9999420408 01-07-2023 09-06-2023

CS (COMM)/316/2023 9811151926 04-07-2023 04-07-2023

CS (COMM)/320/2023 06-07-2023 06-07-2023

CS (COMM)/326/2023 HARISH JAIN Vs HARJIT SINGH 899813888 07-07-2023 07-07-2023

MISC DJ/540/2023 08-07-2023 08-07-2023

CS (COMM)/327/2023 9990042642 shri.anshu83@gmail.com 08-07-2023 22-05-2023

MISC DJ/521/2023 COUNSEL(P), 08-07-2023 08-07-2023

Ex (Comm)/142/2023 8383953944 12-07-2023 10-07-2023

CS (COMM)/334/2023 9810168405 12-07-2023 10-07-2023

EX/178/2023 9871019871 12-07-2023 10-07-2023

SH. SURENDER S. 
RATHI

Shahdara

PUNJAB NATIONAL BANK Vs 
M/S A R CABLES

mohitrajadv@qmail.com 

SH. REETESH 
SINGH

Shahdara TAHIR Vs SUBHASH CHAND 
GUPTA

AKSHAY 
DHAWAN(P),

BSES YAMUNA POWER 
LIMITED Vs CHAMAN SINGH

Sh. Prashant 
Kumar

adv.pks.1985@gmail.com

ARCHIAN FOODS PRIVATE 
LIMITED Vs GLOBAL FOOD AND 
BEVERAGES COMPANY

SAGAR 
CHANDRA(P)
,

office@scalegal.in

MAYANK TAYAL Vs PRAVEEN 
JAITLY

KUMAR 
SIDDIQUI(P),

MANOJ 
KUMAR(P),

advocatemanojkumar@gmail.co
m

AU SMALL FINANCE BANK LTD 
Vs RAJESH JI AND ORS

ABHISHEK 
GAUR(P),

CANARA BANK Vs SMT SHWETA 
GUPTA

Ankur 
Aggarwal(P),

SIDHARTH RATHI Vs GRADES 
ENTERTAINMENT PVT LTD

JAI DURGA TRADERS PVT LTD 
Vs UMRA CREATIONS

AASHEESH 
SHARMA(P),

ain.adityaraj@yahoo.com * 

CANARA BANK BRANCH VIVEK 
VIHAR Vs OS FOILS INDIA 
THROUGH ITS PROPRIETOR 
SMT ANITA MATHUR

REKHA 
RUSTAGI 
MS(P),

rekharustagi@gmail.com

GENIUS HEAVY DUTY PVT LTD 
Vs RAJEEV SHARMA

HARMESH 
KUMAR(P),

advharmeshkr@gmail.com
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EX/177/2023 AJIT KUMAR Vs VIVEK YADAV 989 1417713 advocateraja2001@gmail.com 12-07-2023 11-07-2023

CS (COMM)/336/2023 9810367549 13-07-2023 10-07-2023

CS (COMM)/333/2023 8383953944 13-07-2023 16-03-2023

CS (COMM)/335/2023 9811826000 13-07-2023 10-07-2023

CS (COMM)/338/2023 CANARA BANK Vs KIRSHAN PAL 9871457890, msunita348@gmail.com 14-07-2023 14-07-2023

EX/189/2023 9266641386 gupta.suraj176@gmail.com 18-07-2023 17-07-2023

CS (COMM)/342/2023 9811161525 sksinghll6@gmail.com 18-07-2023 15-07-2023

Ex (Comm)/146/2023 9871040589 18-07-2023 09-07-2023

CS (COMM)/351/2023 8860092869, 20-07-2023 15-07-2023

CS (COMM)/355/2023 9811343911 20-07-2023 20-07-2023

CS (COMM)/358/2023 9811375940 21-07-2023 18-07-2023

CS (COMM)/365/2023 9811114489 24-07-2023 21-07-2023

SH. REETESH 
SINGH

Shahdara

SHIV 
KUMAR(P),

CJ DARCL LOGISTICS LTD Vs 
SHREE BALAJI TRANSPORT 
CORP

KARAN 
JAIN(P),

advocatekj @gmail.con

MOBILE JEANS Vs JITENDER 
SINGH PROP RAJ STORE

AASHEESH 
SHARMA(P),

ain.adityaraj@yahoo.com 

M/S KMB PAPERS PVT LTD Vs 
M/S MAAN SILK MILLS

RAJIV 
RAHEJA(P),

rrajive@gmail.com

RISHI 
CHAWLA(P),

M/S KAPOORI CHITS PVT LTD 
Vs SUNIL GAUR

Suraj 
Gupta(P),

VISHAL BATRA Vs MUNICIPAL 
CORPORATION OF DELHI

SATYENDRA 
KUMAR 
SINGH(P),

AXIS BANK LTD Vs LOKESH 
KUMAR

SUNITA 
SINGH(P),

UNIK PARCHAR PRIVATE 
LIMITED THROUGH ITS 
AUTHORISED 
REPRESENTATIVE MANISH 
GUPTA Vs AKSHAY PUNDIR  
PROPRIETOR OF MS VARAH 
HEALTH CARE

NEERAJ 
DINKAR(P),

associatespki@gmail.com, 

CANARA BANK Vs SUSHMITA 
ARORA

SRIBALLABH 
SHARAN(P),

rbsamiyar@gmail.com

STATE BANK OF INDIA Vs MR 
ROHIT KHANEJA

SUBODH 
KUMAR(P),

advsubodhkumarsingh©gmall..c
om 

SUBODH GUPTA PROPRIETOR 
OF JAY AMBAY INDUSTRIES Vs 
DHIRAJ SEHGAL PROPRIETOR 
OF SEHGAL ELECTRICAL 
WORKS

ABHISHEK 
AGGARWAL(
P),

gvagarwal.co@gmail.com
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CS (COMM)/366/2023 9810481016 24-07-2023 22-07-2023

CS (COMM)/369/2023 9582828609 25-07-2023 22-07-2023

CS (COMM)/368/2023 -9953840039 25-07-2023 24-07-2023

EX/196/2023 9354193994 26-07-2023 25-07-2023

CS (COMM)/370/2023 9996399065 26-07-2023 25-07-2023

CS (COMM)/371/2023 891026402, 26-07-2023 24-07-2023

Ex (Comm)/156/2023 AXIS BANK LTD Vs BIJENDRA 9034281318 28-07-2023 14-07-2023

Ex (Comm)/158/2023 9999906303 28-07-2023 21-04-2023

CS (COMM)/378/2023 9213905829 28-07-2023 01-07-2023

CS (COMM)/377/2023 9682690231 28-07-2023 24-07-2023

CS (COMM)/374/2023 8860773915 ajaykumarsharmao8@gmail.com 28-07-2023 02-06-2023

CS (COMM)/373/2023 MOHIT RAJ 8800792205 28-07-2023 27-07-2023

SH. REETESH 
SINGH

Shahdara

LEVI STRAUSS  CO Vs OWNER 
PROPRIETOR AVANTIKA 
TRADER

AASTHA 
SHARMA(P),

mail@thelegist.com

VRSA CONSULTANCY LLP Vs 
M/S LUBRITHORIUM 
ENTERPRISES

VAKEEL 
AHMED(P),

MD ASHFAQ Vs ASHISH 
CHOUDHARY

AJAY 
KUMAR(P),

advocateajaysharma2529@gmail.
com

SHRI RAM KISHORE Vs SHRI 
AMIT KUMAR

TARA 
CHAND 
GUPTA(P),

advocatetarachandgupta@glnail.c
om

MESSERS AMBITION MICA 
LTDTHROUGH ITS DIRECTOR 
SH GOVINDBHAI VELJIBHAI 
PATEL Vs MESSERS SB SALES 
CORPORATION THROUGH ITS 
PARTNERS

TARMEEM 
ALAM 
SIDDIQUI(P),

laxman@gmail.com

RC SAGAR ENGG WORKS Vs 
PASHUPATI AGENCIES SPIRIT P 
LTD

PRANAV 
KANTI(P),

pranaviegal@gmait com 

VIMAL 
KHURANA(P)
,

anirudh.bhardwaj@firstassociate
s.in 

M/S HDB FINANCE SERVICES 
LIMITED Vs SHAMEEN N AND 
OTHERS

Amulya 
Upadhyay(P),

ICICI BANK LTD Vs DEEPIKA 
SABHARWAL

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com 

SH  DEEPAK MITTAL PROP OF 
M/S SHIV DAYAL DEEPK 
KUMAR Vs SH FAISAL PROP OF 
M/S GOLD DJI JEANS

Molvi Aijaz 
Hussain(P),

PUNJAB NATIONAL BANK Vs 
IMRAN HASAN

MANISH 
KUMAR 
VAID(P),

PUNJAB NATIONAL BANK Vs 
M/S SWATI COLLECTION

mohitrajadv@email.com 



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

33

CS (COMM)/372/2023 KAPIL JAIN Vs ANKIT SHARMA 9650696016 28-07-2023 21-07-2023

34 CS/COMM/481/2023 9953860121 kunalmanav2010@gmail.com 04.07.2023 03.07.2023

OMP(I)/COMM/272/2023 9871441764 24.07.2023 21.07.2023

OMP(I)/COMM/273/2023 8376049807 advocateashok1@gmail.com 24.07.2023 22.07.2023

CS/COMM/549/2023 SAHIL GOEL 9654360463 28.07.2023 27.07.2023

CS/COMM/551/2023 7701841949 28.07.2023 27.07.2023

CS/COMM/550/2023 9205460591 28.07.2023 26.07.2023

CS/COMM/548/2023 A.K.SHAKYA 9810362626 akshakya01@gmail.com 28.07.2023 27.07.2023

CS/COMM/492/2023 9811008367 ischauhanadv0l@gmail.com 06.07.2023 05.07.2023

CS/COMM/499/2023 9818030800 10.07.2023 07.07.2023

CS/COMM/512/2023 9911000126 alokadv2001@gmail.com 14.07.2023 12.07.2023

CS/COMM/513/2023 9911000126 alokadv2001@gmail.com 14.07.2023 12.07.2023

SH. REETESH 
SINGH

Shahdara

ABHISHEK 
TYAGI(P),

tyagiab h iO2í@grnail. co m

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

ROCK AND STORM 
DISTILLERIES PVT LTD VS 
VINOD KR. GARG

PUNEET 
KUMAR 
JAISWAL

M/S SUNEHARI BAGH 
BUILDERS PVT LTD VS DELHI 
TOURISM TRANSPORTATION 
DEVELOPMENT CORPORATION 
LTD

AVINASH 
KUMAR 
TRIVEDI

aktrivedilawoffice@gmail.com

BMW INDIA FINANCIAL 
SERVICE PVT LTD VS ATLURI 
TRAVELS AIR

RAHUL 
BHARDWAJ

MANI LAL AND ANR VS UNION  
BANK OF INDIA

advsaranshgarg@gmail.com

NIRMAL GOEL VS JAGMOHAN 
KUMAR

NAMAN 
SINGHAL

paramsantlegal@gmail.com

BANSAL ENTERPRISES VS 
BHAGWATI ELECTRONICS AND 
ELECTRICTE

BIMAL 
KUMAR

bimal_advocate01@yahoo.com

PUNJAB NATIONAL BANK VS 
M/S VA FASHION

UCO BANK LTD VS RASHMI 
PARLOUR & ANR

I.S 
CHAUHAN

ICICI BANK LTD VS AMIT 
BANSAL

DEEPAK 
KAUSHIK

induslegalia@gmail.com

ICICI BANK LTD VS BHAWNA 
BAPAI

ALOK 
KUMAR

ICICI BANK LTD VS BUNTY 
SAINI

ALOK 
KUMAR



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

34

CS/COMM/525/2023 9911000126 alokadv2001@gmail.com 18.07.2023 16.07.2023

CS/COMM/526/2023 SAMIDHI 9654713565 advocatesamidhi99@gmail.com 18.07.2023 16.07.2023

CS/COMM/530/2023 9811250078 manvakil378@gmail.com 19.07.2023 18.07.2023

CS/COMM/535/2023 9868920473 20.07.2023 18.07.2023

CS/COMM/541/2023 ANUJ JAIN 9212196154 aak2700@gmail.com 24.07.2023 20.07.2023

35 SH.VINOD YADAV CS/COMM/475/2023 9810072439 01.07.23 09.05.23

CS/COMM/476/2023 9999330725 delhilawyears76@yahoo.co.in 01.07.23 02.06.23

CS/COMM/477/2023 9810072439 01.07.23 09.05.23

CS/COMM/478/2023 9200744888 01.07.23 31.05.23

CS/COMM/489/2023 981008367 ischauhanadv01@gmail.com 05.07.23 08.06.23

CS/COMM/496/2023 9910568669 07.07.23 30.05.23

CS/COMM/504/2023 9810074439 10.07.23 09.05.23

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

MANISH MITTAL VS SURESH 
KUMAR 

ALOK 
KUMAR

MITTAL PARTFOLIORS PVT LTD 
 VS ROSHAN LAL TICKOO

PUNJAB AND SIND BANK VS 
DEVENDER RANA

MANOJ 
KUMAR 
ARORA

WINOLA INDIA PVT LTD VS M/S 
KK OVERSEAS

P.K.AGGARW
AL

pkaggadv@gmail.com

CENTRAL BANK OF INDIA VS 
ASHOK KUMAR

Axis Bank Ltd. Vs. Mr. Parminder 
Singh & Ors.

Dharam Dev dladevlawassociates@gmail.com

SBI Vs. M/s Amit Kr. Gupta Sunil 
Sehrawat

Axis Bank Ltd. Vs. Ms. Akanksha 
Nagpal

Dharam Dev dladevlawassociates@gmail.com

M/s Velocity Mobility Solutions 
(P) Ltd. Vs. Sahil Singh Beniwal

Abhinav 
Agnihotri

abhinavagnihotri@gmail.com

UCO Bank Vs. M/s Quick Tax 
Solutions (P) Ltd.

I.S Chauhan

Bank Of Baroda Vs. Uma Tiwari Joshi Umesh advumeshjoshi@gmail.com

Axis Bank Ltd. Vs. Mr. Durjana Lal 
& Ors.

Dharam Dev dladevlawassociates@gmail.com



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

35 SH.VINOD YADAV

CS/COMM/503/2023 9810080772 10.07.23 01.10.19

CS/COMM/502/2023 PNB Vs. Anita Gupta 9811912208 10.07.23 09.06.23

CS/COMM/501/2023 9810080772 10.07.23 01.10.19

CS/COMM/506/2023 9911000126 N.A 11.07.23 08.06.23

CS/COMM/505/2023 9911000126 N.A 11.07.23 08.06.23

CS/COMM/529/2023 8000700172 19.07.23 12.04.23

CS/COMM/539/2023 9810959432 22.07.23 16.07.23

CS/COMM/542/2023 V.V Singh 9811180356 24.07.23 10.07.23

CS/COMM/545/2023 9818030800 27.07.23 11.09.21

CS/COMM/547/2023 9899787372 27.07.23 13.07.23

CS/COMM/552/2023 9910210149 31.07.23 25.07.23

CS/COMM/553/2023 9810362626 akshakya01@gmail.com 31.07.23 21.07.23

M/s ICICI Bank Ltd. Vs. Nishant 
Raj

Punit kr. 
Bhalla

punitbhalla@gmail.com 

Sandeep Tyagi candidlawcompany@gmail.com

M/s ICICI Bank Ltd. Ritu Taneja Punit kr. 
Bhalla

punitbhalla@gmail.com 

PNB Vs. Rajpal Alok Kr.

PNB Vs. Sanju Devi Alok Kr.

Ardh Sainik Canteen Vs. Suman 
Kr.

Payal Arya Ardhsainiklegal@gmail.com

Niranjan Kr. Garg Vs. GNCTD Sanjay Bansal mailsanjayBansal@yahoo.com

M/s Simplex Export Vs. Jagnnath 
Arora

vvsingh@gmail.com

ICICI Bank Ltd. Vs. Rakesh Kr. Deepak 
Kaushik

induslegalia@gmail.com

ADS Spirits (P) Ltd. Vs. Manoj Kr. 
& Ors.

Abhishek K 
Rai

abhi.j.rai@gmail.com

Amazing Research Laboratorie Vs. 
Romesh Singh

Arvind Kr. Jha arvindkjhalawyer@gmail.com

PNB Vs. M/s Purific Food and 
Beverages

A.K Shakya



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

35 SH.VINOD YADAV

CS/COMM/556/2023 9958617492 31.07.23 20.07.23

36 NORTH 05-07-2023

05-07-2023

05-07-2023

CS (COMM)/356/2023 05-07-2023

CS (COMM)/357/2023 05-07-2023

CS (COMM)/358/2023 05-07-2023

Dilbagh Solanki Vs. National 
Insurance Co. Ltd. & Anr.

Nitin Goel advnitin@hotmail.com

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/267/2023

M/S SBI CARDS AND PAYMENT 
SERVICE LTD Vs RONAK

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/268/2023

M/S SBI CARDS AND PAYMENT 
SERVICE LTD Vs MOOL 
SHANKAR KAUSHIK

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/269/2023

M/S SBI CARDS AND PAYMENT 
SERVICE LTD Vs ZAKIR 
HUSSAIN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

KRISHAN NAND GUPTA Vs 
HORIZON GLOBAL LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

BANK OF BARODA Vs ASHISH 
MAHAJAN PROP OF M/S SAM 
PRINTERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs REETA 
KALONIA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

36 NORTH

CS (COMM)/359/2023 05-07-2023

07-07-2023

07-07-2023

CS (COMM)/377/2023 11-07-2023

CS (COMM)/378/2023 11-07-2023

CS (COMM)/376/2023 11-07-2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

ICICI BANK LTD Vs KAMAL 
GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/276/2023

AU SMALL FINANCE BANK LTD 
Vs PARVEEN DABAS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/277/2023

AU SMALL FINANCE BANK LTD 
Vs DEEPAK KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ELDER DRUGS AND 
PHARMACEUTICALS PVT LTD 
Vs SRI VENKATA HANUMAN 
PHARMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

KALANAURIA FOOTART PVT 
LTD Vs GAUTAM SHARMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NITESH KUMAR JHA Vs CRYSTA 
ELECTRIC

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

36 NORTH

CS (COMM)/379/2023 11-07-2023

MISC DJ/881/2023 11-07-2023

CS (COMM)/390/2023 18-07-2023

CS (COMM)/391/2023 18-07-2023

18-07-2023

CS (COMM)/392/2023 CANARA BANK Vs ARUN PAWAR 18-07-2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

M/S CORAL PAINTO CHEM PVT 
LTD Vs M/S HARDWARE 
CENTRE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

STATE BANK OF INDIA Vs 
CHANDAN KUMAR JHA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs BIKAS 
KUMAR SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs KAMAL 
GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/285/2023

AXIS BANK LTD Vs SURESH 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

36 NORTH

CS (COMM)/393/2023 18-07-2023

18-07-2023

OMP (COMM)/21/2023 18-07-2023

OMP (COMM)/22/2023 18-07-2023

CS (COMM)/394/2023 18-07-2023

CS (COMM)/395/2023 18-07-2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

ICICI BANK LTD Vs KAMAL 
GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/289/2023

HDFC BANK LTD Vs HUNNY  
BHUTANI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

DHARIWAL ENTERPRISES Vs 
TATA POWER DELHI 
DISTRIBUTION LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

DHARIWAL ENTERPRISES Vs 
TATA POWER DELHI 
DISTRIBUTION LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs APARAJITA 
BEHERA PAHIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs MS 
VRINDAVAN SWEETS AND 
CATERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



S.No Court District Case No. Advocate Advocate email id Date of e-filingPetitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

36 NORTH

18-07-2023

26-07-2023

AXIS BANK LIMITED Vs BHOLA 26-07-2023

26-07-2023

26-07-2023

37 CS COMM. 379/2022 8750998800 01.08.2022 13.07.2022

CS COMM. 380/2022 8750998800 01.08.2022 12.07.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/290/2023

OSWAL POLY PACKS Vs RAASA 
OMBRE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/299/2023

FINTREE FINANCE PVT LTD Vs 
HARSHITA STEELS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/300/2023

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/301/2023

AXIS BANK LIMITED Vs MEHAR 
CHAND SHARMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/302/2023

M/S GAMBIT LEASING AND 
FINANCE PVT LTD Vs PARDEEP 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

INEXT LOGISTICS VS YGL 
LOGIST

SOURABH 
LEEKHA

meridianattorneys@gmail.com

INEXT GLOBAL LOGISCTICS VS 
GOLDFAME TECH.

SOURABH 
LEEKHA

meridianattorneys@gmail.com
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37

CS COMM. 381/2022 8750998800 01.08.2022 12.07.2022

CS COMM. 382/2022 8750998800 01.08.2022 13.07.2022

CS COMM. 383/2022 AMIT DUBEY 9910162280 01.08.2022 28.07.2022

CS COMM. 384/2022 KRT FOODS VS KK TRADERS 9899226008 01.08.2022 25.07.2022

CS COMM. 385/2022 SK TEWARI 9811479499 02.08.2022 01.06.2022

CS COMM. 386/2022 SK TEWARI 9811479499 02.08.2022 01.06.2022

CS COMM. 389/2022 CANARA BANK VS RAM SINGH 9711142200 chopra6791@gmail.com 04.08.2022 22.07.2022

CS COMM. 390/2022 9811013499 04.08.2022 30.07.2022

CS COMM. 391/2022 PNB VS AARNIT ENT. 9899331166 sauravbhasin10@gmail.com 05.08.2022 03.08.2022

CS COMM. 392/2022 9899331166 sauravbhasin10@gmail.com 05.08.2022 03.08.2022

CS COMM. 393/2022 9873029772 06.08.2022 28.07.2022

CS COMM. 394/2022 9811935694 06.08.2022 06.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

INEXT LOGISTICS VS POYCO 
CHEM. P. LTD.

SOURABH 
LEEKHA

meridianattorneys@gmail.com

INEXT LOGISTICS VS CHANU 
HEALTHCARE

SOURABH 
LEEKHA

meridianattorneys@gmail.com

AKHIT BHARTIYA VS UNION OF 
INDIA

amitjurist@gmai.com

SAMAYA 
LAW 
CHAMBERS

puneet@samayalawi.in

ALWAYS LOGISTICS VS MOTIN 
LOGISTICS

legalaffair.133@gmail.com

NEUTRAL MOVE VS CARGOEAR 
FREIGHT

legalaffair.133@gmail.com

SANJEEV 
CHOPRA

N.K. DEY VS SURENDER 
CHAUHAN

SURENDER 
KUMAR 
SIWAL

SAURAV 
BHASIN

PUNJAB NATIONAL BANK VS 
MOCKTAIL WORKSHOP

SAURAV 
BHASIN

THE JAMMU AND KASHMIR 
BANK VS RAMNEAK SINGH 
SABLOK

RAHUL 
SHARMA

uzmaashrtafju@gmail.com

SANJAY SHARMA VS KANTA 
RANI

RAKESH 
KUMAR

rakeshdoI@gmail.com
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CS COMM. 395/2022 9899331166 sauravbhasin10@gmail.com 08.08.2022 03.08.2022

CS COMM, 396/2022 9899331166 sauravbhasin10@gmail.com 08.08.2022 03.08.2022

CS COMM. 397/2022 9899331166 sauravbhasin10@gmail.com 08.08.2022 03.08.2022

CS COMM. 398/2022 9899331166 sauravbhasin10@gmail.com 08.08.2022 03.08.2022

CS COMM. 399/2022 9899331166 sauravbhasin10@gmail.com 08.08.2022 03.08.2022

CS COMM. 400/2022 9871434320 rbps379@yahoo.com 12.08.2022 04.08.2022

CS COMM. 401/2022 9711935593 12.08.2022 01.08.2022

CS COMM. 402/2022 9810171302 vishalgarg777@gmail.com 16.08.2022 04.08.2022

CS COMM. 403/2022 Y K DUBEY 9891589898 17.08.2022 16.08.2022

CS COMM. 404/2022 RAVINDER 9868572208 htyagi422@gmail.com 18.08.2022 30.07.2022

CS COMM. 405/2022 KBB SINGH 7011697378 vikgulaeria7@gmail.com 18.08.2022 16.08.2022

CS COMM. 406/2022 9958726491 18.08.2022 06.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

PUNJAB NATIONAL BANK VS 
M/S SAAR ENTERPRISES

SAURAV 
BHASIN

PUNJAB NATIONAL BANK VS 
PANDEY BOOK HOME

SAURAV 
BHASIN

PUNJAB NATIONAL BANK VS 
HUKUM CHAND

SAURAV 
BHASIN

PUNJAB NATIONAL BANK VS  
M/S SWAD HI SWAD

SAURAV 
BHASIN

PUNJAB NATIONAL BANK VS 
M/S KUMAR ENTERPRISES

SAURAV 
BHASIN

CANARA BANK VS UPDESH 
KUMAR

RAM 
BHUSHAN 
PANDEY

DHARAM VIR 
MANUFACTURING AND TRADE

RAJEEV 
GUPTA

rajeevguptalawyer@gmail.com

JITENDER VIRMANI VS M/S 
NYSAA RETAIL P. LTD.

VISHAL 
GARG

RNA WATERPROOFING P. LTD. 
VS UNIQUE REALITY P. LTD.

ykdubey@gmail.com

RCA KITCHEN EQUIPMENTS VS 
SOUTHY HOSPITALITY 

VARIS DESIGN VS RELINE UV 
ASEEN PVT. LTD.

AXIS BANK VS INOVATIVE 
SYSTEM

JANGRA AND 
ASSOCIATES

jangraadvocate@gmail.com
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CS COMM. 407/2022 BS  RANA 9811539761 18.08.2022 30.07.2022

CS COMM. 409/2022 858895706 vineet1743@gmail.com 24.08.2022 16.08.2022

CS COMM. 410/2022 9818404186 24.08.2022 20.08.2022

CS COMM. 411/2022 7042762346 25.08.2022 24.08.2022

OMP COMM. 27/2022 SURJEET SINGH VS VEDWATI 9899153950 17.08.2022 16.08.2022

OMP COMM. 28/2022 9868525008 23.08.2022 23.08.2022

OMP COMM. 29/2022 8010877909 25.08.2022 22.08.2022

OMP (I) COMM. 36/2022 9871040215 16.08.2022 16.08.2022

OMP(I) COMM. 37/2022 9911725864 20.08.2022 18.08.2022

OMP (I) COMM. 38/2022 B. TIWARI 9354074917 22.08.2022 22.08.2022

OMP(I) COMM. 39/2022 AKHILESH 7827403519 25.08.2022 23.08.2022

38 CS (COMM)/352/2023 8802185404 advchandrakk08@outlook.com 31-07-2023 20/07/2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

PANNU CAR VS CHIRAG 
NACHGANI

CHANDER SHEKHAR KHUREJA 
VS M/S RADHIKA ORGANICS 

VINEET 
KAUSHIK

THE NAINITAL BANK VS 
DALBIR SINGH

ALOK 
MOHAN

alokmpi@gmail.com

CLASSIC GLOBAL VS VISION 
TRADE INDIA P. LTD.

APOORVA 
SAXENA

ABHISHEK 
BAJPAI

abhishekbajpai.adv@gmail.com

RAJESH PRASAD VS INDUSIND 
BANK LTD.

ASHOK 
KUMAR 
PANIGRAHI

akpanigrahiadv@hotmail

DEEPAK KUMAR VS HDFC 
BANK

MANOJ 
SHARMA

K N INTERNATIONAL LTD. VS 
DOOSAN POWER SYSTEM

KAPIL 
KUMAR

kapilkumalawoffice@gmail.com

AJAY SHARMA VS UNION OF 
INDIA

VIPUL 
LAMBA

vipul.lamba@hotmail.com

AJAY KUMAR VS SAINI 
TRANSPORT

baijdelhiindia@yahoo.com

LEASE PLAN INDIA P. LTD. VS 
GIFTPHY.COM PVT. LTD.

akhileshpradhan@yahoo.com

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

PRAMILA KUMARI Vs SONAL 
FABRICATORS PVT LTD

Sh. 
CHANDRA 
KANT 
KUMAR
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CS (COMM)/344/2023 9899913203 25-07-2023 13-07-2023

9999281570 25-07-2023 24-07-2023

OMP (COMM.)/51/2023 9953190198 sarthakpandit01@gmail.com 24-07-2023 13-07-2023

CS (COMM)/341/2023 9818280772 24-07-2023 07-07-2023

CS (COMM)/342/2023 9810120000 24-07-2023 19-07-2023

CS (COMM)/343/2023 8826971621 24-07-2023 24-07-2023

9910018313 24-07-2023 18-07-2023

CS (COMM)/336/2023 9910721966 22-07-2023 20-07-2023

CS (COMM)/337/2023 8130909187 LITIGATION@SURICO.IN 22-07-2023 13-07-2023

CS (COMM)/339/2023 9873245548 sumit.virmani2@gmail.com 22-07-2023 19-07-2023

CS (COMM)/340/2023 8826382553 22-07-2023 21-07-2023

CS (COMM)/332/2023 9051112233 20-07-2023 19-07-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

BANK OF BARODA THROUGH 
MRS. PRATIBHA ROY Vs 
MR.BHARAT BHUSHAN

SUDHA 
SHUKLA 
MISS

advsudhashukla@gmail.com

Execution 
(Comm.)/404/2023

M/S CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD. Vs SUBODH KUMAR 
SINGH

Sh. 
YATENDRA 
PAL SIROHI

yatendrasirohi@hotmail.com

SIKANDAR SINGH Vs HDFC 
BANK LTD

Sh. Sarthak 
sharma

ICICI BANK Vs SHIV PRATAP 
SINGH

Ms. CHETNA 
BHALLA

punitbhalla@gmail.com

M/S KARTAR SINGH KHURANA 
AND SONSTHROUGH ITS 
PARTNER MR. GURMEET 
SINGH KHURANA Vs M/S 
SKIPPER PROPERTIES PVT. 
LTD.

Sh.Asutosh 
Lohia

alohiaadv@gmail.com

M/S R. K. GARMENTS Vs MS. 
MAA JANKI ENTERPRISES

Sh. CHAKRA 
PANI 
PANDEY

chakrapanipandey1968@gmail.co
m

Execution 
(Comm.)/395/2023

M/S KOTAK MAHINDRA PRIME 
LTD. Vs VIJAY KUMAR SAH

Ms. Ritu Rana CODELEGALCONSULTANTS@G
MAIL.COM

INDIAN OVERSEAS BANK Vs 
M/S. ADHYAN PROJECTS PVT 
LTD.

Ms. Rupam 
Kumari

rka.advocates@gmail.com

FEDEX EXPRESS 
TRANSPORTATION AND 
SUPPLY CHAIN SERVICES 
INDIA PVT LTD THROUGH MR 
SIDDHANT MOHAN Vs MR 
PUNEET SHARMA

Ms. Gurvinder 
Suri

CANARA BANK Vs MR. ASHOK 
KUMAR

Sh. SUMIT 
VIRMANI

MAA DURGA INDUSTRIES 
THROUGH ITS PARTNERS OM 
PRAKASH KUMAR AND ORS. Vs 
EKOM AGRO OVERSEAS AND 
ORS THROUGH ITS 
PROPRIETOR BHANU PRAKASH 
PAHADIYA

Sh. BED 
PRAKASH

lawyer.bedprakash@gmail.com

CROWN LAB SUPPLIES Vs 
SMALL AND MEDIUM 
BUSINESS INDUSTRY

Sh. ANUPAM 
KUMAR 
MISHRA

lexisdelhi@gmail.com
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CS (COMM)/333/2023 DEEPAK Vs SATYA NARAYAN 9818150883 20-07-2023 18-07-2023

CS (COMM)/334/2023 9818150883 20-07-2023 04-07-2023

8130981390 rohitbhardwaj00@outlook.com 17-07-2023 08/07/2023

CS (COMM)/323/2023 9911000126 alok.adv2001@gmail.com 14-07-2023 03/07/2023

CS (COMM)/325/2023 9999397965 14-07-2023 08/07/2023

CS (COMM)/326/2023 9999397965 14-07-2023 10/07/2023

CS (COMM)/327/2023 9999397965 14-07-2023 08/07/2023

CS (COMM)/313/2023 9312292558 11-07-2023 10/07/2023

9717944394 10/07/2023 06-07-2023

CS (COMM)/309/2023 9650943775 glelawfirm16@gmail.com 07-07-2023 01-07-2023

CS (COMM)/307/2023 9999137818 vivekkataria1991@gmail.com 04-07-2023 03-07-2023

9958726491 14-07-2023 10/07/2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Sh. VIPIN 
SEHRAWAT

adv.vipinsehrawat@gmail.com

NARESH ROHILLA Vs LASREN 
AND TURBO LTD 
CONSTRUCTION

Sh. VIPIN 
SEHRAWAT

adv.vipinsehrawat@gmail.com

Execution 
(Comm.)/389/2023

M/S DEEPAK AUTOMOBILES Vs 
M/S DELHI GOLDEN LOGISTIC 
THROUGH MR. ZEESHAN KHAN

Sh. Rohit 
Bhardwaj

ICICI BANK Vs BOOKS 
CYBERTECH PVT LTD

Sh. ALOK 
KUMAR

M/S ANIL ELECTRONICS Vs M/S 
MARUTI ELECTRONICS

Sh. NEERAJ 
SOODH

s.n.legallawfirm@gmail.com

M/S ANIL ELECTRONICS Vs M/S 
NEW VIKAS ELECTRONICS

Sh. NEERAJ 
SOODH

s.n.legallawfirm@gmail.com

M/S ANIL ELECTRONICS Vs M/S 
JUNEJA AGENCIES (JUNEJA 
BARTAN STORE)

Sh. NEERAJ 
SOODH

s.n.legallawfirm@gmail.com

UNION BANK OF INDIA Vs MS 
NIBHA BOUTIQUE

MS. Deepa 
Gupta

advocate.deepa.gupta@gmail.co
m

Execution 
(Comm.)/379/2023

SAANVI INTERIORS INDIA P 
LTD Vs MS ORRIS 
INFRASTRUCTURE P LTD

Sh. ASHISH 
VERMA

advashishverma@gmail.com

UNION BANK OF INDIA Vs 
SARBATI SELF HELP GROUP

Sh. Rupak 
Srivastava

M/S MANVI IMPEX Vs M/S DEV 
KUSUM ENTERPRISES

Sh. VIVEK 
KUMAR 
KATARIA

Execution 
(Comm.)/386/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs NITESH GUPTA

Sh.R AJESH 
JANGRA 

jhangraadvocate@gmail.com
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9818388241 14-07-2023 08/07/2023

9311022104 14-07-2023 06/07/2023

9958683230 naveenk101@gmail.com 12-07-2023 03/07/2023

9650810426 06/07/2023 03/07/2023

HDFC BANK LTD Vs JAI GUPTA 9311851166 06/07/2023 03/07/2023

39 CS (Comm.)308/2023 A.K ROUT 9999132159 04.07.2023 03.07.2023

OMP (COMM) 45/2023 8595615868 03.07.2023 09.06.2023

EX (COMM)376/2023 8059777501 STFI.PRABHAT@GMAIL.COM 06.07.2023 03.07.2023

EX (COMM)377/2023 9650810426 06.07.2023 03.07.2023

CS (COMM) 311/2023 9711142200 CHOPRA6791@GMAIL.COM 10.07.2023 08.07.2023

CS (COMM) 312/2023 9818280772 PUNITBHALLA@AOL.COM 11.07.2023 06.07.2023

CS (COMM) 314/2023 9818280772 PUNITBHALLA@AOL.COM 11.07.2023 07.07.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/387/2023

KOTAK MAHINDRA BANK LTD 
Vs RAM IKBAL SINGH

Sh. Vidhur 
sikka

vidursikka@sethiassociates.in

Execution 
(Comm.)/388/2023

HDFC BANK LTD Vs SALIM 
AKHTAR AKHTAR

Sh RAJEEV 
KUMAR 
RANJAN

ranian.and.companv@gmail.com

Execution 
(Comm.)/384/2023

HDFC BANK LTD Vs SANDEEP 
KUMAR DHIMAN

Ms. Manisha 
Baruah

Execution 
(Comm.)/373/2023

HDFC BANK LIMITED Vs 
VISHNU KUMAR

Sh. MANISH 
SHANKAR 
VERMA

msvermachambers^qgmail.com

Execution 
(Comm.)/374/2023

Ms. AMITA 
KUMARI

gurmeet@gbalawoffices.com

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

STATE BANK OF INDIA V/S 
ARUN KUMAR SHARMA

AKROUTADVOCATE@GMAIL.C
OM

SAM INDIA ADYARJ JV V/S 
AMICO CONSTRUCTION PVT 
LTD.

SHAYUK 
KUMAR

ASH.ASSOCIATES@OUTLOOK.
COM

M/S SHRIAM TRANSPORT 
FINANCE COMPANY LTD. V/S 
MURLIWALA TRANSPORT 
SERVICES AND ANR.

PRABHAR 
KUMAR

HDFC BANK LTD. V/S ITESH 
KUMAR TYAGI

MANISH 
VERMA

MSVERMACHAMBER@GMAIL.
COM

CANARA BANK V/S ANITA 
SHARMA

SANJEEV 
CHOPRA

ICICI BANK LTD.V/S KRISHAN 
KUMAR

CHETNA 
BHALLA

ICICI BANK LTD.V/S DEEPAL 
PAHUJA

CHETNA 
BHALLA
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CS (COMM) 315/2023 9818280772 PUNITBHALLA@AOL.COM 11.07.2023 07.07.2023

CS (COMM)  316/2023 ANIL KUMAR 9212206431 JYOTILABH4193@GMAIL.COM 11.07.2023 09.06.2023

EX (COMM)380/2023 8512052601  BHASKAR@TRULEGAL.CO.IN 11.07.2023 09.06.2023

EX (COMM)356/2023 9810508115

EX (COMM)382/2023 9311022102 11.07.2023 06.07.2023

EX (COMM)383/2023 9871434320 RBPS370@YAHOO.COM 11.07.2023 10.07.2023

OMP (COMM) 48/2023 9868621882 13.07.2023 07.07.2023

CS (COMM)  324/2023 NEERAJ 9999397965 14.07.2023 10.07.2023

CS (COMM)  329/2023 R.K SINA 9968076150 rakeshsinha24@gmail.com 15.07.2023 04.07.2023

CS (COMM)  330/2023 R.K SINA 9968076150 rakeshsinha24@gmail.com 15.07.2023 10.07.2023

EX (COMM)390/2023 9958726491 18.07.2023 10.07.2023

EX (COMM)391/2023 9958726491 18.07.2023 07.07.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

ICICI BANK LTD.V/S SOMAN 
ROY

CHETNA 
BHALLA

M/S CUT AND SEW V/S M/S 
RAJPUTANA CLOTHING

KOTAK MAHINDRA BANK LTD. 
V/S AMIT NANDA

BHASKAR 
KUMAR 
SHUKLA

SBI CARDS V/S RAJENDRA 
GUPTA

RAJIV 
NARAIN & 
SANAJY 
KUMAR 
SINGH

LEAGUMASSOCIATES@GMAIL.
COM

                             
                             
            

HDFC BANK LTD. V/S POOJA 
SHUBHASH CHANDER

RANJAN & 
COMPANY

RANJAN.AND.COMPANY@GMA
IL.COM

CANARA BANK V/S MUKESH 
PAL SINGH

RANM 
BHUSHAN 
PANDEY

KAPTAN SINGH V/S HDB 
FINANCIAL LTD AND ANR.

ARJUN 
BANSAL

M/S ANIL ELECTRONICS V/S 
M/S KRISHNA ELECTRONICS

S.N.LEGALAWFIRM@GMAIL.C
OM

UNION BANK OF INDIA V/S 
SHRI SHYAM

UNION BANK OF INDIA V/S 
DEEPAK STORE

KOTAK MAHINDRA PRIME LTD. 
V/S KULBIR SINGH KHARB AND 
ANR.

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@G
MAIL.COM

KOTAK MAHINDRA PRIME LTD. 
V/S NEERAJ KUMAR AND ANR.

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@G
MAIL.COM
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EX (COMM)392/2023 9971096840 SHEPHERDLAW@GMAIL.COM 18.07.2023 15.07.2023

EX (COMM)396/2023 9810195013 24.07.2023 03.07.2023

EX (COMM)397/2023 9999281570 24.07.2023 19.07.2023

EX (COMM)403/2023 8059777501 STFI.PRABHAT@GMAIL.COM 24.07.2023 06.07.2023

CS (COMM)  298/2023 RAVI KUMAR 9911118926 advocateravi79@gmail.com 26.07.2023 24.07.2023

CS (COMM)  346/2023 9811231388 26.07.2023 24.07.2023

CS (COMM)  347/2023 9899299404 jurixsolotions02@gmail.com 27.07.2023 24.07.2023

CS (COMM)  348/2023 9891273738 adv.pkrajput2012@gmail.com 27.07.2023 26.07.2023

CS (COMM)  349/2023 9999960284 advtarun1983@gmail.com 27.07.2023 11.07.2023

EX (COMM)407/2023 9910879775 SHAMIKNARAIN@GMAIL.COM 28.07.2023 24.07.2023

Total 1050

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

VJ INFONET PVT LTD. V/S 
TEUCRIUM NETWORK 
INFORMATION PVT LTD.

ANISH 
MATHUR

M/S CHAND AND CO. LTD. V/S 
M/SJAIN BOOK TRADING 
COMPANY

RAJESH 
KUMAR

KUMARRAJESHADV@YAHOO.
COM

M/S CHOLAMANDALAM 
INVESTMENT FINANCE CO LTD. 
V/S SUBODH KUMAR SINGH 
AND ORS.

ABHISHEK 
SIROHI

YATENDRASIROHI@HOTMAIL.
COM

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD. V/S 
OMVATI AND ANR.

PRABHAT 
KUMAR

UNION BANK OF INDIA V/S 
DABLU KUMAR

M/S FORTUNE BANTH ANIL 
INTERVIES PVT LTD. V/S M/S 
KAMLAADITIYA 
CONSTRUCTION

ASHOK 
KUMAR 
GOYAL

akg.adv@gmail.com

SMT. SAROJ GUPTA V/S M/S 
AIR PLAZA RETAIL

VIPIN 
NANDWANI

BANK OF MAHARASHTRA V/S 
SAURABH RISHI

PRAVEEN 
KUMAR 
RAJPUR

M/S WIKREATE WORLWIDE 
PVT LTD. V/S M/S SCL 
HEALTHCARE PVT LTD.

TARUN 
AGGARWAL

SHREE K.K AGGARWAL V/S 
SHREE B0DH RAJ

SHAMIK 
NARAIN
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